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OA No.513 of 2023
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Final report of Joint Committae in Original Application No.513 of 2023
titled as Sandeep & Anr. Versus Union of India & Ors,

1. Hon'ble NGT iin its order dated 08.01.2024 in, OA No. 513/2023 titled as
Sandeep & Anr, Versus Unlons of India & ors passed the following directions: -

"4. Learned Counsel appearing for CPCB has sought further time to
complete the inspection of all the brick kilns of the area and find out the
defaulting brick kilns and action against them.

6. Learned Counsel for the applicant further submits that joint committas
report should include compliance of the above especially compliance af
condition 4 relating to construction of permanent facility.

7. Joint Committee is directed to disclose the status compliance of the
above conditions by concerned brick kilns in the next report”,

9. List on 01.04.2024.

2. Last status of the brick kilns;
"On the direction of the Tribunal, joint committee has submitted the report
dated 03.01.2024 disclosing that it had undertaken the visit of 97 brick kilrs
between 06.10.2023 to 29.12.2023; out of which nine are dismantled, eight
closed on their own and four closed under directions of the Board. Out of 76
brick kilns found operational and only 34 kilns were functional as the firing was
in process and rest 42 units were at the preparatory stage, "

3. Latest status of the brick kilns:

As per last status repﬂrt'submltted by the committee on 03,01.2024 out of 97
onily 76 brick kilns were found in operation where only 34 kilns were functional
as the firing was In progress and the rest 42 units were found operational with
areparatory work s,u:ih as brick mouldlhgf drying and stacking them n the kiln.

Most of the brick kilns started operation in the last week of the month of
February, 2024 and due to large number of samplings in a short time, HSPCE
has sanctioned CPCB recognized lab (under Environment Protection act, 1986)
*M/s Haryana Test House and Consultancy Services®), Plot Number-50 €,

5&:!:9:’-25, Hum. Fanipa(:via!m:i' far stnqlt sarnpllng-'nrbﬂm h:ﬂrug




firing at the time of inspection/sampling.

emission standards as per the ngéﬁltiun dated 22.02.2022 issued by
MoEFRCC. Rest 09 nos. out of 76 operational brick kilns were found without

e | Wame & Date of Analysis | Analysis Results | pre
IREip;EfiEﬂ Address of sampling report | report date | as SPM dli:-ﬁl;lgbu OISO
| BKO Number (ma/ of SPM
[ m3) {ma/m3)
f» 5 Agaarwal 22.02.2024 HTH/ERS | 28.02.2024 73.4 250 Complying
B.K.O, 2402320
Balwanti, a2
Kaithal
6 Gupta Bhatta NA NA NA NA | NA Dismantled
Company,
Village Sirta
Dera, Slwan,
[ Kaithal
7 Jaj Jawala NA NA NA NA NA Dismantied
Bricks Kiln,
Dewal, Kalthal
8 Super Bricks 22.02.2024 | HTH/ER/ | 28.02.2024 117.98 | 250 Complying
Industries, 2402220
Vill. Keorak, 29
Kaithal | ' . — :
9 Krishna Brick | 19.12.2023 1018 | 27.12.2023 231 | 250 Complying
Kiln, Sirta
Road,Manas,
Distt Kaithal.
10 Shiv Bhatta NA NA NA NA NA Complying &
vill, Sajuma . non-
Distt. Kaithal . operational
11 Ganesh Bricks | 22022024 | HTH/EP/ | 28.02.2024 | 12536 | 250 Complying
Co., Vil Il 2402220
Keorak, Distt 31
12 Taj Bricks 23.02.2024 | HTH/EP/ | 29.022024 | 117.4 | 250 Complying
Company, Vill. | 2402230
Keorak, 24
Kaithal : e : e
13 Shiv Shankar 28.02.2024 HE‘I-I}‘EP;’ HT.CISJD;#.; 11132 | 2500 Complying
Distt Kaithal. - A_M :
14 s%ﬁ Gram | 28022024 | HTH/EP/ | 07.03.2024 9939 | 250 Complying
Udyog Mandal, 2402250
Village Titram, 31
kaithal : :
15 Ganpati 2202.2024 c
: Bhatta
Campany, Vill,
16 | Bhar i | 29.022024
| Kaithal s
T _14 .:’ (IR, )
y b4 : | i
1 i .
n



i | Company, : | 396 T T e

_l_n?_;_ul'mar Kaithal ]
20 | Jal Mahavir | 01.03.2024 | HTH/EP 0308 | taies = ——
Brick Kiln zan;m; 082024 | 13139 1350 | Complying
| Gadhi Padla 24
21 Parwali Bhatta 01.03.2024 HTH/EP. 9.03. 9713 a5 —Ft—— _
Ichpa"Fr s 24{1;01{ 09.03.2024 | 9712 |[35p Complying
Baba Ladana, 27
Kaithal
22 Shiv Shanker 14.12.2023 1016 = ]| .
il 20,12.2023 35.3 250 Cﬂmplvl_-_'_ng
Company, Vill.
Sirta, Kaithal
23 Bajrang 02.03.2024 HTH/EP, 03, 3 rFre—
Bhatta Co 240;'041;; UGS, 260 11673 | 250 Complying
Deora Deora a1
24 Saraswatj NA ! =———x
Bricks co,. Vill i A RS TTNA Dismantled
Sajuma ,
Kaithal
25 Ridhi Sidhi MNA Na
Bhatta CO., b AT 6 ‘§13§Ef‘ i
Village Deora,
Kaithal
26 Baba Rajpuri 19.12.2023 1021 27.12.2023 268 | 250 Complying
Bhatta
Co., VPO
Manas, Distt
Kaithal
27 Maa Bhagwati 01.03.2024 | HTH/EP{ | 09.03.2024 108,41 | 250 Complying
Bhatta 2403021
Company, 23
Mago Majri,
Kaithal
28 Vishkarma 2822024 | HTH/EP/ | 07.032024 | 129.57 | 250 Complying
Bhatta 2402250
Company, a2
Village
Harsola,
Kalthal
29 Jal Durga 28022024 | HTH/EP/ | 07.03.2024 | 107.36 | 250 Complying
Bhatta 2402290
Company, 37
Harsola,
kaithal =
30 Maha Shakti 02.03.2024 | HTH/EP/ | 03.03.2024 118.4 | 250
Bhatta Co.; ‘2403040
Vil 43
Dohar, Distt
Kaithal. : 3 : , e
31 Om Bricks 28022024 | HTH/EP/ | 07.032024 | 10336 |250
Company, 2402290 f I
village 33
Harsola,
Kaithal _ ==
32 Shri Shyam 124.02.2024
Kuﬂmlnr,
33 01.03.2024
34
35




[ Mateur,

e e~

Ty

| Kallhal _397__ = e
36 ‘ShtiRam T emre—t—e | |
Bricks 26.02.2024 | WTH/EP/ | 05,08 303 12238 (555 o
Company, Vill, 2402270 0 mmpl-',-]'n_g——
Badsikri 40
= li-sf.alan Kaithal
araswati | 26022004 WTWER | o5 oS
Sgnn;a'f:j L 2402270 T e 'Cﬂmnlvlng
Village 45
Kallram, I
. Kaithal I|
Surya Bha —
Ca.w‘v‘tll. B;:?a *102.2024 | WTW/ER/ | 06.03.2020 | 13277 |56 | Camplyi
Kaithal ' Lot | o
= a5
39 Jai Jawla 26,02, - :
takta: Vil 02.2024 mﬂé 05032020 | 10806 | 250 ,Cnmplvpng
Balu, Kaithal 43 .
40 Jai Siva Ram 27.02.2024 | H ' 03.202 ( '
Shtts Che 2::{;:;& 06.03.2024 | 13069 | 250 | Complying |
Village Batta, a6 l |
| Kaithal |
41 Il Balaji Bhatta 26.02.2024 | HTH/EP/ | 05.03.2024 14838 | 250 Complying
Company, Vill. 2402270 \
Chousala, 41
Kaithal ; ]
42 Shri Salasanji 27.02.2024 | HTH/EP/ | 06.03.2024 | 11634 | 250 |Enmp‘-5ﬁng_\
Bhatta - 2402280
Co.,batta; kailr 33
am, kalayat, '
kaithal. - 3 — -
43 "Baba Rajpuri 27.02.2024 | HTH/EP/ | 06.03.2024 | 10175 | 250 Compiying
Bhatta Co., : 2402280 f
vill Batt_a_r_th_l 34
Distt Kaitha — : -
44 | Saraswati 26022024 | HTH/EP/ | 05032024 | 9792 [250 | Complying
Bricks Co., 2402270
Wazir nagar, 42
Kaithal. — 05 | 250 Complying
45 | Pannu Bricks, | 26.02.2024 | WTH/EP/ | 05032024 | 99.05 '
Village Ballu, 2402270
I{afthal 44 P
46 | Mittal Trading NA NA NA R | NA S
mnyl’
Village
Samadha
Urlana,
Cheeka,
Kalthaj
47 Kanwar
Bhatta, Vill
Kheri Gulam
Ali, Teh
mﬁﬂ:ﬂm
val.
49
50










Chandlana, LY
Kalthal _

85 Nirmal Bhatta NA NA NA : —
Co., VPO A THA Cased on it
Ahun, Pundri,
Kaithal

86 Hindustan NA NA NA WA For -
Bhatta i - NA %::va!ng R
Company. e
f.'-.‘.handlan;. operational
Distt Kaithal
Co,, Village ; mD:ad on its
Kaul; Kaithal | _

8B Ganesh Bhatta |  24.02.2024 | Wrifen/ | 29.02.2004 | 11531 250 G|
i:ﬂa,. Vil I'u}!ﬂ-ﬂ e
Pabnawa, 24
Distt Kaithal - |

89 M/S Hanuman NA NA NA NA | NA Diemantied
Bhatta Co., .
\fﬂl Ktlfak

o0 24022024 HTH/ERf | 29.02.:2024 158,51 250 Complying

L 2602240

91 NA NA NA NA | NA Dismantied
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HAaRYANA TEST HOUSE
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& Consultancy Services
50-C, Sector-25 Part-II, HUDA, PANTPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077—’{0166, (Food) 86077-70169
DOC No. HTH/QF7.8  Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail com, infoi@haryanalesthouse.net

An 1SO 9001:2015, 1ISO 14001:2015, ISO 45001:2018 Certified Laboratory

TEST REPORT

Issued To:

AGGARWAL B.K.O.
Village Balwanti, Distt. Kaithal (HR)

Report No.
ULR No.

Party's Ref No.

Booking Date

Reporting Date

Period of Testing -

! HTH/EP/240222032
{ TC781124100001554F
:ONil

¢ 22/02/2024
22/02/202470 28/02/2024
1 28/02/2024

Sample Description
Type o7 Industry

-Name of Plant/ Section

Date of sampling
Source of Emission

Instrument used
Instrument Calibration Status
Type of Chimney
Type of Fuel used

Stack height (from the ground leve!)
Stack diameter (at the sampling point)

Sample Location
Purpose of sampling
Sample collected by

: Stack Emission (Process)
Bricks Industry
* Heating Chamber Section
1 22/02/2024
* Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
: Calibrated (upto 17.12.2024)
* Bricks
: Coal
D 33mitr
SN 7
From the port hole
¢ Monitoring
By our Lab. Representative

A Observatigns

1. Stack gas temperature, 2C T 48.0

2. Temperature at Metering point, 2C 1 28.0

3. Avg. stack gas velocity, m/sec : 4.90

4. Sampling flow rate, Lt./min. : 33

5. Period of sampling, Minutes : 350

6. Volumetric flow rate, Nm3/ Hr 1 72095.73

B Results

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 73.40 250 Max 1S 11255 (Part-I) : 1985

2 Sulphur Dioxide (SO2) mg/Nm3 10.48 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrcgen Dioxide (NO2) mg/Nm3 33.87 - HTH/QF/7.2/2/CH-02, SOP No-23
4  Carban Dioxide (CO2) % 2.0 - HTH/QF/7.2/2/CH-02, SOP No-23

***Eud of Report***

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022

In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

7. Laboratory snot res

| ol be reprodice i whide of in Di"li‘ﬂjfi‘!' sl PR veelicamanl.
y for your auidanve, and ot for kgl puTp . comened el decision, and for atlverliss

sued allar one mont from the dale of R EES e s
-.E{a:r:ei-i f;.0 te in:.,.--.[..-:':i.-n gravied by the stistimer, In cass whereinformation fs provided by the cusiomarand -an &

ot be tied 3¢ an evidenczin e courtofLaw. 2. The results contained in

iesue of sl report Unless oltwiunig il

4. Tota fiahility of Haryana Test House
6. Sampe nob drawm by HTH hiess

Sr. Manager (Env.)
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DOC No. HTH/QF/7.8

-1403

HAaARYANA TEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)6077-70164, (BM) &6077-70166, (Food) 86077-70169
Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse.net

An ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Issued To:
SUPER BRICKS INDUSTRIES

Village Keorak, Tehsil & Distt. Kaithal (HR)

Report No.
ULR No.

Party's Ref No.

Booking Date
Period of Testing *
Reporting Date

- HTH/EP/240222029
* TC781124100001557F
< Nil

1 22/02/2024
22/02/2024To 28/02/2024
© 28/02/2024

Sample Description
Type of Industry
Name of Plant/ Section

Date of sampling
Source of Emission

Instrument used

Instrurment Calibration Status

Type of Chimney

Type of Fuel used

Stack height (from the ground level)
Stack diameter (at the sampling point)
Sample Location f

Purpose of sampling

Sample collected by

A Observations
1, Stack gas temperature, 2C

Temperature at Metering point, 2C
Avg. stack gas velocity, m/sec
Sampling flow rate, Lt./min.

Period of sampling, Minutes

6. Volumetric flow rate, Nm3/ Hr

B Results

nh wh

¢ Stack Emission (Process)
¢ Bricks Industry

* Heating Chamber Section
1 22/02/2024

: Stack attached to Heating Chamber Section

* Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
¢ Calibrated (upto 17.12.2024)
Bricks
¢ Coal
33 mtr
I 6'X6'
¢ From the port hole
Monitoring
I By our Lab. Representative

¢ 53.0
: 280
:4.72
¢ 310
+ 35.0
¢ 50239.97

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 117.98 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Dioxide (SO2) mg/Nm3 20.96 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 22.58 - HTH/QF/7.2/2/CH-02, SOP No-23
4 Carbon Dioxide (CO2) % 1.80 - HTH/QF/7.2/2/CH-02, SOP No-23

***End of Report***

Remarks : In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022

RevieW by
é?m@i‘}%_g\-“

it e i g ik be usad :
Note : 1. Tes! faport stiall not bie veproduce in whole oF in part nd cannct oot decison, and for advadisament

25 a0 evidencs in ihe court of Law

Sr. Manager (Env.)

Page No.: 1 of 1

2. The resulis contained in his lesl repat pertains only o the sampie tested not for the whoie lot
4. Tolal ability of Haryana Test House is limited to the invoiced amount only.

3, This report Is.only for yoir quidanics, and fiol for iegal pUTases, commerpial i ise spetifie]. 6. Sample not drawn by HTH uniess otherwise spedined.
5. Sarmples will be destuyed afier one monlh from the dale of fssue of (=st repodt unless :Jhe-:-sri ;iﬁ i:;:rm ded by the mliir wnigr-and can afect the validity of resilts.

7. Laborlory is not responsible for the information provided by the customer. In case whesa i
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e Form IV aee AEgAL h Zau
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A s ”'_ o (See Rule 20) ?’{
o /
e . .Report No- 1018 Dated>27.12.2023
74 \\Db; , . :
| hereby, certify that | Neeraj Bala Board Analyst duly appointed under sub section

(2) of section 29 of the Air {Prevention and Control of Pollution) Act 1981 received a sample on

U\' \n ')ﬂ}‘
Sc.B on 19" December of, 2023, of

the 20" December of, 2023, collected by Dr. Satish Kumar,

M/s Krishna Brick Kilns, Manas, Kaithal for analysis.
Further certify that | have analyzed the above mentioned sample on 20" day

December of, 2023,to 27" -December-2023 and declare the result of analysis to be as follows:-

sr.  Parameter Name Result Limit
1. Sample Code 1018

2. Name of Plant/ Section # Brick Kiln

3. Stack Attached to # Brick Kiln

4. Normal Operating Schedule (hr/day)# 24 hrs

s. Type of Chimney # Bricks

6. Stack Temperature ‘o) # 94

7. Average stack velocity (m/sec) # 6.13

8. Stack Height from Ground Level # 110 feet

9. Diameter of the Stack # 03 feet

10. Quantity of Emission (m*/sec) 3.90

11. Type of Fuel # Coal

12. Suspended particulate matter (mg/m3) 231 250

art of Indian Standard Methods for Measurement of Air Pollution

Method of Testing As per relevant p
bient and Emission regulation part lll of Central Pollution Control

15:11255 (P-1) Stack/lS:SlSZ(P-4) Am
Board.
The Conditions of the seals, li
Container had its seal found |
the representative of the industry and the Board.

Signed this 27.12.2023
Haryana State Pollution Control Board Laboratory,

5CO-115, 1°'& 2™ Floor, Sector-25, panchkula, Haryana [\J 5 B g

To 0c¢
The Member Secretary, HSPCB, Panchkula Board Analyst
ple submitted for testing.

Regional Offlceﬁ Kaithal . This test report relate only to the particular sam
# This Information Is provided by the fleld officar.

stening and container on receipt was as follows:
ntact and in order, slip on the container had the signature of

sssgnd of the Report***
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DOC No. HTH/QF/7.8

-405

HarRvaANA TeEST HOUSE

& Consultancy Services
50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
Web Site : www.haryanatesthousenet, e-mail : haryanatesthousecsi@gmail.com, info@@haryanatesthouse.net

An ISO 9001:2015, 1SO 14001:2015, ISO 45001:2018 Certified Laboratory

TESTREPORT

L

Issued To:
GANESH BRICKS COMPANY
Village Keorak, Distt, Kaithal {HR)

y Report No.
ULR No.

Party's Ref No.

Booking Date

Reporting Date

Period of Testing *

¢ HTH/EP/240222031
: TC781124100001556F
Nil

+ 22/02/2024
22/02/202470 28/02/2024
* 28/02/2024

Sample Description

Stack Emission (Process)

Type of industry * Bricks Industry
Name of Plant/ Section * Heating Chamber Section
Date of sampling I 22/02/2024

Source of Emission
Instrumant used
Instrument Calibration Status

¢ Stack attached to Heating Chamber Section
* Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
* Calibrated (upto 17.12.2024)

Type of Chimney ¢ Bricks

Type of Fuel used : Coal

Stack height (from the ground level) ! 33 mtr

Stack diameter (at the sampling point) 1 8'xsg

Sample Location : From the port hole
Purpose of sampling : Monitoring

Sample collected by ¢ By our Lab. Representative

A Observations

1. Stack gas temperature, eC " i 49.0
2. Temperature at Metering point, 2C : 26.0
3. Avg. stack.gas velocity, m/sec : 491
4. Sampling flow rate, Lt./min. : 330
5. Period of sampling, Minutes ;350
6. Volumetric flow rate, Nm3/ Hr ¢ 94064.99

B Results

S.N. Test Parameters Units Results Standard Limlt Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 125.36 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Dioxide (SO2) mg/Nm3 13.10 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 24.46 - HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide (CO2) % 1.50 - HTH/QF/7.2/2/CH-02, SOP No-23

***End of Report***

Remarks : Particulate Matter Corrected @4 % C0O2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

Page No.: 1 of 1

S - R o seed 2= an evidencs in the court of Law, THE =Rt ! - i lisitied to the invidiced amount only.
Note: 1. Testreport shafl nod bs reproducs fn u::ge o :; iI]::alﬁ;:jr ;ailu‘ml ?,e»-:--;.-n j-:— 31-mm. and for advedisamant, 4. Tolal ]mhi‘,?uﬁ: &‘Edn: ':?u[- ﬁmﬁf EI\,:L:-J‘Itg "1 i.;_.sw ed Y.
2 This reportis by for your guidance. and oot for e gL Al s h.. X s Sea cilcics Soeiiad 6. Samplss rawn by HTH umiess ol 8 = ',
5 Sam “’fﬁ '*Ifi" be desiroyed after ona monih fram Whe deie S l‘:l:\:l.ci::;é!n i ,‘L wh—.-:‘e llrdcn:ua:an is provided by the sustomsr and can affect the validity of resulls.

; Labeiralory is nat responsilile for the informition provided by

2, The résilfs containid in fhis kst repart partains anly to the sample tested nol for the whole lot




Note . 1.

1
2
5
7

406
HarvanaA TesT HoOuUsE

& Consultancy Services

50-C, Sector-25 Part-11, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousccs@gmail.com, infoi@haryanatesthouse net

An IS0 9001:2018, ISO 14001:2015, ISO 45001:2018 Certified Laboratory

T

DOC No. HTH/QF7.8

TEST REPORT

Issued To:
TAJ BRICKS CO.

Hisar Chandigarh Road, Village Keorak, Kaithal {HR)

Period of Testing *

Report No. : HTH/EP/240223024
ULR No. * TC781124100001605F
Party's Ref No.  * Nil

Booking Date 1 23/02/2024

23/02/2024To 29/02/2024
Reporting Date ' 29/02/2024

Sample Description

Type of Industry

Name of Plant/ Section

Date of sampling

Source o7 Emission

Instrument used

Instrument Calibration Status

Type of Chimney

Type of Fuel used

Stack height (from the ground level)
Stack diameter (at the sampling point)
Sample Location

Purpose of sampling

Sample collected by

A Observations
1. Stack gas temperature, 2C

Temperature at Metering point, 2C
Avg. stack gas velocity, m/sec
Sampling flow rate, Lt./min.

Period of sampling, Minutes

6. Volumetric flow rate, Nm3/ Hr

B Results

oW

¢ Stack Emission (Process)
¢ Bricks Industry
! Heating Chamber Section
i 23/02/2024
! Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
¢ Calibrated (upto 17.12.2024)
: Bricks
¢ Coal
* 110 feet
: 8'X8
: From the port hole
Monitoring
: By our Lab. Representative

: 46.0
: 230
: 4,64
¢ 31.0
+ 400
¢ 89728.36

Carbon Dioxide (CO2)

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemlcal, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 117.40 250 Max IS 11255 (Part-1} : 1985

2 Sulphur Dioxide (502) mg/Nm3 5.24 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 11.29 - HTH/QF/7.2/2/CH-02, SOP No-23
4 % 1.60 - HTH/QF/7.2/2/CH-02, SOP No-23

***End of Report™*

Remarks : Particulate Matter Corrected @4 % CO2
stapdard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022

In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

s
I ypget

N

M

Teest report shall ol bg repeodice fn whale o in part and cannol be usesi 25 anavidence in the court of Law
. This sepat is only for your guidance. and not fer l=gal purmes

. Samples will be destroyid aliar gne-month from the date of ; b
. Lahiaralniy is not responsibie for the infrmation provided by the customer. In case where informalics

s of lest resort Unilass otheiwass ypecilied

Md. As kA)isari
Sr. Manager (Env.}

icial desision, and for sovedissmant. :
6. Sampie nat drawn by HTH uré

Page No.: 1 of 1

2 The resiits coriaied in this el report padains cly to the sampie lested nol for the whiie iot
4. Tolal limhility 6f Haryina Test Housa is limiked 1o e nvoiced amount only.

s otheswise soecified

& provided by the cusiomer znd can afiect the vaiidity of resulls,
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& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, .(Food) 86077-70169
DOC No. HTHIQF/78 Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse.net

An IS0 9001:2015, ISO 14001:2015, 1ISO 45001:2018 Certified Laboratory

TEST REPORT

HArRYANA TEST HOUSE

=2

TC-7811

Diopadn

<

=]

Issued To:
SHIV SHANKAR BHATTA CO.
Villag2 Harsola, Distt. Kaithal (HR)

I

Report No.
ULR No.

Party's Ref No.

Booking Date
Period of Testing
Reporting Date

 TC781124100001861F

' 07/03/2024

HTH/EP/240229036
Nil

25/02/2024
29/02/2024To 07/03/2024

Sample Description

Type of Industry

Name of Plant/ Section

Date of sampling

Source of Emission

Instrument used

Instrument Calibration Status

Type of Chimney

Type of Fuel used

Stack height (from the ground level)
Stack diameter {at the sampling point)
Sample Location

Purpose of sampling

Sample collectad by

A Observations
1. Stack gas temperature, 2C

Temperature at Metering point, 2C
Avg. stack gas velacity, m/sec
Sampling flow rate, Lt./min.

Period of sanipling, Minutes

6. Volumetric flow rate, Nm3/ Hr

B Results

n s W

¢ Stack Emission (Process)
! Bricks Industry
: Heating Chamber Section
1 28/02/2024
. Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
: Calibrated (upto 17.12.2024)
: Bricks
¢ Coal
* 33 mtr.
T 8'%X3'
¢ From the port hole
Monitoring
: By our Lab. Representative

* 340
- 21.0
: 455
¢ 310
© 350
© 83293.06

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 111.32 250 Max 1S 11255 (Part-1) : 1985

2 Sulphur Dioxide (502) mg/Nm3 10.48 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogén Dioxide (NO2) mg/Nm3 26.34 - HTH/QF/7.2/2/CH-02, SOP No-23
4 Carbon Dioxide (CO2) % 2.90 HTH/QF/7.2/2/CH-02, SOP No-23

Remarks : Particulate Matter Corrected @4 % CO2

***End of Report***

Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

Tes| saport shall nod be reproduce in whole or in part and canndt ba used 2<.an svidence in ve court of Law.

Thi i35 2y for your guidencs, and nol for legal purposs
d aller ane moedh from the dale of
sportsdhlis for Hie mlormstion p wded by the sustor

wl Ll

marcial decisnn, and for agvertisamunl,
Ak e otherwiss spesilied ] ol
tomar In case whers informabon is paavided by e aslomer and can sflec! the validity al results

Page No.: 1of 1

2. Thiz rsiilis conlained in (his sl repor perlains only i the sampie lest=d nof for the whoe lot.
4. Tota! fianility.of Haryana Test Houss is fimited 10 the iresced amount only.

6. Sample not drawn by HTH unle

» alhacwic

spcifie.
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HARYANA TEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off)) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169 ?;ﬁfgﬁa
Web Site : www haryanatesthouse.net, e-mail : haryeanatesthousecs@gmail.com, info@haryaratesthousc.net 55

An ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory ]
TEST REPORT

Issued To:
SANGAM GRAM UDYOG MANDAL
Village Titram, Kaital (HR)

Report No.
ULR No.

Party's Ref No.

Booking Date
Period of Testing
Reporting Date

! HTH/EP/240229031
* TC781124100001864F
Nil

1 29/02/2024
' 29/02/2024To 07/03/2024
: 07/03/2024

Sample Description

Type of Industry

Namie of Plant/ Section

Date of sampling

Source of Entission

Instrument used

Instrument Calibration Status

Type of Chimney

Type of Fuel used

Stack hzight (from the ground level)
Stack diameter (at the sampling point)
Sample Location '
Purpose of szmpling

Sample collected by

A Observations
1. Stack gas temperature, °C

Temperature at Metering point, 2C
Avg. stack gas velocity, m/sec
Sampling flow rate, Lt./min.

Period of sampling, Minutes

6. Volumetric flow rate, Nm3/ Br

B Results

oW

¢ Stack Emission (Process)

Bricks Industry
Heating Chamber Section

1 28/02/2024
: Stack attached to Heating Chamber Section

Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
Calibrated (upto 17.12.2024)
Bricks

: Coal
I 33 Mtr
P66

From the port hole
Monitoring
By our Lab. Representative

: 420

26.0

t 461
¢ 31.0
© 35.0
+ 51128.10

Carbon Dioxide (CO2)

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 99.39 250 Max 1S 11255 (Part-1) : 1985

2 Suphur Dioxide (SO2) mg/Nm3 10.48 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogan Dioxide (NO2) mg/Nm3 15.05 - HTH/QF/7.2/2/CH-02, SOP No-23
4 % 2.90 - HTH/QF/7.2/2/CH-02, SOP No-23

**+*gnd of Report*™*

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

Re'ugew by

Nole: 1.

. Sarnples will be d=sioyed afier o
. Labewatony s nol rasponsinte for iy

~N o

Test report shall not be reproducs Tn while of in part and el
This report is orly fof your guidance. anc ol for iegal purposes,

be used 25 an evidence in the sourt of Law.

commengial decisan, and for advertissmanl.
e month from (he date of jusus of 1est repoit unless olherwise specified.
& information provided by he ouslomer. In case whiss information is puvided by

‘M. Asfak Ankari
Sr. Manager (Env.)
Page No.: 1 of1

2. The results contained in his te&] report pertains only to the sampie tesied nol for the whole lot
4. Totsl Tiability of Hasyana Test House is limited (0 the invaiced amount only.

6. Sampie nol drawn by HTH unless olhewiss specifisd.

tha citshomer 2nd can il (e validity of rewilts,



DOC No. HTH/QF7.8
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HaRYyANA TEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)
Contact : (Off.) 86077-70160, 0130-4067223, (Env.)86077-70164, (BM) 86077-70166, (Fand) 86077-70169
Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse net

An 1SO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Issued To: I Report No. ! HTH/EP/240222030
GANPATI BHATHA CO. ULR No. : TC781124100001555F
Village Deofa, Distt. Kaithal (HR) Party's Ref No. ' Nil

Booking Date $ 22/02/2024

Period of Testing * 22/02/2024To 28/02/2024

Reporting Date  : 28/02/2024

Sample Description

Type of Industry

Name of Plant/ Saction

Date of sampling

Source af Emission
Instrument used

Instrument Calibration Status

: Stack Emission (Process)

* Bricks Industry

¢ Heating Chamber Section

1 22/02/2024

: Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
* Calibrated (upto 17.12.2024)

Type of Chimney * Bricks
Type of Fuel used ¢ Coal
Stack height (from the ground level) ! 33mtr
Stack diameter (at the sampling point) o 7R

Sample Location
Purpose of sampling
Sample collected by
A Observations

From the port hole

: Monitoring
¢ By our Lab. Representative

1. Stack gas temperature, 2C ¢ 50.0
2. Temperature at Metering point, 2C : 26.0
3. Avg. stack gas velocity, m/sec ! 5.04
4. Sampling flow rate, Lt./min. : 330
5. Period of sampling, Minutes ¢ 350
6. Volumetric flow rate, Nm3/ Hr 1 73696.44

B Results

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution
1  Particulate Matter (PM} mg/Nm3 114,78 250 Max IS 11255 (Part-1) : 1985
2 Sulphur Dioxide (S02) mg/Nm3 5.24 HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrcgen Dioxide (NO2) mg/Nm3 20.70 - HTH/QF/7.2/2/CH-02, SOP No-23
4 Carbon Dioxide (CO2) % 1.80 - HTH/QF/7.2/2/CH-02, SOP No-23 !
**¥*¥End of Report***
Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E} Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B {HSPCB RO Kaithal)
Md. Astak Bnsari
i W by Sr. Manager (Env.)
fEW |
2 /E/ﬂ; \ "”'\K::}k AN Page No.:1of 1
O

2. The resyits cantsined in Uis e impor partains only (o the samgis tested nol for the whaie lot

T 4. Total lahility of Haryana Test House b5 imiie [0 he fnvaic=d amount only.

A shall not b teprodess In whole or in part Snd can

= ; s only for your guidance, and nol for eyl purpeses, cormercial [:1- . B:TJ Iar %j:frhrgl:'rnjm 6. ‘Sample nol drawn by HTH Unless atherwisa specifind
.8 il iz destioved afizr e month from the date of issue of lest report unloss oifienviss specied. . S Fus by F L et ot
3 fdfl 5 W'” L:: :Jlr‘!lrfl'fl'i'l-l%#i?: rl‘:l\u':rn]l':r"l:;;g ;lu.l'imr:.d by the comlonmar, I]i'i casa whese [rifiemabion s _r_m,wldéd by e cusloaner &l can aff=cl The validity of results.
. Lahiow=tivy 15 s respinslie § W £
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Issued To:
BHARAT BRICKS INDUSTRIES
Village Keorak, Kaithal (HR)

ULR No.

70166

Party's Ref No.

Booking Date
Period of Testing
Reporting Date

HARYANA TEST HMOUSE

& Consultancy Services
50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

tact : ()“ 8“0 7-7() 60 0 ‘_’-‘4'_'6;223 (Eh 5 12607 ;-70“;4 (BN_I) 8_0 p

< 1 5 1% A7 Y 5 ) 77 A
COD ( ) / 2 ’ @
“eb Slte L WW '"'haIya“ate“ﬂ)Lube'“ets € nldll 3 ha[}lnatEMJ'louse”-‘ i ﬂﬂldll.conl, pASTONI(E) hal ya'lﬂ-c ‘ﬂlL use.net

An 1SO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Report No.

(Food) 86077-70169

)

* HTH/EP/240301066
: TC781124100001870F
Nil

: 01/03/2024

* 07/03/2024

* 01/03/2024T0 07/03/2024

Sample Description
Type of Industry
Name of Plant/ Section

Date of sampling
Source of Emission

Instrument used
Instrument Calibration Status

Type of Chimney

Type of Fue! used

Stack height (from the ground level)
Stack diameter (at the sampling point)
Sampie Location

Purpcse of sampling

Sampie collected by

A Observations
1. Stack gas temperature, oC

Temperature at Metering point, oC
Avg. stack gas velocity, m/sec
Sampling flow rate, Lt./min.

Period of sampling, Minutes

6. Volumetric flow rate, Nm3/ Hr

B Results

A w e

3.0

: Stack Emission (Process)
* Bricks Industry

Heating Chamber Section

* 29/02/2024
+ Stack attached to Heating Chamber Section
* Stack Sampler vss1 (Sr.No. 247 DTK 2019)

Calibrated (upto 17.12.2024)
Bricks

¢ Coal

105 feet

From the port hole
Monitoring
By our Lab. Representative

S.N. Test Parameters

Standard Limit

Test Method

-

Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM}

2 Sulphur Dioxide (502)
Nitrogen Dioxide (NO2)

[_4 Carbon Dioxide (CO2)

* 46.0
: 25.0
 5.24
- 350
* 30.0
79164.97
Units Results
mg/Nm3 140.82
mg/Nm3 23.58
mg/Nm3 33.87
% 2.10

250 Max

1S 11255 (Part-1) : 1985

- HTH/QF/7.2/2/CH-02, SOP No-23 |

HTH/QF/7.2/2/CH-02, sOP No-23
HTH/QF/7.2/2/CH-02, SOP No-23

***End of Report***

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

51l
{

Md. asfa A)ian
Sr. Manager (Env.)

Nole: 1. Test repol

3. Thiss

~Na

i be uged 25 idencain the court of Law.
ANt o b s 1 Amin e ‘l-mﬁ o Ef-u':ﬁf ’éla;ln--e::&nwiwﬂ lor a¢ s,
s T L . g Imonas. COF -
Ry idanis, and not far kegel plipes oozt cinas : o
ot ks Oniy o7 your git s it dhate of s of el repor alherwise spec s
Samples will be deshrjed afle ‘f;’l ﬂr“rnlﬁ-r?'f}: Eﬁ«fﬂ ty the suskunar, [n case whase infarnadion is provided by
PR Ty ansible for the information provided &
Latwradony is rol reSpensH

=

ITH urtest oilenaies sreihed
. tdeawn by HTH upie bt
6. Sampleno d-can affect the validily of resils

e
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_— Form IV

| —

v (see Rule 20) dﬁ“ 4&}/
ohted: 2947.2023

. Report No- 1019

| hereby, certify that | Neera] Bala goard Analyst duly appointed under sub section

" {2) of section 29 of the Air (Prevention and Control of Pollution) Act 1981 received a sample on

the 20" December of, 2023, collected by Dr. Satish Kumar, Sc.B on 19" pecember of, 2023, of

M/s Jai Hanuman Bhatta, Manas, Kaithal for analysis.

Further certify that 1 have analyzed the above mentioned sample on 20" day

0 27" -December-2023 and declare the result of analysis to be as follows:-

December of, 2023t

st Parameter Name Result Limit
1. Sample Code 1019

2. Name of Plant/ Section # Brick Kiln

3. Stack Attached to # Brick Kiln-

4. Normal Operating Schedule (hr/day)¥# 24 hrs

5. Type of Chimney # Bricks

6. Stack Temperature (°C) # 98

7. Average stack velocity (m/sec) # 6.21

8. stack Height from Ground Level # 105 feet

gk Diameter of the Stack # 3.5 feet

10.  Quantity of Emission (m?/sec) 5.37

11. Type of Fuel # Coal

12. Suspended particulate matter (mg/m3) 289 250

art of Indian Standard Methods for Measurement of Air Pollution

Method of Testing As per relevant p
bient and Emission regulation part 1t of Central Pollution Control

15:11255 (P-1) Stack/IS:5182(P-4) Am
Board.

The Conditions of the seals, listening and

Container had its seal found intact and in
the representative of the industry and the Board.
Signed this 27.12.2023
Haryana State pollution Control Board Laboratory,

: sg2™ 8 la na .

$Co-115, 1& 2™ Floor, Sector 25, Panchkula, Harya L > —éa&ll_

To

container on receipt was as follows:
order, slip on the container had the signature of

The Member Secretary, HSPCB, Panchkula Board Analyst

Regional Office: Kaithal . This test report relate on

3 Thig information s provided by the fieid officer,

ly to the particular sample submitted for testing.

sesEnd of the Report**®

@ CamScanner
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HarvanA TeST HOUSE

& Consultancy Services

TEST REPORT

7K

TC-7811

50-C, Sector-25 Part-I1, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
DOC No. HTHIQF7.8 ~ Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanalesthouse.net

An IS0 9001:2015, 1ISO 14001:2015, ISO 45001:2018 Certified Laboratory

Issued To:
JAI BABA RAJPURI BHATTA CO.
Guhna Road, Padla, Kaithal (HR)

Report No.
ULR No.

Party's Ref No.

Booking Date

Reporting Date

Period of Testing

. HTH/EP/240302126
* TC781124100001970F
* Nil

: 02/03/2024
* 02/03/2024T0 09/03/2024
* 09/03/2024

Sample Description

Type of Industry

Name of Plant/ Section

Date of sampling

Source of Emission

Instrument used

Iinstrument Calibration Status

Type of Chimney

Type of Fuel used

Stack height (from the ground tevel)
Stack diameter (at the sampling point)
Sample Location

Purpose of sampling

Sample collected by

A Observations
1. Stackgas temperature, eC

2. Temperature at Metering point, 2C
Avg. stack gas velocity, m/sec
Sampling flow rate, Lt./min.

Period of sampling, Minutes

6. Volumetric flow rate, Nm3/ Hr

B Results

v e w

: Stack Emission (Process)

: Bricks Industry

* Heating Chamber Section

1 01/03/2024

: Stack attached to Heating Chamber Section
: Stack Sampler VSS1 {Sr.No. 247 DTK 2019)
: Calibrated (upto 17.12.2024)

: Bricks

¢ Coal

¢ 110 feet

* 4.0mtr

: From the port hole

¢ Monitoring

* By our Lab. Representative

* 43.0
T 24.0
¢ 5.22
: 35.0
: 30.0
+ 78550.02

Remarks : Particulate Matter Corrected @4 % CO2.
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022.
In the Presence of Dr. Satish Kumar Sc-B {HSPCB RO Kaithal).

Nede 1.

~ Ot

L T Foa T P - | b f =z & e calirt of Law,

Tieal s2pert shall ol bereproduce in whels of in part and cannol be used 22 an clu_t.lm..e in = Ut of Law
This ;;.:-n s aiy far yaui_g.imnue. and ot for degal piitposes, commencial decisian, aﬁd lar aﬁwﬂ:‘_jﬂ’:ﬂl
ampies will b destioged alter ons manth from the dale of issus of tact repor unkess glhensise specibed. ez a fi i
] f:iqulur\yw:sf« n,-.-r.";:it;l‘e for the informalion provided by i customer, In ease where infouation is providid by the customar and can afircl the validity of restiits,

2. The results contained in

S.N. Test Parameters Units Results Standard Limit Test Method

Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 119,05 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Dioxide (SO2) mg/Nm3 15.72 HTH/QF/7.2/2/CH-02, SOP No-23

3 Njtrogen Dioxide (NO2) mg/Nm3 24.46 - HTH/QF/7.2/2/{CH-02, SOP No-23

4  Carbon Dioxide (CO2) % 2.60 - HTH/QF/7.2/2/CH-02, SOP No-23
***End of Report*** i

=l At JX @
Md. Asfak Rnsdri
Sr. Manager (Env.)
Page No.:1of 1
{his et repurt pertains only to the sampie tested not for the whoie iot.

4. Toial lizhility of Haryaria Tesi House is fimiled fo the nvoiced amount only.
6. Samypte nol dravm by HTH unless olherwise specified




413-

— FormIV <5 ;7 o
S e et
“#’ (See Rule 20) ) éo( qp
Report No- 1020 Dated: 27.12.2023

I hereby, certify that | Neeraj Bala Board Analyst duly appointed under sub section

(2) of section 29 of the Air (Prevention and Control of Pollution) Act 1981 received a sample on

the

»0™" December of, 2023, collected by Dr. Satish Kumar, Sc.B on 19" December of, 2023, of

M/s| Nihal Giri Ji Bhatta Company, Guhna, Kaithal for analysis.

Decs

Further certify that | have analyzed the above mentioned sample on 20" day

Im
)

e

SONNNCORC S TSI COME S SICORNID

e =
R i =

Met
1S:11
Boa

the

smber of, 2023,to 27" -December-2023 and declare the result of analysis to be as follows:-
Parameter Name Result Limit
Sample Code 1020
Name of Plant/ Section # Brick Kiln
Stack Attached to # Brick Kiln
Normal Operating Schedule (hr/day)# 24 hrs
Type of Chimney # Bricks
Stack Temperature (°C) # 95
Average stack velocity (m/sec) # 6.17
Stack Height from Ground Level # 110 feet
Diameter of the Stack # 3 feet
Quantity of Emission (m*/sec) 3.92
Coal

Type of Fuel #

Suspended particulate matter (mg/m3) 126.6 250

ethods for Measurement of Air Pollution

hod of Testing As per relevant part of Indian Standard M
lation part Il of Central Pollution Control

1255 (P-1) Stack/15:5182(P-4) Ambient and Emission regu
d

The Conditions of
Container had its seal found intact and in order, slip 0

representative of the industry and the Board.

the seals, listening and container on receipt was as follows:
n the container had the signature of

Signed this 27.12.2023

Hary
SCO
To

Reg

# Thig

ana State Pollution Control Board Laboratory,

1115, 17& 2™ Floor, Sector-25, panchkula, Haryana ‘\L - 6 g
— .--'"
Board AnaZst

The Member Secretary, HSPCB, Panchkula

onal Office: Kaithal . This test report relate only to the
Information Is provided by the field officer.

particular sample submitted for testing.

ssvpnd of the Report®®*

=}

@ CamScanner




HarvaNA TesT HOUSE
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& Consultancy Services

50-C, Sector-25 Part-11, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077- 70166, (Foad) 86077-70169 El“_ﬁi 3 E
DOC No. HTH/QF/7.8 ~ Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, infoi@haryanatesthouse.net P

An ISO 9001:2015, ISO 14001:2015, 1SO 45001:2018 Certified Laboratory

TEST REPORT

Issued To:
JAI MAHAVIR BRICKS KILN
Village Garhi Padla, Kaithal (HR)

Report No. ! HTH/EP/240302124
ULR No. * TC781124100001968F
Party's Ref No. : Nil
Booking Date : 02/03/2024
Period of Testing * 02/03/2024To 09/03/2024
| Reporting Date  : 09/03/2024 |

Sample Description
Type of Industry
Name of Plant/ Section

Date of sampling
Source of Emission

Instrument used

Instrument Calibration Status

Type of Chimney

Type of Fuel used

Stack height (from the ground level)
Stack diameter (at the sampling point)
Sample Location

Purpose o sampling

Sample collected by

A Observations
1. Stack gas temperature, oC

Temperature at Metering point, eC
Avg, stack gas velocity, m/sec
Sampling flow rate, Lt./min.

Period of sampling, Minutes

6. Volumetric flow rate, Nm3/ Hr

B Results

oA oW

- Stack Emission (Process)
Bricks Industry
* Heating Chamber Section
: 01/03/2024
* Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
¢ Calibrated (upto 17.12,2024)
: Bricks
¢ Coal
¢ 105 feet

¢ 3.5 mtr

From the port hole
Monitoring
By our Lab. Representative

+ 48.0
: 26.0
% 15537
: 36.0
* 30.0

80623.51

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution
1 Particulate Matter (PM) mg/Nm3 131.19 250 Max 1S 11255 (Part-1) : 1985
2 Sulphur Dioxide (502) mg/Nm3 20.96 - HTH/QF/7.2/2/CRH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 37.63 - HTH/QF/7.2/2/CH-02, SOP No-23
4 Carbon Dioxide {CO2) % 3.60 - HTH/QF/7.2/2/CK-02, SOP No-23
***End of Report***

Remarks : Particulate Matter Corrected @4 % CO2.

Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022.

In the Presence of Dr. Satish Kumar S¢-B (HSPCB RO Kaithal).

. _\Qfﬂ
Md: AsFak Ansari
Sr. Manager (Env.)

Page No.: 10of 1
2. The results contained in this 'es! repart perains only to the sample tested not for the whols lot
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HarRvaANA TEST HOUSE

& Consultancy Services

DOC No. HTH/QF/7.8

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
Web Site : www.haryanaiesthouse.net, e-mail : haryanatesthousecs@gmail.com, inf ni@haryanatesthouse.net

An 1SO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory

TEST REPORT

Issued To:
PARWATI| BHATTA COMPANY
Village Baba Ladana, Kaithal (HR)

Report No.
ULR No.

Party's Ref No.

Booking Date
Period of Testing
[ Reporting Date

: HTH/EP/240302127
: TC781124100001965F
Nil

i 02/03/2024
* 02/03/2024To 09/03/2024
* 09/03/2024

Sample Description
Type of Industry
Name of Flant/ Section

Date of sampling
Source of Emission

Instrument used

Instrument Calibration Status

Type of Chimney

Type of Fuel used

Stack height (from the ground level)
Stack diamister (at the sampling point)
Sample Location

Purpose of sampling

Sample collected by

A Observations

* Stack Emission (Process)
¢ Bricks Industry

Heating Chamber Section

: 01/03/2024

* Stack attached to Heating Chamber Section
i Stack Sampler VSS1 (Sr.No. 247 DTK 2019)

: Calibrated (upto 17.12.2024)

Bricks
Coal

: 33 mtr
: 3.0mtr

From the port hole
Monitoring
By our Lab. Representative

1. Stack gas temperature, eC 1 46.0
2. Temperature at Metering point, ¢C : 25.0
3. Avg. stack gas velocity, m/sec D 464
4. Sampling flow rate, Lt./min. : 31.0
5. Period cf sampling, Minutes t 350
6. Volumetric flow rate, Nm3/ Hr * 69165.61

B Results

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 97.12 250 Max 1S 11255 (Part-1) : 1985

2 Sulphur Dioxide (502) mg/Nm3 23.58 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 35.75 RTH/QF/7.2/2/CH-02, SCP No 22
4 Carbon Dioxide (CO2) % 2.90 HTH/QF/7.2/2/CH-02, SOP No-23

Remarks :

***End of Report***

Particulate Matter Corrected @4 % CO2.

Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

sl he

sud 2% an evidence in thecourt of Law,

Sr. Manager (Env.)

Page No.:1of 1

2. The szsults conlained in this test repart periains only to the sample tested not for the whoie lot

rt shall not be repe adyes in whole or in ,.dllm“d =
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»;r: at untess olbwawiss speaified. 6. Sampie not drawn by HTH unies: g-tberwu;ﬁ :.?r-,-m ed
et In £3s2 wheis infcmation is prowiced by the cusiamer and can affect the validity of results
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i , Form IV e WA
- \“4 2 (See Rule 20) %
Report No- 1016 ; h»\o)"ﬂ ; Dated: 20.12.2023

I hereby; zertify that | Neera] Bala Board Analyst duly appointed under sub section
(2) of section 29 of the Air (Prevention and Control of Pollution) Act 1981 received a sample on

the 16" December of, 2023, collected by Dr. Satish Kumar, Sc.B on 14" December of, 2023, of

M/s Shiv Shankar Bhatt Co. Vill. Sirta, Kaithal for analysis.

Further certify that | have analyzed the above mentioned sample on 16" day

December of, 2023,to 20" -December-2023 and declare the result of analysis to be as follows:-

Sr. Parameter Name Result Limit
1 Sample Code 1016

2. Name of Plant/ Section # BKO

3. Stack Attached to # BKO

4 Normal Operating Schedule (hr/day)# 24 hrs

54 Type of Chimney # Bricks

6. Stack Temperature (°C) # 95

7. Average stack velocity (m/sec) # 6.12

8. Stack Height from Ground Level # 110 feet

. Diameter of the Stack # 02 feet

10. Quantity of Emission (m3/sec) 1.73

11. Type of Fuel # Coal

12. Suspended particulate matter (mg/m3) 35.3 250

Method of Testing As per relevant part of Indian Standard Methods for Measurement of Air Pollution
15:11255 (P-1) Stack/IS:5182(P-4) Ambient and Emission regulation part lIl of Central Pollution Control
Board.
The Conditions of the seals, listening and container on receipt was as follows:
Container had its seal found intact and in order, slip on the container had the signature of
the representative of the industry and the Board.
Signed this 20.12.2023
Haryana State Pollution Control Board Laboratory,
SCO-115, 1°& 2™ Floor, Sector-25, Panchkula, Haryana - R Q
To Mw_g‘f =
The Member Secretary, HSPCB, Panchkula Board Analyst
Regional Office: Kaithal . This test report relate only to the particular sample submitted for testing.

# This informadon Js provided by the fleld officer.

se*End of the Report***
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Harvana TestT House

& Consultancy Services

50-C, Sector-25 Part-11, HUDA, PANIPAT-132 103 (HR.)

T Conlact': (Off) 6077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
DOC No. HTH/QF/7.8  Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousccs@gmail.com, info@haryanatesthouse.net

An SO 9001:2015, ISO 14001:2015, 1SO 45001:2018 Certified Laboratory
TEST REPORT

Booking Date

Reporting Date

Issued To: Report No. . HTH/EP/240304041
BAJRANG BHATTA CO. ULR No. * TC781124100001978F
Village Deohra, Distt, Kaithal (HR) Party's Ref No. - Nil

: 04/03/2024
Period of Testing * 04/03/2024To 09/03/2024
* 09/03/2024

Sample Description

Type of Industry

Name of Plant/ Section

Date of sampling

Source cf Emission
Instrument used

Instrument Calibration Status

Stack Emission {Process)

* Bricks Industry

: Heating Chamber Section

: 02/03/2024

: Stack attached to Heating Chamber Section
¢ Stack Sampler VSS1 (Sr.No. 247 DTK 2019)

: Calibrated (upto 17.12.2024)

Type of Chimney . Bricks

Type of Fuel used : Coal

Stack height (from the ground level) ¢ 105 feet

Stack dizmeter (at the sampling point} : 3.0mtr

Sample Location : From the port hole
Purpose of sampling : Monitoring

Sample collected by
A Observations

* By our Lab. Representative

1. Stack gas temperature, 2C : 36.0
2. Temperature at Metering point, 2C - 210
3. Avg. stack gas velocity, m/sec : 493
4, Sampling flow rate, Lt./min. 1 33.0
5. Pericd of sampling, Minutes : 35.0
6. Volumetric flow rate, Nm3/ Hr : 75866.73

B Results

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 116.73 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Dioxide (SO2) mg/Nm3 20.96 HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 2446 HTH/QF/7.2/2/CH-02, SOP No-23
4 Carbon Dioxide (CO2) % 1.80 - HTH/QF/7.2/2/CH-02, SOP No-23

***End of Report***

Particulate Matter Cortected @4 % CO2.
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022.
in the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal).

Remarks ;

Md. Asfak Ansari
Sr. Manager (Env.)

Page No.: 10of1
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Report No- 1021 Dated: 27.12.2023

| hereby, certify that | Neera] Bala Board Analyst duly appointed under sub section
(2) of section 29 of the Alr (Prevention and Control of Pollution) Act 1981 received a sample on

the 20" December of, 2023, collected by Dr. Satish Kumar, 5c.B on 19" December of, 2023, of

M/s_Baba Rajpurl Bhatta Company, Manas, Kaithal for analysis.
Further certify that | have analyzed the above mentioned sample on 20" day

December of, 2023,t0 27" .December-2023 and declare the result of analysis to be as follows:-

Sn Parameter Name Result Limit
1 Sample Code 1021

2. Name of Plant/ Section # Brick Kiln

3. Stack Attached to # Brick Kiln

4, Normal Operating Schedule (hr/day)# 24 hrs

S. Type of Chimney # Bricks

6. Stack Temperature (°C) # 97

7. Average stack velocity {m/sec) # 6.14

8. Stack Height from Ground Level # 105 feet

9. Diameter of the Stack # 3 feet

10. Quantity of Emission (m*/sec) 3.90

11. Type of Fuel # Coal

12. Suspended particulate matter (mg/m3) 26.8 250

f indian Standard Methods for Measurement of Air Pollution

Method of Testing As per relevant part o
t and Emission regulation part il of Central Pollution Control

1S:11255 (P-1) Stack/1S:5182(P-4) Ambien
Board.
The Conditions of the seals,
Container had its seal found intact and in orde

the representative of the industry and the Board.

Signed this 27.12.2023
Haryana State pollution Control Board Laboratory,

5c0-115, 1¥& 2™ Floor, Sector-25, Panchkula, Haryana 5
;\10_931.0]’ 60_9,9\

To
The Member Secretary, HSPCB, Panchkula Board Analyst

Regional Office: Kaithal . This test report relate on
# This Informadon Is provided by the field officer.

listening and container on receipt was as follows:
r, slip on the container had the signature of

ly to the particular sample submitted for testing.

»evgnd of the Report*”®
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TEST REPORT

HaArRYANA TEST HMOUSE

& Consvultancy Services

50-C, Sector-25 Part-1I, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 01804067223, (Env.)86077-70164, (BM) 6077-70166, (Food) 86077-70169
DOC No. HTH/IQF7.8 ~ Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse.net

An IS0 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory

Issued To: Report No. : HTH/EP/240302123
MAA BHAGWATI BHATTA COMPANY ULR No. * TC781124100001972F
Village Mago Majri, Kaithal (HR) Party's Ref No. * Nil
Booking Date : 02/03/2024
Period of Testing * 02/03/2024To 09/03/2024
Reporting Date  : 09/03/2024

Sample Description
Type of Industry
Name of Plant/ Section

Date of sampling
Source of Emission

Instrument used
Instrument Calibration Status

: Stack Emission (Process)

* Bricks Industry

* Heating Chamber Section

¢ 01/03/2024

¢ Stack attached to Heating Chamber Section
* Stack Sampler VSS1 (Sr.No. 247 DTK 2019)

: Calibrated (upto 17.12.2024)

Type of Ckimney : Bricks
Type of Fuel used ¢ Coal
Stack height (from the ground level) D 33mtr
Stack diameter (at the sampling point) D40 mtr

Sample Location
Purpose of sampling

From the port hole

¢ Monitoring

Sample collected by ¢ ByourLab. Representative

A Observations

1. Stack gas temperature, eC : 51.0
2. Temperature at Metering point, 2C : 27.0
3. Avg. stack gas velocity, m/sec T 4.80
4. Sampling flow rate, Lt./min. 1 32.0
5. Period of sampling, Minutes : 35.0
6. Volumetric flow rate, Nm3/ Hr 1 70446.45

B Results

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemlcal, Group: Atmospheric Pollution

1  Particulate Matter (PM) mg/Nm3 108.41 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Dioxide (SO2) mg/Nm3 23.58 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 43.27 - HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide (COZ2) % 3.80 - HTH/QF/7.2/2/CH-02, SOP No-23

***End of Report***
Remarks : Particulate Matter Corrected @4 % CO2.
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022.
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal).

Sr. Manager (Env.)

Page No.: 1of 1

2. Theresulls contamad in this sl report pertaing anly llu the sfmp&a ha;;er;.l not for the whole lot.
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! gﬁ,ﬁiﬂ;ﬁ&lg’-&&img{mr one month from ﬁ dale of Bsue of fesd sen0r unless clhmwiss specified. 6. Sampile nat drawn by HTH unless dlhgrwiss specilied
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2
? Laboralony is nat responsiie for the informiation provided by the cusiomer. In case whers Information is provided by Uiz euslomer znd can affecl the validity of resills.
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HARYANA TEST H@wss

Consultancy Services

T

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Foad) 86077-70169
Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanaiesthouse net

An ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory

EST REPORT

Issued To:
VISHKARMA BHATTA COMPANY
Village Harsola, Kaithal (HR)

Report No.
ULR No.

Party's Ref No.

Booking Date

. HTH/EP/240229032
: TC781124100001865F

Nil

i 29/02/2024
* 29/02/2024To 07/03/2024
' 07/03/2024

Sample Description :
Type of Industry 3
Name of Plant/ Section

Date of sampling :
Source of Emission
Instrument used

instrurnent Calibration Status

Period of Testing
Reporting Date
Stack Emission (Process)
Bricks Industry
Heating Chamber Section
28/02/2024

I Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)

Calibrated (upto 17.12.2024)

Type of Chimney Bricks
Type of Fuel used * Coal
Stack h=ight (from the ground level) I 33 Mtr
Stack diameter {at the sampling point) 3.0 mtr.

Samiple Location -
Purpase of sempling

Sample collected by

A Observations

From the port hole
Monitoring
By our Lab. Representative

1. Stack gas temperature, ¢C 1 49.0
2. Temperature at Metering point, °C - 26.0
3. Avg. stack gas velocity, m/sec : 527
4. Sampling flow rate, Lt./min. : 35.0
5. Period of sampling, Minutes : 30.0
6. Volumetric flow rate, Nm3/ Hr 1 78876.42

B Results

Carhon Dioxide {CO2)

S.N. Test Parameters Units Results Standard Limit Test Method

Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 129.57 250 Max IS 11255 (Part-1) : 1985

2 Su.phur Diexide (SO2) mg/Nm3 15.72 HTH/QF/7.2/2/CH-02, SOP No-23

3 Nitrogen Dioxide (NO2) mg/Nm3 37.63 HTH/QF/7.2/2/CH-02, SOP No-23

4 % 2.60 HTH/QF/7.2/2/CH-02, SOP No-23 |

**¥*End of Report***

Remarks : Particulate Matter Corrected @4 % CO2

Standard Limit Of PM as per MOEF &

CC, G.S.R. 143 (E) Dated:22 February 2022

In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

set rzport shall nol be reproduce in whole or in 4 and eatinol be used as an evidence in the court of Law.
Test raport shall not be reproducs in whole of in pa st commercial decisian, and for adverisement.

Thie resort is oaly for your guidance, and nil for egal purpe v
Sampies wil be destioyed after ane moalh o the dele of fsue of test

Labaraliny is el responsibie for the informiation provided by the sostomer, in ¢32

repont unless offeiwiss speified.

Sr. Manager (Eﬁv.}

Page No.:1of1
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HaArRYANA TEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off) 86077-70160, 01804067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
DOC No. HTHIQF/7.8  Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanaiesthouse net

An IS0 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Report No. + HTH/EP/240229037
ULR No. * TC781124100001860F
Party's Ref No.  * Nil

Issued To:
JAI DURGA BHATTA COMPANY
Village Harsola, Kithal (HR)

: 29/02/2024
‘ 29/02/2024T0 07/03/2024
: 07/03/2024

Booking Date
Period of Testing
Reporting Date

Sample Description
Type of Industry

¢ Stack Emission (Process)
Bricks Industry

Name of Plant/ Section

Date of sampling
Source of Emission

Instrument used
Instrument Calibration Status

Heating Chamber Section

1 28/02/2024

: Stack attached to Heating Chamber Section
: Stack Sampler VSS1 {Sr.No. 247 DTK 2019)

: Calibrated (upto 17.12.2024)

Type of Chimney Bricks
Type of Fuel usad Coal
Stack hzight (from the ground level) 105 feet
Stack diameter (at the sampling paint) t 3.0 mtr.

Sample Location
Purpose of sampling
Sample collected by
A Observations

: From the port hole
: Monitoring

By our Lab. Representative

1. Stack gas temperature, 2C : 42.0
2. Temperature at Metering point, 2C 1 23.0
3. Avg. stack gas velocity, m/sec : 4.86
4, Sampling flow rate, Lt./min. : 33.0
5. Period of sampling, Minutes : 350

6. Volumetric flow rate, Nm3/ Hr
B Results

* 74356.37

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 107.36 250 Max 1S 11255 (Part-1) : 1985

2 Sulphur Dioxide (502) mg/Nm3 10.48 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 24.46 - HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide (CO2) % 2.30 - HTH/QF/7.2/2/CH-02, SOP No-23

***End of Report***

Remarks ; Particulate Matter Corrected @4 % CO2
standard Limit Of PM as per MOEF & CC, G.S.R. 143 (€) Dated:22 February 2022
in the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

Note: 1. Test rapart shiall not be reprosducs in whoie o in fart and cannol be usec 2= 3n evidanes in the-court o Law.

3. This ressart is any for your geldancs, and nol for iegal purposes, commercil decision, and for adverissment
. Sampizs wil be desirdyed alter one month from the dale ofiecis of st repodtunless olheswise specilied.
‘Labaraliny Is nol responsible for the information providesd by the cislomet., I ease whare information is provided by fhe

~Nong

4, okl lisbility of Haryana Test

Page No.: 1 of 1

2. Thi results contained in this lest raport pertains-anly 1o e sampie tesled not for the whoie iot.
o i fimited o the invoiced amount only.

6. Sampie rot diswn by HTH uniess otharwes speciiizd

customer and can afiev] e validity of results.
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HARYANA TEST HOUSE

& Consultancy Services
50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Nate: 1.

3.

IR

T

Conlact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
DOC No. HTHIQF7.8 ~ Web Site : www.haryanatesthousenet, e-mail : haryanatesthousecs@gmail.com, infoi@haryanatesthouse.net

An ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory

EST REPORT

Issued To: Report No. : HTH/EP/240304043
MAHA SHAKTI BHATTA COMPANY ULR No. . TC781124100001930F
Village Dohar, Distt. Kaithal (Hr) Party's Ref No. Nil
Booking Date : 04/03/2024
Period of Testing * 04/03/2024To 08/03/2024
L Reporting Date  : 09/03/2024

Sample Description
Type of Industry
Name of Plant/ Section

Date of sampling
Source cf Emission

Instrument used
Instrument Calibration Status

* Stack Emission (Process)

* Bricks Industry

¢ Heating Chamber Section

: 02/03/2024

* Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)

: Calibrated (upto 17.12.2024)

Type of Chimney * Bricks

Type of Fuel used ¢ Coal

Stack height (from the ground level) : 33mtr

Stack diameter (at the sampling point) : 3.5mtr

Sample Location : From the port hole
Purpose of sampling : Monitoring

Sample collected by
A Observations

+ By our Lab. Representative

1. Stack gas temperature, eC : 380
2. Temperature at Metering point, 2C T 220
3. Avg. stack gas velocity, m/sec ;4,95
4. Sampiing flow rate, Lt./min. : 33.0
5. Period of sampling, Minutes 1 30.0
6. Volumetric flow rate, Nm3/ Hr i 75684.63

B Results

Remarks : Particulate Matter Corrected @4 % CO2.
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E} Dated:22 February 2022.
in the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal).
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Tiest report shiall a0l beteproducs in whili or in part and cannot be ussd as_z:;z_wﬁ:lr-g‘?‘gf ad:uin :j 3:2:
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S.N. Test Parameters Units Results Standard Limit Test Method

Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 118.40 250 Max 1S 11255 (Part-1) : 1985

2 Sulphur Dioxide (S02) mg/Nm3 28.82 - HTH/QF/7.2/2/CH-02, SOP No-23

3 Nitrogen Dioxide (NO2) mg/Nm3 39.51 - HTH/QF/7.2/2/CH-02, SOP No-23

4 Carbon Dioxide (CO2) % 3.70 - HTH/QF/7.2/2/CH-02, SOP No-23
***End of Report***

Sr. Manager (Env.)

Page No.: 1 of 1
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HAaRYANA TEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-1I, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse.net

An SO 9001:2015, ISO 14001:2015, 1ISO 45001:2018 Certified Laboratory

TEST REPORT

SLTNN
TC-7871

EhEsE

Issued To:
OM BRICKS COMPANY
Village Harsola, Kaithal (HR)

Report No.
ULR No.

Party's Ref No.

Booking Date 2
Period of Testing -
Reporting Date

! HTH/EP/240229033 |
* TC781124100001866F

Nil

29/02/2024 ‘
29/02/202470 07/03/2024.

- 07/03/2024

Sample Description
Type of Industry

Name of Plant/ Section
Date of sampling
Source of Emission

Instrument usad

Instrument Calibration Status

Type of Chimney

Type of Fuel used

Stack height (from the ground level)
Stack diameter (at the sampling point)
Sampie Location

Purpose of sampling

Sample collected by

A Obhservations
1. Stack gas temperature, 2C

Temperature at Metering point, 2C
Avg. stack gas velocity, m/sec
Sampling flow rate, Lt./min.

Period of sampling, Minutes

6. Volumetric flow rate, Nm3/ Hr

B Results

v W

* Stack Emission (Process)

Bricks Industry

Heating Chamber Section
1 28/02/2024
* Stack attached to Heating Chamber Saction
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
! Calibrated (upto 17.12.2024)

Bricks

Coal

105 feet
: 4.5 mtr.

From the port hole

Monitoring

By our Lab. Representative

- 52.0
25.0

© 4.68

: 310

© 35.0

¢ 69399.27

Carbon Dioxide (CO2)

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1  Particulate Matter (PM) mg/Nm3 103.36 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Dioxide (S02) mg/Nm3 15.72 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 20.70 - HTH/QF/7.2/2/CH-02, SOP No-23
4 % 2.80 - HTH/QF/7.2/2/CH-02, SOP No-23

***End of Report***

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)
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& Consultancy Services

: (HR.)

TEST REPORT

Issued To: Report No. . HTH/EP/240224022
SHRI SHYAM BRICKS COMPANY ULR No. * TC781124100001601F
Village Katwar, Kaithal (HR) Party's Ref No. : Nil
Booking Date 1 24/02/2024
Period of Testing * 24/02/2024To 29/02/2024
Reporting Date = 29/02/2024

Sample Description

Type of Industry

Name of ?lant/ Section

Date of sampling

Source of Emission
fnstrument used

Instrument Calibration Status

Stack Emission {Process)
Bricks Industry
Heating Chamber Section

i 24/02/2024

¢ Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
: Calibrated (upto 17.12.2024)

Type of Chimney : Bricks

Type of Fuel used ¢ Coal

Stack height (from the ground level) : 105 feet

Stack diameter (at the sampling point) : 3.5 Meter

Sample Location : From the port hole
Purpose of sampling + Monitoring

Sarnple collected by By our Lab. Representative

A Observations

1, Stack gas temperature, 2C : 440
2. Temperature at Metering point, 2C 1 280
3. Avg. stack gas velocity, m/sec ¢ 521
4. Sampiing flow rate, Lt./min. i 350
5. Period of sampling, Minutes : 300
6. Volumetric flow rate, Nm3/ Hr : 163007.37

B Results

S.N. Test Parameters Units Results Standard Limit Test Method

Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 129.06 250 Max 1S 11255 (Part-1) : 1985

2 Sulphur Dioxide (502) mg/Nm3 5.24 - HTH/QF/7.2/2/CH-02, SOP No-23 |

3 Nitrogen Dioxide (NO2) mg/Nm3 39.51 HTH/QF/7.2/2/CH-02, SOP No-23

4 Carbon Dioxide (CO2) % 3.20 - HTH/QF/7.2/2/CH-02, SOF No-23
*+*End of Report***

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.5.R. 143 (E) Dated:22 February 2022

In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithat)

Sr. Manageh (Env.)

Page No.:1of1
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2. The results contained in this test report pertains only Io the sampie tested not for the whole fot.



425
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& Consvultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 01804067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
DOC No. HTH/QF7.8  'Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse.net

An IS0 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Issued To: Report No. « HTH/EP/240302125
SIHAG BHATTA COMPANY ULR No. * TC781124100001971F
Village Sujuma, Kaithal (HR) Party's Ref No.  : Nil
Booking Date : 02/03/2024
Period of Testing * 02/03/2024To 09/03/2024
Reporting Date  © 09/03/2024

Sample Description
Type of Industry
Name of Plant/ Section

Date of sampling
Source of Emission

Instrument used

Instrument Calibration Status

Type of Chimney

Type of Fuel used

Stack height (from the ground level)
Stack diameter (at the sampling point)
Sample Lccation

Purpose of sampling

Sample collected by

¢ Stack Emission (Process)

* Bricks Industry

: Heating Chamber Section

¢ 01/03/2024

* Stack attached to Heating Chamber Section
* Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
* Calibrated (upto 17.12.2024)

 Bricks

. Coal

: 130 feet

¢ 3.0mtr

¢ From the port hole

¢ Monitoring

* By our Lab. Representative

A Observations

1. Stack gas temperature, 2C : 36.0

2. Temperature at Metering point, 2C 1 270

3. Avg. stack gas velocity, m/sec T 456

4. Sampling flow rate, Lt./min. T 320

5. Period of sampling, Minutes : 350

6. Volumetric flow rate, Nm3/ Hr : 70172.87

B Results

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 108.44 250 Max 1S 11255 (Part-1) : 1985

2 Sulphur Dioxide (S02) mg/Nm3 13.10 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 26.34 HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide {C0O2) % 2.70 HTH/QF/7.2/2/CH-02, SOP No-23

***End of Report***

Remarks : Particulate Matter Corrected @4 % CO2.
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022.
In the Fresence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal).

Page No.: 1 of 1
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& Consultancy Services

50-C, Sector-25 Part-1I, HUDA, PANIPAT-132 103 (HR.)
Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169

=

DOC No. HTHIQF/7.8  Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info/@haryanatesthouse net

An IS0 9001:2015, 1ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Booking Date
Period of Testing
Reporting Date

Issued To: Report No. . HTH/EP/240228037
RAGHBIR BRICKS CO. ULR No. © TC781124100001754F
Village Chousala, Kaithal (HR) Party's Ref No.  * Nil

i 28/02/2024
* 28/02/2024To 06/03/2024
: 06/03/2024

Sample Description
Type of Industry
Name of Plant/ Section

Date of sampling
Source of Emission

Instrument used
Instrument Calibration Status

: Stack Emission {Process)

: Bricks Industry

: Heating Chamber Section

1 27/02/2024

: Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)

: Calibrated (upto 17.12.2024)

Type of Chimney : Bricks
Type of Fuel used * Coal
Stack height (from the ground level) : 33 mitr.
Stack diameter (at the sampling point) . 3.0 mtr.

Sample Location
Purpose of sampling

: From the port hole
: Monitoring

Sample collected by : By our Lab. Representative

A Observations

1. Stack gas temperature, 2C 1 39.0
2. Temperature at Metering point, oC 18.0
3. Avg. stack gas velocity, m/sec T 5.40
4. Sarpling flow rate, Lt./min. 1 36.0
S. Period of sampling, Minutes : 30.0
6. Volumetric flow rate, Nra3/ Hr : 81188.25

B Results

S.N. Test Parameters Units Results Standard Limit Test Method
mpline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 119.01 250 Max IS 11255 {Part-1) : 1985

2 Sulphur Dioxide (S02) mg/Nm3 31.44 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 41.39 - HTH/QF/7.2/2/CH-02, SOP No-23
4L Czrbon Dioxide (C02) % 3.40 - HTH/QF/7.2/2/CH-02, SOP No-23

*#*End of Report*** '
Remarks : Particulate Matier Corrected @4 % CO2

standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)
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Page No.: 1of1
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& Consultancy Services

TEST REPORT

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) R6077-70160, 0180-4067223, (Env.)85077-70164, (BM) 86077-70166, (Food) 86077-70169
Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse net

An IS0 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory

HArRYANA TEST HOUSE

L/
TC-7871

(B eA ]
20

Issued To:
SAHARA'S BHATTA CO.
Village Matour, Kaithal (HR)

Report No.
ULR No.

Booking Date

Party's Ref No.

: HTH/EP/240228038
* TC781124100001751F

* Nil

1 28/02/2024
Period of Testing * 28/02/2024To 06/03/2024
Reporting Date

: 06/03/2024

Sample Description
Type of Industry
Name of Plant/ Section

Date of sampling
Source of Emission

Instrument used

Instrument Calibration Status

Type of Chimney

Type of Fuel used

Stack height (from the ground level)
Stack diameter {at the sampling point)
Sample Location

Purpose of sampling

Sample collected by

A Observations

: Stack Emission (Process)
¢ Bricks Industry
: Heating Chamber Section
: 27/02/2024
: Stack attached to Heating Chamber Section
¢ Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
: Calibrated (upto 17.12.2024)
! Bricks
: Coal
T 33 mtr.
: 8'x8'
: From the port hole
: Monitoring
By our Lab. Representative

1. Stack gas temperature, °C : 45.0

2. Temperature at Metering point, 2C : 18.0

3. Avg.stack gas velocity, m/sec g 542

4. Sampling flow rate, Lt./min. * 33.0

5. Period of sampling, Minutes : 300

6. Volumetric flow rate, Nm3/ Hr 1 99997.61

B Results

m Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 102.99 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Dioxide (502) mg/Nm3 15.72 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 28.22 - HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide (CO2) % 2.80 - HTH/QF/7.2/2/CH-02, SOP No-23_|

*+*End of Report™*

Remarks ; Particulate Matter Corrected @4 % CO2
standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022

In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal}

n ';71\'\
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Sr. Manager (Env.)
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~ HMARYANA TeST HOUSE

H & Consultancy Services
= 50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

1: Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) ?6077-7.0166, (Food) 86077-70169
DOG No. HTH/QF/7.8  Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, infoi@haryanatesthouse.net

An 1SO 9001:2015, 1SO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Report No. < HTH/EP/240227040
ULR No. : TC781124100001707F
Party's Ref No. : Nil

Issued To:
SHRI RAM BRICKS COMPANY
Badsikri Kalan Kaithal (HR)

Booking Date : 27/02/2024
Period of Testing * 27/02/2024To 05/03/2024
Reporting Date  : 05/03/2024

Sample Description
Type of Industry

Name of Plant/ Section
Date of sampling

¢ Stack Emission (Process)
* Bricks Industry

* Heating Chamber Section
: 26/02/2024

Source of Emission
Instrument used
Instrument Calibration Status

: Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
: Calibrated (upto 17.12.2024)

Type of Chimney  Bricks
Type of Fuel used : Coal
Stack height (from the ground level) I 33mtr
Stack diameter (at the sampling point) P 4.0 mtr

Sample Location
Purpose of sampling
Sample collected by
A Observations

¢ From the port hole

Monitoring

* By our Lab. Representative

1. Stack gas temperature, 2C 49,0

2. Temperature at Metering point, 2C : 220

3. Avg. stack gas velocity, m/sec ! 5.38

4. Samp'ing flow rate, Lt./min. : 350

5. Period of sampling, Minutes : 38.0

6. Volumetric flow rate, Nm3/ Hr : 78375.52

B Results

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 122.38 250 Max IS 11255 (Part-1) : 1985

2 Sulpkur Dioxide (SO2) mg/Nm3 15.72 HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 30.10 - HTH/QF/7.2/2/CH-02, SOP No-23
4 Carbon Dioxide (CO2) % 1.90 HTH/QF/7.2/2/CH-02, SOP No-23

**¥End of Report***

Remarks : Particulate Matter Corrected @4 % CO2

Standard Limit Of PM as per MOEF & CC, G.5.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

Page No.: 1 of 1
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HArRYANA TeST HousE

& Consultancy Services

50-C, Sector-25 Part-1I, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)36077-70164, (BM) 86077-70166, (Food) 86077-70169
Web Site : www.haryanatesthouse.net, e-mail : haryanatesthouseos@ginail. com, info@haryanatesthouse.net

An 1SO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory

. Sanmiphes will b2 desir
. Labwrtony s ot re

TEST REPORT

| 1ssued To: Report No.
SARASWATI GRAM UDYOG MANDAL ULR No.
Village Kailram, Kaithal (HR) Party's Ref No.

Booking Date
Period of Testing *
Reporting Date

. HTH/EP/240227045
' TC781124100001704F

Nil

: 27/02/2024

27/02/2024T0 05/03/2024

* 05/03/2024

Sample Description

Type of Industry

Name of Plant/ Section

Date of sampling

Source cf Emission
Instrument used

Instrument Calibration Status

: Stack Emission (Process)
Bricks Industry
* Heating Chamber Section
: 26/02/2024
: Stack attached to Heating Chamber Section
* Stack Sampler VSS1 (Sr.No, 247 DTK 2019)
: Calibrated (upto 17.12.2024)

Type of Chimney Bricks

Type of Fuel used Coal

Stack height (from the ground level) P 33mtr

Stack diamneter (at the sampling point) : 8'%X8'

Sampie Location From the port hole
Purpose of sampling Monitoring

Sample collected by * By our Lab. Representative

A Observations

1. Stackgas temperature, °C : 39.0
2. Temperature at Metering point, 2C 1 20.0
3. Avg, stack gas velocity, m/sec i 5.18
4. Sampling flow rate, Lt./min. 1 35.0
5. Period of sampling, Minutes : 40.0
6. Volumetric flow rate, Nm3/ Hr 103115.03

B Results

S.N. Test Parameters Units Results Standard Limit Test Method

Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 120.84 250 Max IS 11255 (Part-1) : 1985

2 Sulpkur Dioxide (SO2) mg/Nm3 18.34 HTH/QF/7.2/2/CH-02, SOP No-23 |
3 Nitrozen Dioxide (NO2) mg/Nm3 30.10 HTH/QF/7.2/2/CH-02, SOP No-23

4 Carbon Dioxide (CO2) % 2.90 HTH/QF/7.2/2/CH-02, SOP No-23
: ***End of Report***

Particulate Matter Corrected @4 % C0O2
Standard Limit OFf PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

Remarks :

=4 ae an evidenos in the court of Law,

-q[ decicion, and for adveriis=mant, 4,
jis Dfherwing s;—-r i, 6. Samy

Test repit shall nol be tepe ..I|rrt»|nw|1,4.. oF in part and '..:umJI_
uucr-| ot {5 only for your auitiance. and nol for iegal plipe

oyed afisr one moni from the ¢
cewisibile for (e infomatin pro

nod deawn by HTH unk

5 whete ffor

2. The resulls contated in s fesl =pon
Total fiahility of Haryana Test Hoos= s limilied to 2 invoiced amount only.

Sr. Manager (Env.)

Page No.:1of 1

pertailis fily 1o the sampie =ete] niot for the wiwie lot,

herwise 2p=iilied

saion i pravided by the cuslomar and can affel lie validity of fe=t ks,
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HARYANA TEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
Web Site : www.haryanatesthouse.net, e-mail : haryanatesthouseus@gmail.com, info@haryanatesthouse net

An IS0 9001:2015, ISO 14001:2015, 1ISO 45001:2018 Certified Laboratory

TEST REPORT

Issued To: ]
SURYA BHATTA CO.
Village Bhatta, Kaithal (HR)

Report No.
ULR No.

Party's Ref No.

Booking Date

Reporting Date

Period of Testing

: HTH/EP/240228035
* TC781124100001753F
: Nil

1 28/02/2024
: 28/02/2024To 06/03/2024
: 06/03/2024

Sample Description
Type of Industry
Name o7 Plant/ Section

Date of sampling
Source of Emission

Instrunient used

Instrument Calibration Status

Tyjpe of Chimney

Type of Fuel used

Stack height (from the ground level)
Stack diameter (at the sampling point)
Sample Location

Purpose of sampling

Sample collected by

A Observations
1. Stac< gas temperature, °C

Temperature at Metering point, 2C
Avg. stack gas velocity, m/sec
Sampling flow rate, Lt./min.

Period of sampling, Minutes

6. Volumetric flow rate, Nm3/ Hr

B Results

v oW

: Stack Emission (Process)
Bricks Industry

: Heating Chamber Section

: 27/02/2024

: Stack attached to Heating Chamber Section

: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
Calibrated (upto 17.12.2024)

: Bricks

¢ Coal

I 105 feet

: 7X7

From the port hole

Monitoring

By our Lab. Representative

S.N. Test Parameters

Standard Limit

Test Method

Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM)
2 Sulohur Dioxide (SO2)
3 Nitcogen Dioxide (NO2)
4  Carbon Dioxide (CO2)

250 Max IS 11255 (Part-1) : 1985
- HTH/QF/7.2/2/CH-02, SOP No-23
- HTH/QF/7.2/2/CH-02, SOP No-23
= HTH/QF/7.2/2/CH-02, SOP No-23

: 48,0
: 19.0
+ 5.59
: 36.0
: 300
: 83926.52
Units Results
mg/Nm3 132.77
mg/Nm3 20.96
mg/Nm3 22.58
% 2.80
##=End of Report***

Remarks : Particulate Matter Corrected @4 % CO2
standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
in the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

Note: 1.

Fest rapart shall not ba repredycein whole of in partand cannal be usad 35 an evidenca n the court of Law,
3. “This tesor Is-only for your guidance, and not forfegal purpeses, commedcial thecision, aivd for adverfisament,
5. Samples will be destrayed afler ane monih from the dale of issue of tesl repart unfess olhenwise specified

7. Labovaliny is nok resgonsibie for the infamiation provided by e cuslamar, I cass whars infor

6. Sample not drawn

Sr. Manager (Env.)

Page No.:1af1

2. This rasulls contzinad in (his lest report pestains only to the samgse lesied nol for the whole lot.
4. Tolal iability of Haryania Test House is fimited 10 the invoiosd amaunt only,

HTH unfess olherwis: speailial

mation is provided by the customer and can affect the validity of resifts.
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HarRvANA TEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077—70169
DOC No. HTH/QF/7.8  Web Site : www.haryanatesthouse.net, e-mail ; haryanatesthousecs@gmail.com, info@haryanatesthouse. net

An IS0 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Issued To:
JAI JAWALA BHATTA CO.
Village Ballu, Distt. Kaithal (HR)

Report No.
ULR No.

Party's Ref No.

* HTH/EP/240227043
‘ TC781124100001705F
* Nil

Booking Date 1 27/02/2024
Period of Testing * 27/02/2024To 05/03/2024
Reporting Date  : 05/03/2024

Sample Description

Type of Industry

Name of Plant/ Section

Date of sampling

Source of Emission
instrument used

Instrument Calibration Status

* Stack Emission (Process)

: Bricks Industry

* Heating Chamber Section

1 26/02/2024

¢ Stack attached to Heating Chamber Section
* Stack Sampler VSS1 (Sr.No. 247 DTK 2019)

: Calibrated {upto 17.12.2024)

Type of Chimney Bricks
Type of Fuel used : Coal
Stack height (from the ground level) : 105 feet
Stack diameter (at the sampling point) 3 PR

Sample Location
Purpose cf sampling
Sample collected by
A Observations

From the port hole

: Monitoring
* By our Lab. Representative

1. Stack gas temperature, °C 1 450
2. Temperature at Metering point, 2C 1 24.0
3. Avg. stack gas velocity, m/sec : 5.00
4. Sampling flow rate, Lt./min. : 33.0
3. Period of sampling, Minutes : 30.0
6. Volumetric flow rate, Nm3/ Hr 74766.28

B Results

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1  Particulate Matter (PM) mg/Nm3 108.06 250 Max 1S 11255 (Part-I) : 1985

2 Sulphur Dioxide (S02) mg/Nm3 18.34 HTH/QF/7.2/2/CH-02, SOP No-23
2 Nitrogen Dioxide (NO2) mg/Nm3 33.87 HTH/QF/7.2/2/CH-02, SOP No-23
4 Carbon Dioxide (CO2) % 2.60 HTH/QF/7.2/2/CH-02, SOP No-23

***End of Report***

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

Sr. Manager (Env.}

Page No.: 1 of 1

: R ey Iy & sampi hoie lof.
- . S = resilts contained in this test repor peraing only o the sampie lested not for the wi
b Sac: e To siiHs art and cannot be used 35 an svidence jn the courfofLaw. 2. The resulls coniamed In nis fes e D=l 2 nvored tonl
shiall frat bie pegeoduce in whiie of in part and cang (Al tacision, and for advertisament, 4. Tolal liahility of Haryans Test House is limited to the invoiced amount only.
‘Iv‘é"l purpones, commescial decision, and for v - L 6. Sample nol drawn by HTH unitess albwiwiss sp2aifiad,

Wisid i 2
nfarmialion provided by the customer, In cass whare informialion is provided by Whe susiomar and can afi=ct e valicity of resulls.

1. Tashreport o |

s reptt fe-ony for your guidanis. and net for ) mescial i  aid for ade
g' gﬁqﬁ-{e will be '¥.“-5-’.‘J’}‘E‘dgc'll'iuf arie moall from the dale of iesus of/test report unless oiharwise 5
7

Note : 1.

. Laboralany is nod respanaibie for the
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HMARYANA TEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-IT, HUDA, PANIPAT-132 103 (HR.)
Contact.: (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse net

An 1SO 9001:2015, 1ISO 14001:2015, ISO 45001:2018 Certified Laboratory

TEST REPORT

=
(7 N
TC-7811

Bl

o

Issued To:
JAI SIYA RAM BHATTA CO.
Village Batta, Kaithal (HR)

Report No.
ULR No.

Party's Ref No.

Booking Date
Period of Testing *
Reporting Date

: HTH/EP/240228036
' TC781124100001755F
: Nil

1 28/02/2024

! 06/03/2024

28/02/2024To 06/03/2024

Sample Description
Type of Industry
Name of Plant/ Section

Date of sampling
Source of Emission

Instrument used

Instrument Calibration Status

Type of Chimney

Type of Fuel used

Stack height (from the ground level)
Stack diameter (at the sampling point)
Samiple Location

Purpose of sampling

Sample collected by

A Observations
1. Stack gas temperature, o@

Temperature at Metering point, ¢C
Avg. stack gas velocity, m/sec
Sampling flow rate, Lt./min.

Period of sampling, Minutes

6. Volumetric flow rate, Nm3/ Hr

B Results

bR N

: Stack Emission (Process)
: Bricks Industry
: Heating Chamber Section
T 27/02/2024
. Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
: Calibrated (upto 17.12.2024)
: Bricks
: Coal
i 33 mtr.
: 6'%X6'
From the port hole
: Monitoring
: By our Lab. Representative

: 44,0
16.0
: 475
: 31.0
¢ 35.0
¢ 52348.43

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution
1 Particulate Matter {PM) mg/Nm3 130.65 250 Max IS 11255 (Part-1) : 1985
2 Sulphur Dioxide (SO2) mg/Nm3 28.82 HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 33,87 - HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide (CO2) % 3.00 - HTH/QF/7.2/2/CH-02, SOP No-23
**x£nd of Report***

Remarks : Particulate Matter Corrected @4 % CO2

Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022

in the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

‘G
Page No. 1 ofl
Note s 1. Test repart shall not be rpeoduss in whois or In parl and carndt be psed 25 30 evidencs In ihs ‘:-.'-uﬂ_q{ Law 2. The rasiiltz cocbamed in s sl i pedans oniy 10 e sampis iwsimd (ol 17 the winie lor

3. This peport s oniy for your guidania, end nol for =gzl pumpc
5. Sammyes Wil be destiogsd allen one mandh from the duieof
7. Labiwalary i not responsibie for the informeafion 70

vel, 4. Tolal lishility of Haryana Te
6. Sampie noldrawn by HTH
by the svstormer 2nd <an alfeud

commercial decision, and for advert

TN 18 ;_..-' vided ] ;.:J;r

is limite=) ta the invoie—~ amount only.
[hriwise & ealliad,

lity of resuite
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HarRYANA TEST HOUSE

& Consultancy Services

An ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory

50-C, Sector-25 Part-1I, HUDA, PANIPAT-132 103 (HR.)
Contact : (Off.) 8607770160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169

TEST REPORT

Issued To:
BALAJI BHATTA COMPANY
Village Chousala, Distt. Kaithal (HR)

Report No.
ULR No.

Party's Ref No.

Booking Date
Period of Testing
Reporting Date

{ HTH/EP/240227041
‘' TC781124100001706F
Nil

: 27/02/2024
* 27/02/2024To 05/03/2024
* 05/03/2024

Sample Description
Type of Industry
Name of Plant/ Section

Date of sampling
Source of Emission

Instrument used

Instrument Calibration Status

Type of Chimney

Type of Fuel used

Stack height (from the ground level)
Stack diameter (at the sampling point)
Sample Location

Purpose of sampling

Sample collected by

A Observations
1. Stack gas temperature, 2C

Temperature at Metering point, 2C
Avg. stack gas velocity, m/sec
Sampling flow rate, Lt./min.

Period of sampling, Minutes

6. Volumetric flow rate, Nm3/ Hr

B Results

oA W

¢ Stack Emission {Process)

Bricks Industry
Heating Chamber Section

1 26/02/2024

. Stack attached to Heating Chamber Section
© Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
: Calibrated (upto 17.12.2024)

¢ Bricks

¢ Coal

105 feet

: 3.5 mtr
: From the port hole

Monitoring
By our Lab. Representative

1330

16.0

: 415
: 280
: 400
: 63618.10

Carbon Dioxide (CO2)

S.N. Tes: Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 148.38 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Digxide (S02) mg/Nm3 39.30 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 48,92 - HTH/QF/7.2/2/CH-02, SOP No-23
4 % 3.80 HTH/QF/7.2/2/CH-02, SOP No-23

***+£nd of Report***

Remarks : Particulate Matter Corrected @4 % CO2
standard Limit Of PM as per MOEF & CC, G.5.R. 143 (E) Dated:22 February 2022

In the Presance of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

Review by

The results cortaimed in this test repott perlains only to the samiple besl

. Sampis ol drawn by HTH unless otherwiss specified, ) L .
- Sampies wil be desirayed allerone month fom the dale of ssus ol lest report Uniess dihenwise spacified
. Labaratory is ant responsible for e information provided by the customar, In case whens Infoms

it ol for the whale fot.

Sr. Manager (Env.)

Page No.: 1 of 1

sl is pravided by the customer and can affect the validity of results.
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HarRvaANA TEST HOUSE

& Consultancy Services
50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
DOC No. HTHIQF/7.8  Web Site : www.haryanaiesthouse.net, e-mail : haryanatesthousecs@gmail.com, infoi@haryanatesthouse net

An IS0 9001:2015, 1SO 14001:2015, ISO 45001:2018 Certified Laboratory

TEST REPORT

Issued To:
SALASAR Ji BHATTA COMPANY
Village Kailram, Kaithal (HR)

Report No.
ULR No.

Party's Ref No.

Booking Date
Period of Testing
Reporting Date

. HTH/EP/240228033
* TC781124100001756F
¢ Nil

1 28/02/2024
: 28/02/2024To 06/03/2024

* 06/03/2024

Sample Description
Type of Industry
Name of Plant/ Section

Date of sampling
Soutce of Emission

Instrument used

Instrument Calibration Status
Type of Chimney

Type of Fuel used

Stack height (from the ground level)
stack diameter (at the sampling point)

Sampie Location
Purpose of sampling
Sample collected by

A Observations
1. Stack gas temperature, 2C

Avg. stack gas velocity, m/sec
sampling flow rate, Lt./min.
Period of sampling, Minutes

6. Volumetric flow rate, Nm3/ Hr

B Results

woR W

Temperature at Metering point, 2C

: Stack Emission (Process)

: Bricks Industry

: Heating Chamber Section

1 27/02/2024

: Stack attached to Heating Chamber Section

i Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
: Calibrated (upto 17.12.2024)
! Bricks
: Coal
1 105 feet
: 3.5mtr
: From the port hole
Monitoring
: By our Lab. Representative

t 48.0
: 19.0
4 ey
: 35.0
* 30.0
¢ 80623.51

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 116.34 250 Max IS 11255 (Part-1) : 1935

2 Sulphur Dioxide (S02) mg/Nm3 34.06 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 45.15 - HTH/QF/7.2/2/CH-02, SOP No-23
4  Carban Dioxide {CO2) % 3.60 - HTH/QF/7.2/2/CH-02, SOP No-23
B #*x*gnd of Report***

Remarks :

Particulate Matter Corrected @4 % CO2

Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022

In the Bresence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

Sr. Manager (Env.)
Page No.: 10f 1

Nute: 1, 1 ot shialh vl B2 reptodiics Inwhole-or in pait a1 canm b (ized 23 an avitenc in the cour of Law 2. The:rzsults sowsiained in s tesd report only 1o the sampie l=sted nol for the whoig lot
3, it i ity foir yoe gk and o for jeaal pEs eepial Jecisin, and for adwetlis 4. Tolal listiity of Haryers Tes! Hise is lin o g v =d amount only.
3. 53 1l e o yi) after gne monlh from e of e wort Unless olhErwiss 6. Sarpie ol diean by HTH U Mherwise sp=cilied
7. Lahoary isnol responsiie for the infomistioh g itk By [He oxsadomes. n cans wheee Informalion rivided by (v cushonsar and can affec the validity of r=qults,
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HARYANA TEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
DOC No. HTHIQF/T.8  Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse.net

An 1SO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

L
TC-7811
AL
g
k
LR
Report No. : HTH/EP/240228034 }

ULR No. : TC781124100001752F
Party's Ref No.  * Nil

Issued To:
BABA RAJPURI BHATTA CO.
Villgae Bhatta, Kaithal (HR)

1 28/02/2024
' 28/02/2024T0 06/03/2024
: 06/03/2024

Booking Date
Period of Testing
Reporting Date

Sample Description

Type of Industry

Name of Plant/ Section

Date of sampling

Source of Emission

Instrument used

Instrument Calibration Status

Type of Chimney

Type of Fuel used

stack height (from the ground level)
Stack diameter (at the sampling point)
Sample Location

Purpose of sampling

Sample collected by

A Observations
1. Stack gas temperature, 2C

Temperature at Metering point, eC
Avg. stack gas velocity, m/sec
Sampling flow rate, Lt./min.

pPeriod of sampling, Minutes

6. Volumetric flow rate, Nm3/ Hr

B Results

wmih oW

: Stack Emission (Process)

: Bricks Industry

: Heating Chamber Section

1 27/02/2024

: Stack attached to Heating Chamber Section
: Stack Sampler V$S1 (Sr.No. 247 DTK 2019)
: Calibrated (upto 17.12.2024)

: Bricks

¢ Coal

t 33 Mtr.

¢ 4.0mtr

: From the port hole

: Monitoring

: By our Lab. Representative

: 38.0
¢ 160
: 506
: 340
: 30.0
t 77366.51

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

Nole: 1. Testreport sl nol be reproduce in whaie or in part and cannol be used 2c an avidence in the court of Law.

3. This reoar is only for your guidance, and not for lkgat puss
5. Samnpies wil be destiayad afier oz month from the (=i of

7. Laboratary is 5l nesposaibls for e infarmalion provided By the ¢

S.N. Test Parameters Units Results Standard Limit Test Method

Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 101.75 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Dioxide (502) mg/Nm3 10.48 - HTH/QF/7.2/2/CH-02, SOP No-23

3 Nitrogen Dioxide (NO2) mg/Nm3 35.75 - HTH/QF/7.2/2/CH-02, SOP No-23

4  Czrbon Dioxide {€CO2) % 2.40 - HTH/QF/7.2/2/CH-02, SOP No-23
#**cnd of Report™**

sr. Manager (Env.)

mercial decision,and for advertisemenl. 4. Tulal lishifity of Hesyena Test is lirit=d to |
report unless olfenwise speeified, 6. Semple nt diawn Sy HTH univ<; aiherwing 3=0
smar I case whers information is provided by the ouskng ard Lar it e validity of resnits

Page No.:10f 1

2. The renills < oniained in tis fest repont paviaing only to the sample tesied riol fur the whule lot.
he irvoice=d armant only
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HaARYANA TEST HOUSE

& Consultancy Services
50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

v o=

JHIH.

AN
TC-7811

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
DOC No. HTHIQF7.8  Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, infoi@haryanaiesthouse net

An 1SO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Issued To:
SARASWATI BRICKS COMPANY
Wazir Nagar, Kaithal (HR)

Report No.
ULR No.

Party's Ref No. : Nil

: HTH/EP/240227042
* TC781124100001703F

Booking Date 1 27/02/2024
Period of Testing * 27/02/2024To 05/03/2024
Reporting Date  : 05/03/2024

Sample Description

Type of Industry

Name of Plant/ Section

Date of sampling

Source of Emission
Instrument used

Instrument Calibration Status

* Stack Emission (Process)

: Bricks Industry

! Heating Chamber Section

¢ 26/02/2024

: Stack attached to Heating Chamber Section
. Stack Sampler VSS1 (Sr.No. 247 DTK 2019)

: Calibrated (upto 17.12.2024)

Type of Chimney : Bricks
Type of Fuel used : Coal
Stack height (from the ground level) : 105 feet
Stack diameter (at the sampling point) : 4.0 mtr

Sample Location
Purpose of sampling
Sample collected by
A Observations

: From the port hole

Monitoring

: By our Lab. Representative

1. Stack gas temperature, °C : 34.0
2. Temperature at Metering point, 2C : 18.0
3. Avg. stack gas velocity, m/sec ! 557
4, Sampling flow rate, Lt./min. : 380
5. Pericd of sampling, Minutes : 30.0
6. Volumetric flow rate, Nm3/ Hr : 85108.09

B Results

Remarks :

Particulate Matter Corrected @4 % CO2.

Standard Limit Of PM as par MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022.
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

(it b

S.N. Test Parameters Units Results Standard Limit Test Method

Discipline: Chemical, Group: Atmospheric Pollution

1  Particulate Matter (PM) mg/Nm3 97.92 250 Max IS 11255 (Part-l) : 1985

2 Sulghur Dioxide (SO2) mg/Nm3 34.06 HTH/QF/7.2/2/CH-02, SOP No-23

3 Nitrogen Dioxide (NO2) mg/Nm3 39.51 HTH/QF/7.2/2/CH-02, SOP No-23

4  Carbon Dioxide (CO2) % 1.90 HTH/QF/7.2/2/CH-02, SOP No-23
***End of Report***

Sr. Manager (Env.)
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HARYANA TEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-1I, HUDA, PANIPAT-132 103 (HR.)

Contact ; (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) R6077-70166, (Food) 86077-70169
Web Site : www.haryanatesthovse.net, e-mail : haryanatesthouscesi@gmail.com, info{@haryanatesthouse.net

An [SO 9001:2015, ISO 14001:2015, 1SO 45001:2018 Certified Laboratory
TEST REPORT

T

DOC No. HTHIQF/7 .8

Issued To:
PANNU BRICKS

Report No.
ULR No.

! HTH/EP/240227044
' TC781124100001708F

Village Ballu, Distt. Kaithal (HR)

Party's Ref No. Nil
Booking Date
Period of Testing *
Reporting Date

: 27/02/2024
27/02/2024T0 05/03/2024
* 05/03/2024

Sample Description

Type of industry

Name of Plant/ Section

Date of sampling

Source cf Emission
{nstrument used

Instrument Calibration Status

: Stack Emission (Process)

Bricks Industry
Heating Chamber Section

! 26/02/2024

¢ Stack attached to Heating Chamber Section
* Stack Samipler VSS1 (Sr.No. 247 DTK 2019)

¢ Calibrated (upto 17.12.2024)

Type of Chimney ! Bricks
Type of Fuel used ¢ Coal
Stack height (from the ground level) 105 feet
Stack diameter {at the sampling point} I 4.0 mtr

Sample Location
Purpose of sampling
Sample collected by

From the port hole
Monitoring
By our Lab. Representative

A Observations

1. Stack gas temperature, 2C : 420
2. Temperature at Metering point, 2C ¢ 21.0
3. Avg. stack gas velocity, m/sec 532
4. Samgling flow rate, Lt./min. : 35.0
5. Period of sampling, Minutes 2250
6. Volumetric flow rate, Nm3/ Hr ¢ 79223.70

B Results

S.N. Test Parameters Units Results Standard Limit Test Method

Discipline: Chemical, Group: Atmospheric Pollution

1  Particulale Matter (PM) mg/Nm3 99.05 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Dioxide (502) mg/Nm3 20,96 - HTH/QF/7.2/2/CH-02, SOP No-23

3 Nitrogen Dioxide (NO2) mg/Nm3 41.39 HTH/QF/7.2/2/CH-02, SOP No-23

4  Carbon Dioxide (CO2) % 3.10 ~ HTH/QF/7.2/2/CH-02, SOP No-23
***End of Report***

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit OFf PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

ik ;-I
Md. Astak Ansari
Sr. Manager (Env.)

w by
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DOC No. HTH/QF/7.8 ~ Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse net

_A38
HarRvanA TeST HOUSE

& Consultancy Services

TC-7811
50-C, Sector-25 Part-I1, HUDA, PANIPAT-132 103 (HR.) o
T Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169 E—ﬁt‘ﬁ @.

An 1S0 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Issued To: Report No. + HTH/EP/240304040
RAMA BRICKS INDUSTRIES ULR No. : TC781124100001979F
Dohar to Deora Road, Village Dohar, Kaithal (HR) Party's Ref No. @ Nil

Booking Date : 04/03/2024
Period of Testing * 04/03/2024To 09/03/2024
Reporting Date ' (09/03/2024

Sample Description

Type of Industry

Name cf Plant/ Section

Date of sampling

Source of Emission
Instrument used

Instrument Calibration Status

: Stack Emission (Process)

Bricks Industry

¢ Heating Chamber Section

: 02/03/2024

: Stack attached to Heating Chamber Section
¢ Stack Sampler VSS1 (Sr.No. 247 DTK 2019)

: Calibrated (upto 17.12.2024)

Type of Chimney * Bricks
Type of Fuel used : Coal
Stack height (from the ground level) : 33mtr
Stack diameter (at the sampling point) I 4.0mtr

Sample Location
Purpose of sampling
Sample collected by
A Observations

: From the port hole
¢ Monitoring
¢ By our Lab. Representative

1. Stack gas temperature, °C : 380
2. Temperature at Metering point, 2C : 20.0
3. Avg. stack gas velocity, m/sec 1 4.70
4. Sampling flow rate, Lt./min. : 320
5. Period of sampling, Minutes : 350
6. Volumetric flow rate, Nm3/ Hr : 71862.18

B Results

S.N. Test Parameters Units Results Standard Limit Test Method

Discipline: Chemical, Group: Atmospheric Pollution

1  Particulate Matter (PM) mg/Nm3 139.40 250 Max 1S 11255 (Part-1) : 1985

2 Sulghur Dioxide (S02) mg/Nm3 34.06 - HTH/QF/7.2/2/CH-02, SOP No-23

3 Nitrogen Dioxide (NO2) mg/Nm3 33.87 HTH/QF/7.2/2/CH-02, SOP No-23

4  Carbon Dioxide (CO2) % 2.00 - HTH/QF/7.2/2/CH-02, SOP No-23
***End of Report***

Nivte ;

Remarks : Particulate Matter Corrected @4 % CO2.
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022.
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RQ Kaithal).

Sr. Manager (Env.)

Page No.: 1 of 1
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An 1SO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT
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HarRvana TEST H@@SE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077- 70166, (Foad) 6077-70169
Web Site : www.haryanatesthouse.net, e-mail : haryanatesthausces. @gmail.com, info@

@haryanalesthouse.net

Issued To:
Saraswati Bhatta Company
Village Malikpur, Kaithal (HR)

Report No.
ULR No.

Party's Ref No.

Booking Date
Period of Testing
Reporting Date

! HTH/EP/240304042
* TC781124100001976F

Nil

: 04/03/2024
* 04/03/2024To 09/03/2024
1 09/03/2024

Sample Description
Type of Industry
Name of Plant/ Section

Date of sampling
Source of Emission

Instrument used

Instrument Calibration Status

Type of Chimney

Type of Fuel used

Stack height (from the ground level)
Stack diameter (at the sampling point)
Sample Location

Purpose of sampling

Sample collected by

A Observations
1. Stacx gas temperature, 2C

Temperature at Metering point, 2C
Avg. stack gas velocity, m/sec
Sampling flow rate, Lt./min.

Period of sampling, Minutes

6. Volumetric flow rate, Nm3/ Hr

B Results

w oA W

: Stack Emission {Process)

¢ Bricks Industry

¢ Heating Chamber Section

: 02/03/2024

: Stack attached to Heating Chamber Section
* Stack Sampler VSS1 (Sr.No. 247 DTK 2019)

Calibrated (upto 17.12,2024)
Bricks

* Coal

105 feet

4.0 mtr

From the port hole
Monitoring
By our Lab. Representative

: 440
: 240
449
: 30.0
£ 40.0
¢ 6735192

S.N. Test Parameters Units Results Standard Limit Test Method

Discipline: Chemical, Group: Atmospheric Pollution

1  Particulate Matter (PM) mg/Nm3 111.81 250 Max 1S 11255 (Part-1) : 1385

2 Sulphur Dioxide (SO2) mg/Nm3 15.72 HTH/QF/7.2/2/CH-02, SOP No-23

3 Nitrogen Dioxide (NO2) mg/Nm3 35.75 HTH/QF/7.2/2/CH-02, SOP No-23

4 Carbon Diaxide (CO2) % 2.30 HTH/QF/7.2/2/CH-02, SOP No-23 |

Remarks :

***End of Report***

Particulate Matter Corrected @4 % CO2.

Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022.
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal).

Teel rapet shall il beieproduce inwhipls orin part and cannol be used 23 an svidence in the coun of Law.
This seport is only for your g]_u.‘iq..w and no! for chdl purpasst. comimenoial decison, and for adved: ,‘wnl
e o Test feport unfpss

Sanpies will be cestroyed alter one mgath fom the dais of iss

Jlheravss sperified,

Sr. Manager {Env.)

Page No.: 1of 1

2. Tne results conlamed in this st report pedains anly to the sampie tesied not for the whoie lot.
4. Total finhility of Haryana Test House is imiled 1o the inviicad amount only.

6. Sampte not drawn by HTH unitoes olbianwics specified.

f Lahoeaiiny is not resg snsinle for the information provided by the Tislomer, in rase whese information is provided by the oustomer and can afel he \‘a‘ﬁhy of resuls.



DOC No. HTH/QF/7.8

Harvana TeST HOUSE (e

& Consultancy Services aeth
50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.) & .5?125 &
Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169 F 5 R
Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse net e héf;
An ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory Elmﬁ1
TEST REPORT
issued To: Report No. + HTE/EP/240226006
AlIT GRAM UDYOG MANDAL ULR No. . TC781124100001604F
VPO Habri_Kaithal (HR) Party's Ref No.  : Ni
Booking Date P 26/02/2024
Period of Testing ‘ 26/02/2024To 25/02/2024
Reporting Date  : 29/02/2024
Sample Description * Stack Emission (Process)
Type of Industry Bricks Industry
Name of Plant/ Section ¢ Heating Chamber Section
Date of sampling t 25/02/2024
Saurce of Emission * Stack attached to Heating Chamber Saction
Instrument used : Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
Instrument Calibration Status * Calibrated (upto 17.12.2024)
Type of Chimney Bricks
Type of Fuel used ¢ Coal
Stack height (from the ground level) : 33 mtr.
Stack diameter (at the sampling point) : 10'X 10
Sample Location : From the port hole
Purpose of sampling ¢ Monitoring
Sample collected by : By our Lab, Representative
A Observations
1. Stack gas temperature, 2C ! 40.0
2. Temperature at Metering point, 2C 22.0
3. Avg. stack gas velocity, m/sec i 552
4. Sampling flow rate, Lt./min. t37.0
5. Period of sampling, Minutes ¢ 30.0
6. Volumetric flow rate, Nm3/ Hr 169987.57
B Results
S.N. Test Parameters Results Standard Limit Test Methed
Discipline: Chemical, Group: Atmaspheric Pollution
1  Particulate Matter (PM) mg/Nm3 107.14 250 Max 1S 11255 (Part-1} : 1985
2 Sulphur Dioxide (SO2) mg/Nm3 15.72 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 45.15 - HTH/QF/7.2/2/CH-02, SOP No-23
4 Carban Dioxide (CO2) 2,60 - HTH/QF/7.2/2/CH-02, SOP No-23

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022

In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

g—"

o

//)fu W‘p%‘,.\f‘ 3o

Note :

“‘-—__.—'—"‘

i de or in part and cannol 2 i in the court of Law.
Test report shall not be teproduce in whole of in part and cannel be used 25 3n -;Iv‘vgjmce in
T;fs ::: it Is anly for your guidance, end nol for iegal purpesss, ocommgcial er&-fm‘. Iand rot_adueffwll
Santples wil be Jesiityed afler one meath fon the dale of issus of fesl report unless oleiwise specifid 0.
Labaatory Is not responsible for the information provided by the cistomer. In cass whera infimalion is piow

*#*End of Report***

e
1"71\611

Sr. Manager (Env.)

Page No.:1of1

2. Thia resulis contained in s lest report pertains only fo the sampie lested not for the whole fot
4. Tolal lizhility of Hatyana Tesi Hous= [s limited lo thre invoiced amount only.
6. Sample nol drawn by HTH uniess olherwiss specified

itled by the customerand can affect the validityof results.
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HaARYANA TeEST HOUSE

& Consvultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Coniact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
DOC No. HTH/QF/7.8 - Web Site : www.haryanatesthouse.nef, e-mail : haryanatesthousecs@gmail.com, info{@haryanalesthouse.net

An IS0 9001:2015, 1ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Issued To:
SHIVA BRICKS GUM
Karnal Road, Ahmedpur, Kaithal (HR)

Report No.
ULR No.

Party's Ref No.

Booking Date
Period of Testing -
Reporting Date

* HTH/EP/240226008
: TC781124100001606F
* Nil

: 26/02/2024
26/02/2024Ta 29/02/2024
: 29/02/2024

Sample Description

Type of Industry

Narme of >lant/ Section

Date of sampling

Source of Emission

Instrument used

Instrument Calibration Status

Type of Chimney

Type of Fuel used

Stack height (from the ground level)
Stack diameter (at the sampling point)
Sample Location

Purpose of sampling

: Stack Emission (Process)
. Bricks Industry
! Heating Chamber Section
: 25/02/2024
¢ Stack attached to Heating Chamber Section
¢ Stack Sampler VSS1 (Sr.No, 247 DTK 2019)
: Calibrated {upto 17.12.2024)
: Bricks
¢ Coal
¢ 110 feet
P 8'Xs8
: From the port hole
Monitoring

Sample collected by ¢ By our Lab. Representative

A Observations

1. Stack gas temperature, 2C 1 42.0

2. Temperature at Metering point, 2C : 29.0

3. Avg. stack gas velocity, m/sec 3 5.75

4. Sampling flow rate, Lt./min. 1 390

5. Period of sampling, Minutes ¢ 30.0

6. Volumetric flow rate, Nm3/ Hr : 112605.53

B Results

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulat;e Matter (PM) mg/Nm3 187.25 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Dioxide (SO2) mg/Nm3 5.24 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 26.34 - HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide (CO2) % 2.60 - HTH/QF/7.2/2/CH-02, SOP No-23

***End of Report***

Remarks : Particulate Matter Corrected @4 % CO2
standard Limlt Of PM as per MOEF & CC, G.S.R. 143 {E) Dated:22 February 2022

In the Presence of Dr. Satish Kumar Sc-8 (HSPCB RO Kaithal)

Sr. Manager (Env.)

|
\\\’3\% 5 o Page No.:1of 1

.

2. The results conizined in this 51 r=port persing only to the sample tested not for the whote lot

3 : e AT P = 24 decision, 2 stispneal, 4. Tolal liability of Haryana Test Houss i Timited 5 12 fvecad amount only.
aail Iy For vour guidanis, aid not for legal purpe ;, commedial decision, and [DT_Q‘J"'!‘-L‘_'“’F""" 4 iy g e e U gl s

g' gl-?zr?:}wilﬁlg:ge[ié ad E‘amdulu minth f.:{:n ﬂr;é Jﬂgf-:{‘af o fest r=poit unliess dhwrwiss specified 6. Sampie nol drawn by HTH unifss -"n-ﬁlt;w,’;um“"i

7. Laex:r:uf}' {g ol resy uyu:.b[v: Tor the information prawiried by the cuslamst, In eass whiss information is provided by the.cuslomer and can afiect the validily of resils.

Note : 1. Test repart shal ol be reproducs in wha'e of in parland cannot b used as an svigence in the court of Law,
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& Consultancy Services

Harvana TeST HOUSE

TC-7811

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Conlact.: (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse net

An 1SO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory E“%ﬁ@
TEST REPORT

B

Issued To:
SHANKAR BHATTA CO.
Village Pilni Distt. Kaithal (HR)

Report No.
ULR No.

Party's Ref No. ¢ Nil

Period of Testing *
Reporting Date

! HTH/EP/240226009
TC781124100001602F

Booking Date ! 26/02/2024
26/02/2024To0 29/02/2024
: 29/02/2024

Sample Description
Type of industry
Name of Plant/ Section

Date of sampling
Source of Emission

Instrument used

instrument Calibration Status

Type of Chimney

Type of Fuel used

Stack height (from the ground level)
Stack diameter (at the sampling point)
Sample Location

Purpose of sampling

Sample collected by

A Observations
1. Stack gas temperature, 2C

Temperature at Metering point, 2C
Avg. stack gas velocity, m/sec
Sampling flow rate, Lt./min.

Period of sampling, Minutes

6. Volumetric flow rate, Nm3/ Hr

B Results

oo ow

: Stack Emission (Process)

: Bricks Industry

¢ Heating Chamber Section

1 25/02/2024

¢ Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
¢ Calibrated (upto 17.12.2024)

: Bricks

¢ Coal

¢ 105 feet

¢ 3.0mtr

: From the port hole

: Monitoring

: By our Lab. Representative

: 420
: 24.0
4,72
: 330
: 300
: 109185.92

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemlcal, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 151.23 250 Max 1S 11255 (Part-1) : 1985

2 Sulphur Dioxide (SQ2) mg/Nm3 BLQ(LOQ:3.0) - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 22.58 - HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide (CO2) % 2.90 - HTH/QF/7.2/2/CH-02, SOP No-23

***cnd of Report™**

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022

In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

o) e-‘ﬁ"/-’v- A
{ Oy

Nole : 1.

5.
7

. Labovationy i ol respon

Test repr shall nof be reproduns inwhts or in part and canhol be Lsed as an evidencs in e court of Law.
3. This repert is only for your guidancs, and nol for legal purposes, commercial decision, and for adverisement.
Saniples will b= destroyed aller one monlh from the dalie of issue of st rapar unless slherwise spacilied, : 0
sible for fhe information provided by the customar, In case whete information is provided by the customar and can affect the validity of rsults

Md. Asfak A afi

Sr. Manager (Env.)

Page No.: 1 of 1

2. Theresults contained In this tesl oot pedlaios only o the sample lested nol for he whaie fot.
4. Tolat liabllity of Haiyena Tesl Hoiiss is limited to tha invinced amaunt only.
6. Sampie nof drawn Dy HTH upiess olhenwviss specified.
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HARYANA TEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
DOC No. HTH/QE/7.8 “Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, infoi@haryanaiesthause.net

An IS0 9001:2015, 1SO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Issued To:
SHIV SHAKTI BRICKS CO.
Village Habri, Distt. Kaithal (HR)

Report No.
ULR No.

Party's Ref No.

Booking Date
Period of Testing
Reporting Date

! HTH/EP/240226007
© TC781124100001607F
: Nil

1 26/02/2024
: 26/02/2024To0 29/02/2024
. 29/02/2024

Sample Description
Type of Industry
Name of Plant/ Section

Date of sampling
Source of Emission

Instrument used

Instrument Calibration Status

Type of Chimney

Type of Fuel used

Stack height (from the ground level)
Stack diameter (at the sampling point)
Sample Location

Purpose of sampling

Sample collected by

A Observations
1. Stack gas temperature, 2C

Temperature at Metering point, 2C
Avg. stack gas velocity, m/sec
Sampling flow rate, Lt./min.

Period of sampling, Minutes

6. Volumetric flow rate, Nm3/ Hr

B Results

o wh

: Stack Emission (Process)
: Bricks Industry

Heating Chamber Section

1 25/02/2024

1 Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2013)

: Calibrated (upto 17.12.2024)

Bricks

: Coal
i 33 mtr.
P T X7

From the port hole

Monitoring
By our Lab. Representative

: 47.0
: 280
: 5.36
: 36.0
: 300
: 79110.35

S.N. Test Parameters Units Results Standard Limit Test Method

Discipline: Chemical, Group: Atmospherlc Pollution

1 Particulate Matter (PM) mg/Nm3 139,76 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Dioxide (SO2) mg/Nm3 13.10 HTH/QF/7 2/2/CH-02, SOP No-23 |
3 Nitrogen Dioxide (NO2) mg/Nm3 3.76 - HTH/QF/7.2/2/CH-02, SOP No-23

4  Carbon Dioxide (CO2} % 3.20 - HTH/QF/7.2/2/CH-02, SOP No-23

**%End of Report***

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.5.R. 143 (E) Dated:22 February 2022

In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)
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HarvaNA TeEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off)) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
DOC No. HTHIQF7.8  Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanalesthouse.net

An 1SO 9001:2015, 1SO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Issued To: Report No. - HTH/EP/240223030

MARUTI BHATTA CO. ULR No. . TC781124100001565F
Village Pillni, Tehsil Pundri, Kaithal (HR) Party's RefNo. © Nil

Booking Date 23/02/2024
Period of Testing * 23/02/2024To 28/02/2024
Reporting Date @ 28/02/2024

Sample Description ¢ Stack Emission (Process)

Type of Industry : Bricks Industry

Name of Plant/ Section ! Heating Chamber Section

Date of sampling 1 23/02/2024

Source of Emission ¢ Stack attached to Heating Chamber Section

Instrument used ¢ Stack Sampler VSS1 (Sr.No. 247 DTK 2019)

Instrument Calibration Status : Calibrated (upto 17.12.2024)

Type of Chimney ! Bricks

Type of Fuel used ¢ Coal

Stack height (from the ground level) ! 33 mtr

Stack diameter (at the sampling point) :4.0mtr

Sample Location : From the port hole

Purpose of sampling : Monitoring

Sample collected by ¢ Byour Lab. Representative

A Observations

1. Stack gas temperature, 2C i 50.0

2. Temperature at Metering point, 2C 1220

3. Avg. stack gas velocity, m/sec ¢ 5.39

4. Sampling flow rate, Lt./min. ! 35.0

5. Period of sampling, Minutes : 350

6. Volumetric flow rate, Nm3/ Hr : 217652.36

B Results

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1  Particulate Matter (PM) mg/Nm3 139.51 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Dioxide (S02) mg/Nm3 20.94 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 33.87 - HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide (CO2) % 2.20 = HTH/QF/7.2/2/CH-02, SOP No-23

*¥*¥*End of Report***

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)
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& Consultancy Services
- (HR.)

3 (1] & art-11, s

TEST REPORT

HARYANA TEST HOUSE

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
DOC No. HTH/QF/7.8  Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse. net

An ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory

Issued To:
SHIV SHANKAR GRAM UDYOG MANDAL
Kheri Rewali, Kaithal (HR)

Report No.
ULR No.

Party's Ref No.

Booking Date
Period of Testing

HTH/EP/240224021

* TC781124100001609F
: Nil

+ 24/02/2024

24/02/202470 29/02/2024

Reporting Date  © 29/02/2024
Sample Description : Stack Emission (Process)
Type of Industry ¢ Bricks Industry
Name of Plant/ Section i Heating Chamber Section
Date of sampling ¢ 24/02/2024
Source of Emission : Stack attached to Heating Chamber Section
Instrument used : Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
Instrument Calibration Status : Calibrated (upto 17.12.2024) .
Type of Chimney t Bricks
Type of Fuel used : Coal
Stack height (from the ground level) : 105 feet
Stack diameter (at the sampling point) T 10 X 10
Sample Location : From the port hole
Purpose of sampling : Monitoring
Sample coliected by : By our Lab. Representative
A Observations \
1. Stack gas temperature, 2C : 53.0
2. Temperature at Metering point, 2C : 210
3. Avg. stack gas velocity, m/sec : 4.82
4, Sampling flow rate, Lt./min. : 310
5. Period of sampling, Minutes ¢ 300
6. Volumetric flow rate, Nm3/ Hr : 142512.14
B Results
S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution
1 Particulate Matter (PM) mg/Nm3 162.78 250 Max IS 11255 (Part-1) : 1985
2 Sulphur Dioxide (S02) mg/Nm3 20.96 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 35.75 - HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide (co2) % 2.20 - HTH/QF/7.2/2/CH-02, SOP No-23

=**+gnd of Report***

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022

in the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

Tesl raport shall not be reproduce In whola or In part and cannot be
This report is only for your guidancs, and not for legal purpases,

will be destroyed

Note

o1
3.
5.
7.

commercial dedision, and for adverlissment.
after one month fram tha date of fssue of test report Unless othenwise specified.
Labomﬁyhnﬂmuwﬂahrﬁahhmﬁmmﬁﬁdbth;hmn I case

used a5 an evidanca in the court of Law.

2.
g. Total fiabliity of

Sr. Manager (Env.)
Page No.:1of1l

Tha recuits contained In this lest report pariains only lo the sampie tested not for the whole it
Tes! House is fimited o the invoiced amount anly.

Sample not drawn by HTH unless othenwisa specified.

whera Information is providad by the customer and can affect the validity of results.
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HARYANA TEST H@USE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)
Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Facd) 86077-70169
Web Site : www.haryanatesthousenet, e-mail : haryanatesthousecs@gmail.com, info@haryanaicsthouse.net

An ISO 9001:2015, ISO 14001:2015, 1SO 45001:2018 Certified Laboratory
TEST REPORT

Report No. ! HTH/EP/240223028 ]
ULR No. ' TC781124100001562F

Party's Ref No.  : Nil

DOC No. HTH/QF/7.8

Issued To:
SHIV SHAKTI BHATTA CO.
Village Bhanna, Kaithal (HR)

Booking Date 1 23/02/2024
Period of Testing * 23/02/2024To 28/02/2024
Reporting Date  : 28/02/2024

Sample Description ¢ Stack Emission (Process)

Type of Industry Bricks Industry
Name of Plant/ Section ¢ Heating Chamber Section
Date of sampling : 23/02/2024

Saurce of Emission
Instrumant used
Instrument Calibration Status

* Stack attached to Heating Chamber Section
¢ Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
¢ Calibrated (upto 17.12.2024)

Type of Chimney  Bricks

Type of =uel used : Coal

Stack height (from the ground level) : 105 feet

Stack diameter (at the sampling point) : 4.0mtr

Sample Location : From the port hole
Purpose of sampling Monitoring

Sample collected by
A Observations

By our Lab. Representative

1. Stack gas temperature, 2C : 500
2. Temperature at Metering point, 2C 240
3. Avg. stack gas velocity, m/sec : 4.79
4. Sampling flow rate, Lt./min. ! 330
5. Period of sampling, Minutes : 35.0
6. Volumetric flow rate, Nm3/ Hr * 193423.90

B Results

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 122.64 250 Max IS 11255 (Part-1) : 1985

2 Sulphur D.ioxide (502) mg/Nm3 10.47 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 24.46 HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide (CO2) % 2.20 - HTH/QF/7.2/2/CH-02, SOP No-23

***End of Report***

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022

In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)
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HARYANA TEST HOUSE

& Consultancy Services
50-C, Sector-25 Part-11, HUDA, PANIPAT-132 103 (HR.)

Confact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Focd) 86077-70169
DOC No. HTHIQF/7.8  Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse net

An ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory

TEST REPORT

Issued To: Report No.

BALAJlI GRAM UYYOG MANDAL ULR No.

Village Bhana, Tehsil Pundari, Kaithal (HR) Party's Ref No.
Booking Date
Period of Testing *
Reporting Date

: HTH/EP/240223027

TC781124100001560F

¢ Nil

+ 23/02/2024

23/02/2024T0 28/02/2024

: 28/02/2024

S
T

ample Description
ype of Industry

Name of Plant/ Section

Date of sampling
Source of Emission

Instrument used
Instrument Calibration Status

¢ Stack Emission (Process)

¢ Bricks Industry

¢ Heating Chamber Section

i 23/02/2024

¢ Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)

: Calibrated (upto 17.12.2024)

Type of Chimney I Bricks
Type of Fuel used . Coal
Stack height (from the ground level) : 105 feet
Stack diameter (at the sampling point) I 4 Meter

Sample Location
Purpose of sampling
Sample collected by
A Observations

: From the port hole
¢ Monitoring
¢ By our Lab. Representative

1. Stack gas temperature, 2C : 44.0

2. Temperature at Metering point, 2C : 20.0

3. Avg. stack gas velocity, m/sec 1 4.87

4. Sampling flow rate, Lt./min. 2 34.0

5. Pericd of sampling, Minutes : 350

6. Volumetric flow rate, Nm3/ Hr 199013.42

B Results

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline; Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 72.55 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Dioxide (SO2) mg/Nm3 13.09 HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 22.58 HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide (CO2) % 2.20 HTH/QF/7.2/2/CH-02, SOP No-23

***End of Report***

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022

In the Presence of Dr. Satish Kumar Sc-8 (HSPCB RO Kaithal)
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HARYANA TEST HOUSE

& Consvultancy Services

50-C, Sector-25 Part-11, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)
‘ . , .)86077-70164, (BM) 86077-70166, (Food) 8 -
DOC No. HTH/QF/7.8  'Web Site : www.haryanatesthouse.net, e-mail : haryanalesthousecs@gmail.com, info-i%hgfy:lztcfl(})\?;;p;;g

An ISO 9001:2015, 1SO 14001:2015, ISO 45001:2018 Certified Laboratory

TEST REPORT

NS RE=t

£
TC-7811
B

Issued To:
LAXMI GRAM UDYOG MANDAL
village Bhanna, Distt. Kaithal (H R}

Report No.
ULR No.

Party's Ref No.

Booking Date
Period of Testing
Reporting Date

: HTH/EP/240223026
TC781124100001558F
¢ Nl

1 23/02/2024
1 23/02/2024To 28/02/2024
1 28/02/2024

=
Sample Description : Stack Emission {Process)
Type of Industry : Bricks Industry

Name o° Plant/ Section

Date of sampling

Source of Emission

Instrument used

instrument Calibration Status

Type of Chimney

Type of Fuel used

Stack height (from the ground level)
Stack diameter (at the sampling point)
Sample Location

Purpose of sal"npling

Sample collected by

A Observations
1. Stack gas temperature, 2C

Temperature at Metering point, 2C
Avg. stack gas velocity, m/sec
Sampling flow rate, Lt./min.

Period of sampling, Minutes

nR wN

: Heating Chamber Section
1 23/02/2024
: Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
: Calibrated (upto 17.12.2024)
: Bricks
: Coal
: 40 mtr
: 8'x8'
From the port hole
Monitoring
By our Lab. Representative

: 49.0
¢ 20.0
: 5.26
i 340
¢ 300

6. Volumetric flow rate, Nm3/ Hr : 100770.24
B Results

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Ppacticulate Matter (PM) mg/Nm3 190.73 250 Max IS 11255 (Part-1) : 1985

2  Su'phur Dioxide {s02) mg/Nm3 8LQ(LOQ:3.0) - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/NmB 7.53 - HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide (co2) % 1.70 - HTH/QF/7.2/2/CH-02, SOP No-23
== s+*gnd of Report™**

Remarks : Particulate Matter Corrected @4 % CO2

Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)
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HarRvANA TEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (B 7
gl 70160, 4 ; - , (BM) 86077-70166, (Food) R6077-70
DOC No. HTHIQF/7.8  Web Sile : www.baryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, infn‘-@hgrya:ztesth-_-use.rie??

An SO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Isstied To: Report No. : HTH/EP/240223025
HANUMAN BHATA COMPANY ULR No. + TC781124100001559F
VPO Bhana, Distt. Kaithal (HR) Party's Ref No. Nil
Booking Date 1 23/02/2024
Period of Testing * 23/02/2024To 28/02/2024
Reporting Date  * 28/02/2024

Sample Description

. Stack Emission (Process)

Type of Industry ¢ Bricks Industry
Name of Plant/-Section : Heating Chamber Section
Date of sampling : 23/02/2024

Source of Emission
Instrument used
Instrument Calibration Status

: Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
: Calibrated (upto 17.12.2024)

Type of Chimney Bricks
Type of Fuel used : Coal
Stack height (from the ground level) P 33 mtr
Stack diameter (at the sampling point) : 3.0mtr

Sample Location
Purpose of sampling

sample collected by
A Observations

: From the port hole
+ Monitoring
: By our Lab. Representative

1. Stack gas temperature, °C : 51.0
2. Temperature at Metering point, 2C 1 25.0
3. Avg. stack gas velocity, m/sec : 484
4. Sampling flow rate, Lt./min. 1 330
5. Period of sampling, Minutes : 35.0
6. Volumetric flow rate, Nm3/ Hr : 108851.78

B Results
S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 143.65 250 Max IS 11255 (Part-1) : 1985
2 Sulphur Dioxide (S02) mg/Nm3 7.85 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide {NO2) mg/Nm3 13.17 - HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide (CO2) % 2.60 - HTH/QF/7.2/2/CH-02, SOP No-23
- ***End of Report***

Remarks : Particulate Matter Corrected @4 % CO2

standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E} Dated:22 February 2022
in the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

Sr. Manager{Env.)

Page No.: 1 of 1
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DOC No. HTH/QF/7.8

450,
HARYANA TEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

T Comacl.: (Off.) 86077-70160, 01804067223, (Env.)86077-70164, (BM) 86077-70166, (Foed) 86077-70169
Web Sile : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse net

An ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Issued To:
BAJRANG BHATTA CO.
Village Kotra, Kaithal (HR)

Report No. . HTH/EP/240228039
ULR No.  TC781124100001757F
Party's Ref No.  + Nil

Booking Date 1 28/02/2024
Period of Testing * 28/02/2024To 06/03/2024
Reporting Date  * 06/03/2024

Sample Description
Type of Industry

Name of Plant/ Section
Date of sampling

: Stack Emission (Process)
: Bricks Industry

: Heating Chamber Section
1 27/02/2024

Source of Emission
Instrument used
(nstrument Calibration Status

: Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
: Calibrated (upto 17.12.2024)

Type of Chimney : Bricks

Type of Fuel used : Coal

Stack keight {from the ground level) : 30 mtr.

Stack ciameter (at the sampling point) . 4.5 mtr.

Sample Location : From the port hole
Purpose of sampling Monitoring

Sample collected by : By our Lah. Representative

A Observations

1. Stack gas temperature, 2C 1 42,0
2. Temperature at Metering point, oC : 200
3. Avg. stack gas velocity, m/sec ;486
4. Sampling flow rate, Lt./min. ¢ 32.0
5. Period of sampling, Minutes ¢ 35.0
6. Volumetric flow rate, Nm3/ Hr 1 74356.37

B Results

S.N. Test Parameters Units Results Standard Limit Test Methoa
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 105.23 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Dioxide (SO2) mg/Nm3 36.68 - HTH/QF/7.2/2/CH-02, SOP No-23
E Nitrogen Dioxide {NO2}) mg/Nm3 43.27 = HTH/QF/7.2/2/CH-02, SOP No-23
4 Carbon Dioxige (CO2) % 2.30 - HTH/QF/7.2/2/CH-02, SOP No-23

**+*End of Report***

Particulate Matter Corrected @4 % CO2
standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Piesence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

Remarks :

Nd. Asfak Axsari
Sr. Manager (Env.)

Page No.: 1of 1
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3 Th iz gy for your quirin. and 0% Far legal pome el decision. and for advedtisemant. 4. Tolal liability of Haryana Tes! Houss is lirveitosed o T inviiced amount anly;
3 5 = will Be estmid 3fier i pionth fidin the dal= of i st rapont s sihenmse speciel 6. Sample not drawn by HTH unitees olfwrwise sp=iiled
7. Latewalony is nol rspe exslble for Ui informmalion prosied by the custiver, In case when Informalion s moevicterd by Ui cosiomer and can affec the validity of esuils
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HaRYANA TEST HOUSE

& Consultancy Services
50-C, Sector-25 Part-IT, HUDA, PANIPAT-132 103 (HR.)

TEST REPORT

TC-7811

Issued To:

RANA BHATTA COMPANY
Village Rajound, Kaithal (HR)

Report No.
ULR No.

Party's Ref No.

Booking Date
Period of Testing
Reporting Date

! HTH/EP/240229035
* TC781124100001862F
Nil

i 29/02/2024
* 29/02/2024T0 07/03/2024
* 07/03/2024

S

ample Description

Type of industry
Namae of Plant/ Section

Date of sampling
Source of Emission

Instrumrent used

Instrument Calibration Status

: Stack Emission (Process)

* Bricks Industry

: Heating Chamber Section

t 28/02/2024

¢ Stack attached to Heating Chamber Section
> Stack Sampler VSS1 (Sr.No. 247 DTK 2019)

: Calibrated (upto 17.12.2024)

Type of Chimney Bricks

Type of Fuel used : Coal

Stack height (from the ground level) ¢ 105 feet

Stack diameter (at the sampling point) ¢ 3.0 mtr.

Sarmple Location From the port hole
Purpose Qf sampling Monitoring

Sampie coliected by By our Lab. Representative

A Observations

1. Stack gas temperature, eC : 47.0
2. Temperature at Metering point, 2C 200
3. Avg. stack gas velocity, m/sec ! 525
4. Samoling flow rate, Lt./min. : 34.0
5. Period of sampling, Minutes + 30.0

6. Volumetric flow rate, Nm3/ Hr : 78541.06

B Results

S.N. Test Parameters Units Results Standard Limit Test Method

Discipline: Chemical, Group: Atmospheric Pollution

1  Particulate Matter (PM) mg/Nm3 117.65 250 Max 1S 11255 {Part-i} : 1385

2 Sulphur Dioxide (SO2) mg/Nm3 18.34 HTH/QF/7.2/2/CH-02, SOP No-23

3 Nitrogen Dioxide (NO2) mg/Nm3 35.75 - HTH/QF/7.2/2/CH-02, SOP No-23

4 Carbon Dioxide (CO2) % 2.40 HTH/QF/7.2/2/CH-02, SOP No-23
***End of Report™**

Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

Remarks :
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HaARYANA TEST HOUSE

& Consultancy Services

TC-7811
50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.) v
Coutact : (Off,) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169 @E{;ﬁ%ﬁ

Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, infe@haryanaiesthouse.net

An ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory

TEST REPORT

o

i

Issued To:
JAGDAMBA BHATTA CO.
Village Kotra, Kaithal (HR)

Report No.
ULR No.

Booking Date

Party's Ref No.

Period of Testing
Reporting Date

i HTH/EP/240229034
* TC781124100001863F
Nil

1 29/02/2024
* 29/02/2024To 07/03/2024
* 07/03/2024

Sample Description
Type cf Industry
Name of Plant/ Section

Date of sampling
Source of Emission

Instrument used

Instrument Calibration Status

Type of Chirniney

Type of Fuel used

Stack height {from the ground level)
Stack diameter (at the sampling point}
Sample Location

Purpose of sampling

Sample collected by

A Observations
1. Stack gas temperature, 2C

Temperature at Metering point, ¢C
Avg. stack gas velocity, m/sec
Sampling flow rate, Lt./rmin.

Period of sampling, Minutes

6. Vo.umetric flow rate, Nm3/ Hr

B Results

vk e

: Stack Emission (Process)
Bricks Industry
: Heating Chamber Section
1 28/02/2024
. Stack attached to Heating Chamber Section
. Stack Samipler VSS1 {Sr.No. 247 DTK 2019)
: Calibrated (upto 17.12.2024)
Bricks
: Coal
105 feet
¢ 4.0 mtr.
From the port hole
Monitoring
* By our Lab. Representative

51.0
23.0
1 551
: 360
* 30.0
¢ 81959.45

S.N. Test Parameters Units Results Standard Limit Test Method

Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 145,23 250 Max IS 11255 (Part-1} : 1935

2 Sulphur Dioxide (SO2) mg/Nm3 23.58 - HTH/QF/7.2/2/CH-02, SOP No-23

3 Nitrogen Dioxide (NO2) mg/Nm3 31.98 HTH/QF/7.2/2/CH-02, SOP No-23

4  Carbon Dioxide {CO2) % 2.60 HTH/QF/7.2/2/CH-02, SOP No-23
*#**End of Report***

Remarks: Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

Page No.: 1 of 1

2l nint be regetducs i whie or In part and caimnot be us=d 25 anavidence in the courtof Law 2. '[J*a :»;_s;;:gg containisd in L&is I-:-?l foplit p-:-'lum-s only 1 u!e sampie {est=d not for the whois lol
s far yolr quitlarice. and nul for fegal purposes, commential deision, and for advertisement. 4. Tolal lability of Haryana Tesl fousz i limife= to e invaiced amount only.

destroved aller ons monih Trom The date of issus of jest report tnless othamwiss specified 6. Samplz not drawn By HTH uniess oiherwise ?;:-ijsgd_

Y fed hy the custumer, In cass where informalion Is provided by lie cusiomer anil can affect the validity of resuits

5. Samples will b2 f ‘ )
7. Labiratiey is nol responsbie for the informulion o
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HaRYANA TEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) R6077-70160, 0180-4067223, (Env.)26077-70164, (BM) 86077-70166, (Food) 86077-70169
use.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse.net

TEST REPORT

Issued To:
JAIJAGDAMBA BHATTHA COMPANY
Village sherda, Distt. Kaithal (HR)

T Report No.
ULR No.

Party's Ref No.

Booking Date

Reporting Date

Period of Testing

HTH/EP/240223029
‘ TC781124100001561F
< Nil

+ 23/02/2024
‘ 23/02/2024T0 28/02/2024
: 28/02/2024

lis

Sample Description

Type of Industry

Name of Plant/ Section

Date of sampling

Source of Emission

Instrument used

Instrument Calibration Status

Type of Chimney

Type of Fuel used

Stack height (from the ground level)
Stack diameter (at the sampling point)
Sample Location

Purpose of sampling

Sample collected by

A Observations

: Stack Emission (Process)
* Bricks industry
¢ Heating Chamber Section
1 23/02/2024
: Stack attached to Heating Chamber Section
¢ Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
* Calibrated (upto 17.12.2024)
¢ Bricks
¢ Coal
¢ 105 feet
° 3 Meter
: From the port hole
¢ Monitoring
By our Lab. Representative

1. Stack gas temperature, 2C 385 0)

2. Temperature at Metering point, eC i 27.0

3. Avg. stack gas velocity, m/sec : 471

4. Sampling flow rate, Lt./min. ! 32.0

5. Period of sampling, Minutes : 35.0

6. Volumetric flow rate, Nm3/ Hr 104318.23

B Results

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1  Particulate Matter (PM) mg/Nm3 87.32 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Dioxide (S02) mg/Nm3 10.47 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 13.17 - HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide (CO2) % 2.30 - HTH/QF/7.2/2/CH-02, SOP No-23

*¥**End of Report***

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022

In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

A

canniel be usad a3 an evidence in the cotrt of Law.

Sr. Manager (Env.)

Page No.: 1 of 1

2. The resylls canlaiied in this les! repart partaing only to the sample tesled not for the who'e lot

4, Tolal lizbility of Hatyena Tes! House is limited Lo he Invoiced amount onfy.
6. Samnpie ok draan by HTH unioss slheswiss specified,

Note : 1. Test report shal not be reproduce In whole or in part and e
2nd can affect the validity of resulis,

T it | fi r quidance. and not for irgal purpess i e hsiiee
i éi[s ﬂ&iﬁ:ﬂ{ﬂr ";'j:d aftar one month from the date of ssue EE_-M“ feport ?E.-Ih; Qm?t‘f"\'f f‘ll\':r‘rdig»;cwided by the cimlbmer
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HARYANA TEST HMOUSE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)
Contact : (Off.) 86077-70160, 01804067223, (Env.)26077-70164, (BM) 86077-70166, (Food) 86077-70169
DOC No. HTHIQ=/7.8 ~ Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, infi@haryanatesthouse net

An ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory

TEST REPORT

Issued To:
OM SHANTI BRICKS COMPANY
Village Kithana, Distt. Kaithal (HR)

Report No.
ULR No.

Party's Ref No.

Booking Date
Period of Testing
L Reporting Date

* HTH/EP/240302122
: TC781124100001973F
* Nil

! 02/03/2024
* 02/03/2024To 09/03/2024
 09/03/2024

Sample Description

Type of Industry

Name of Plant/ Section

Date of sampling

Source of Emission

Instrument used

Instrument Calibration Status

Type of Chimney

Type of Fuel usad

Stack height (from the ground level)
Stack diameter (at the sampling point)
Sample Location

Purpose cf sampling

Sample ccllected by

A Observations

* Stack Emission (Process)

* Bricks Industry

* Heating Chamber Section

: 01/03/2024

: Stack attached to Heating Chamber Section
¢ Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
- Calibrated (upto 17.12.2024)

: Bricks

¢ Coal

¢ 110 feet

: 3.0mtr

From the port hole

¢ Monitoring
* By our Lab. Representative

1. Stack gas temperature, 2C I 36.0
2. Temperature at Metering point, 2C 1 21.0
3. Avg. stack gas velocity, m/sec 1 4.81
4. Sampling flow rate, Lt./min. 1 330
5. Period of sampling, Minutes :30.0
6. Volumetric flow rate, Nm3/ Hr * 74020.07

B Results

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 96.81 250 Max 1S 11255 (Part-I) : 1985

2 Sulphur Dioxide (502) mg/Nm3 34.06 = HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 41.39 - HTH/QF/7.2/2/CH-02, SOP No-23
4 Carbon Dioxide (CO2) % 3.50 - HTH/QF/7.2/2/CH-02, SOP No-23

***End of Report***

Remarks : Particulate Matter Corrected @4 % CO2.
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022.
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal).

i e or in part and ca i in the court of Law.
iale ; { repart shall nol be repraducs in whate or in part and cannol be used ac an evidence in the <ourt
s ?;;s :m iashgnly for yourp guidance, and no! for legal purposes. cammiercial deosl-nn. and for advedns;,ment.
i Sampi'es will be desiroyed after ane month fram the dale of issue of lest report uniess otherwrse specified

1
3
35
i

"ﬁﬁi@\ﬁ

Md. Asfak Ansari
'
Sr. Manager (Env.)

Page No.: 1 of 1

2. The results contained in this test rzpor perains only to the sampie lested not for the whoie lol
4. Total liability of Haryaiia Tesl House is limiled to the invoiced amoiint only.
6. Sample not drawn by HTH unlizss atherwiss specified

. Labaratory is not respansible for the information provided by the customer. In cas? when infirmalion is pravided by the cuslomer and can affect the validity of results.
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Harvana TesT HousE

& Consultancy Services

50-C, Sector-25 Part-1I, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off) 86077-70160, 01804067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
DOC No. HTHIQF/7.8  Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse.net

An IS0 9001:2015, ISO 14001:2015, SO 45001:2018 Certified Laboratory
TEST REPORT

Report No. ! HTH/EP/240302121
ULR No. ! TC781124100001974F

Issued To:
SHREE RAM BHATTA

Village Kithana, Kaithal (HR)

Party's Ref No. & Nil

Booking Date : 02/03/2024
Period of Testing * 02/03/2024To 09/03/2024
Reporting Date  : 09/03/2024

Sample Description
Type of Industry

Name of Plant/ Section
Date of sampling
Source of Emission

Instrument used
Instrument Calibration Status

: Stack Emission (Process)

* Bricks Industry

* Heating Chamber Section

1 01/03/2024

: Stack attached to Heating Chamber Section
¢ Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
¢ Calibrated (upto 17.12.2024)

Type of Chimney : Bricks

Type of Fuel used : Coal

Stack height (from the ground level) : 105 feet

Stack diameter (at the sampling point) ! 3.0mtr

Sample Location : From the port hole
Purpose of sampling : Monitoring

Sample collected by : By our Lab. Reprasentative

A Observations

1. Stack gas temperature, 2C : 35.0

2. Temperature at Metering point, 2C : 20.0

3. Avg. stack gas velocity, m/sec 1 430

4. Sampling flow rate, Lt./min. : 29.0

5. Period of sampling, Minutes T 40.0

6. Volumetric flow rate, Nm3/ Hr ! 66386.63

B Resuits

S.N. Test Parameters Units Results Standard Limijt Test Method

Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 101.63 250 Max 1S 11255 (Part-1) : 1985

2 Sulphur Dioxide (SO2) mg/Nm3 41.92 HTH/QF/7.2/2/CH-02, SOP No-23

3 Nitrogen Dioxide (NO2) mg/Nm3 52.68 HTH/QF/7.2/2/CH-02, SOP No-23

4  Carbon Dioxide (CO2) % 3.10 HTH/QF/7.2/2/CH-02, SOP No-23
***End of Report***

Particulate Matter Corrected @4 % CO2.
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022.
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal).

Remarks :

Sr. Manager (Env.)

Page No.:10f 1
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HaARYANA TEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-11, HUDA, PANIPAT-132 103 (HR.) .

T Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
DOC No. HTH/QF/7.8  Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse net

An ISO 9001:20185, ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Issued To: Report No. : HTH/EP/240224026
GOPAL BHATTA CO. ULR No. * TC781124100001612F
Village Pabnawa, Tehsil Dhand, Kaithal (HR) Party's Ref No.  : Nil

Booking Date 1 24/02/2024
Period of Testing * 24/02/2024To 29/02/2024

Reporting Date  © 29/02/2024

Sample Description : Stack Emission (Process)

Type of Industry I Bricks Industry

Name of Plant/ Section : Heating Chamber Section

Date of sampling : 24/02/2024

Source of Emission : Stack attached to Heating Chamber Section

Instrument used ¢ Stack Sampler VSS1 (Sr.No. 247 DTK 2019)

Instrument Calibration Status ¢ Calibrated (upto 17.12.2024)

Type of Chimney : Bricks

Type of Fuel used : Coal

Stack height (from the ground level) ! 33 mitr.

Stack diameter (at the sampling point) s SIR!

Sample Location : From the port hole

Purpose of sampling : Monitoring

Sample collected by : By our Lab. Representative

A Observations

1. Stack gas temperature, °C : 50.0

2. Temperature at Metering point, 2C : 21.0

3. Avg. stack gas velocity, m/sec 2 4.40

4. Sampling flow rate, Lt./min. 1 29.0

5. Period of sampling, Minutes I 30.0

6. Volumetric flow rate, Nm3/ Hr : 84033.52

B Results

S.N. Test Parameters Units Results Standard Limit ; Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 160.98 250 Max IS 11255 (Part-l) : 1985

2 Sulphur Dioxide (SO2}) mg/Nm3 10.48 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 16.93 - HTH/QF/7.2/2/CH-02, SOP No-23
4 Carbon Dioxide (CO2) % 2.40 - HTH/QF/7.2/2/CH-02, SOP No-23 |

***End of Report***

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (€} Dated:22 February 2022

In the Presence of Dr. Satish Kumar Sc-8 (HSPCB RO Kaithal)

Sr. Manager (Env.)

B
L
ﬁlé}\ Page No.:1of 1
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Harvana TesT HOUSE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
DOC No. HTHIQF/7.8  Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse net

An 1SO 9001:2015, ISO 14001:2015, 1SO 45001:2018 Certified Laboratory
TEST REPORT

Issued To: Report No. . HTH/EP/240224020
HARYANA BHATTA CO. ULR No. * TC781124100001608F
Village Chandlana, Kaithal (HR) Party's Ref No. * Nil

Booking Date 1 24/02/2024
Period of Testing * 24/02/2024To 29/02/2024
Reporting Date = 29/02/2024

Sample Description : Stack Emission {Process)

Type of Industry : Bricks Industry

Name of Plant/ Section ¢ Heating Chamber Section

Date of sampling 1 24/02/2024

Source of Emission : Stack attached to Heating Chamber Section

Instrument used : Stack Sampler VSS1 (Sr.No. 247 DTK 2019)

Instrument Calibration Status : Calibrated (upto 17.12.2024)

Type of Chimney : Bricks

Type of Fuel used : Coal

Stack height (from the ground level} : 105 feet

Stack diameter (at the sarnpling point} : 8 X8

Sample Location : From tne port hole

Purpose of sampling : Monitoring

Sample collected by : By our Lab. Representative

A Observations

1. Stack gas temperature, 2C : 440

2. Temperature at Metering point, 2C 1 240

3. Avg. stack gas velocity, m/sec : 4.62

4. Sampling flow rate, Lt./min. 1 31.0

5. Period of sampling, Minutes : 30.0

6. Volumetric flow rate, Nm3/ Hr : 89905.26

B Results

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 153.33 250 Max 15 11255 (Part-1) : 1985

2 Sulphur Dioxide (502) mg/Nm3 7.86 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 11.29 - HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide (CO2} % 2.50 - HTH/QF/7.2/2/CH-02, SOP No-23

***End of Report***

Remarks : Particulate Matter Correctad @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022

In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

Sr. Manager (Env.)
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& Consultancy Services

50-C, Sector-25 Part-II, HUDA, 'AT-132 103 (HR.)
Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Foad) 86077-70169
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An ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Report No. . HTH/EP/240224023
ULR No. ¢ TC781124100001610F
Party's Ref No.  * Nil

Issued To:
AMAR GRAM UDYOG MANDAL
VPO Chandlana, Kaithal (HR)

Booking Date 1 24/02/2024
Period of Testing * 24/02/2024To 29/02/2024

Reporting Date

: 29/02/2024

Sample Description

Type of Industry

Name of Plant/ Section

Date of sampling

Source of Emission
Instrument used

Instrument Calibration Status

: Stack Emission (Process)

: Bricks Industry

! Heating Chamber Section

t 24/02/2024

: Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
: Calibrated (upto 17.12.2024)

Type of Chimney * Bricks
Type of Fuel used ¢ Coal
Stack height (from the ground level) : 33 mtr.
Stack diameter (at the sampling point) P 7XT

From the port hole
: Monitoring
¢ By our Lab. Representative

Sample Location
Purpose of sampling
Sample zollected by
A Observations

1. Stack gas temperature, 2C i 59.0
2. Temperature at Metering point, 2C : 25.0
3. Avg. stack gas velocity, m/sec : 5.35
4. Sampling flow rate, Lt./min. : 340
5. Period of sampling, Minutes : 30.0
6. Volumetric flow rate, Nm3/ Hr : 76108.68

B Results

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 174.40 250 Max IS 11255 (Part-1} : 1985

2 Sulphur Dioxide (SO2) mg/Nm3 31.44 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 41.39 - HTH/QF/7.2/2/CH-02, SOP No-23
4 Carbon Dioxide (CO2) % 1.60 . HTH/QF/7.2/2/CH-02, SOP No-23

***End of Report***

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 () Dated:22 February 2022

In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

Sr. Manager (Env.)

Page No.: 1 of 1
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HarRvANA TEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)
Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Foed) 86077-70169
Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, infol@haryanatesthouse.net

An ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory

TEST REPORT

Issued To:
GANESH BHATTA COMPANY

Kurukshetra Dhand Road, Village Pabnawa, Kaithal (HR)

Report No. « HTH/EP/240224024

ULR No. * TC781124100001611F
Party's RefNo. * Nil

Booking Date 1 24/02/2024

Period of Testing * 24/02/2024To 29/02/2024
Reporting Date  : 29/02/2024

Sample Description
Type of industry
Name of Plant/ Section

Date of sampling
Source of Emission

Instrument used

Instrument Calibration Status

Type of Chimney

Type of Fuel used

Stack height (from the ground level)
Stack diameter (at the sampling point)
Sample Location

Purpose of sampling

Sample collected by

A Observations
1. Stack gas temperature, 2C

Temperature at Metering point, 2C
Avg. stack gas velocity, m/sec
Sampling flow rate, Lt./min.

Period of sampling, Minutes

6. Volumetric flow rate, Nm3/ Hr

B Results

s~ wh

: Stack Emission (Process)
: Bricks Industry
¢ Heating Chamber Section
1 24/02/2024
: Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
: Calibrated (upto 17.12,2024)
¢ Bricks
: Coal
I 33 mtr.
: 8'Xxsg!
: From the port hole
: Monitoring
By our Lab. Representative

: 60.0
: 28.0
i 5.47
t 350
: 300
: 101331.74

Test Method

S.N. Test Parameters Units Results Standard Limit

Discipline: Chemical, Group: Atmospheric Pallution

1 Particulate Matter (PM) mg/Nm3 115.10 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Dioxide (s02) mg/Nm3 7.86 HTH/QF/7.2/2/CH-02, SOP No-23
3 Nizrogen Dioxide (NO2) mg/Nm3 33.87 - HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide {CO2) % 2.80 - HTH/QF/7.2/2/CH-02, SOP No-23

**xgnd of Report***

Remarks ; Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E} Dated:22 February 2022

In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)

(Z%dv\’(\%s A\

Note : 1. Tesl repart shall not ba reprogues n whale of in partand cennot be used a5 an evidence in the sourt of Law.

Sr. Manager {Env.)

Page No.:1of 1
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HarRYyANA TEST HOUSE

& Consultancy Services

50-C, Sector—25 Part-II, HUDA, PANIPAT—132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
DOC No. HTH/QF/7.8 ~ Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecs@gmail.com, info@haryanatesthouse.net

An IS0 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory

TEST REPORT

Issued To:
JAI SHREE RAM BHATTA CO.
Village Pharal, Kaithal (HR)

Report No.
ULR No.

Party's Ref No.

Booking Date

Reporting Date

Period of Testing *

! HTH/EP/240224025
‘ TC781124100001603F
Nil

i 24/02/2024
24/02/2024T0 29/02/2024
: 29/02/2024

Sample Description

Type of industry

Name of Plant/ Section

Date of sampling

Source of Emission

Instrument used

Instrument Calibration Status

Type of Chimney

Type of Fuel used

Stack height (from the ground level)
Stack diameter (at the sampling point)
Sample Location

Purpose of sampling

Sample collected by

A Observations
1. Stack gas temperature, 2C

Temperature at Metering point, 2C
Avg. stack gas velocity, m/sec
Sampling flow rate, Lt./min.

Period of sampling, Minutes

6. Volumetric flow rate, Nm3/ Hr

B Results

R oW

: Stack Emission (Process)

' Bricks Industry

¢ Heating Chamber Section

: 24/02/2024

¢ Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
: Calibrated (upto 17.12.2024)

: Bricks

: Coal

+ 30 mtr.

¢ 4.0 mtr.

: From the port hole

! Monitoring

* By our Lab. Representative

: 430
: 260
: 543
: 380
¢ 300
1 222600.13

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1  Particulate Matter (PM) mg/Nm3 158.51 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Dioxide {SO2) mg/Nm3 15.72 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 41.39 HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide {CO2) % 2.80 HTH/QF/7.2/2/CH-02, SOP No-23

Remarks :

***End of Report***

Particulate Matter Corrected @4 % CO2

Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)
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HarRvANA TeEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
DOC No. HTH/QF7.8  Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousecsi@gmail.com, info@haryanatesthouse.net

An ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Issued To: Report No. I HTH/EP/240229030
SHANKER BUILDING SERVICE ULR No. * TC781124100001859F
Village Gulha, Distt. Kaithal (HR) Party's Ref No.  * Nil

Booking Date 1 29/02/2024
Period of Testing * 29/02/2024To 07/03/2024
Reporting Date  : 07/03/2024

Sample Description : Stack Emission (Process)

Type of Industry * Bricks Industry

Name of Plant/ Section ¢ Heating Chamber Section

Date of sampling : 28/02/2024

Source of Emission : Stack attached to Heating Chamber Section
Instrument used : Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
Instrument Calibration Status ! Calibrated {upto 17.12.2024)

Type of Chimney : Bricks

Type of Fuel used ¢ Coal

Stack height (from the ground level) 1 1065 feet

Stack diameter (at the sampling point) i 6'%Xe6

Sampie Location : From the port hole

Purpos2 of sampling : Monitoring

Sample collected by - By our Lab. Representative

A Observations

1. Stack gas temperature, 2C : 360

2. Temperature at Metering point, 2C 200

3. Avg. stack gas velocity, m/sec : 5.69

4. Sampling flow rate, Lt./min. : 380

5. Per od of sampling, Minutes ¢ 300

6. Volumetric flow rate, Nm3/ Hr 1 64331.42

B Results

S.N. Test Parameters Units Results Standard Limit Test Method

Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 121.29 250 Max 1S 11255 (Part-) : 1985

2 Sulphur Dioxide (SO2) mg/Nm3 5.24 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 13.17 = HTH/QF/7.2/2/CH-02, SOP No-23
4 Carbon Dioxide (CO2) % 3.10 - HTH/QF/7.2/2/CH-02, SOP No-23

***End of Report***

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal}

Sr. Manager (Env.)
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An 1SO 9001:2015, 1ISO 14001:2015, ISO 45001:2018 Certified Laboratory i bﬁ
TEST REPORT

Issued Ta: Report No. + HTH/ EP/240301065

PAWAN KUMAR BKO ULR No. . TC781124100001871F

Village Bhunna, Kaithal (HR) Party's Ref No. Nil
Booking Date ¢ 01/03/2024
Period of Testing * 01/03/202470 07/03/2024
Reporting Date  : 07/03/2024 |

Sample Description

Type of Industry

Name of Plant/ Section

Date of sampling

Source of Emission
Instrument used

Instrument Calibration Status

+ Stack Emission (Process)

¢ Bricks Industry

: Heating Chamber Section

t 29/02/2024

* Stackattached to Heating Chamber Section
* Stack Sampler vss1 (Sr.No. 247 DTK 2019)

: Calibrated (upto 17.12.2024)

Type of Chimney * Bricks

Type of Fuel used ! Coal

Stack height (from the ground level) ! 33mtr

Stack diameter (at the sampling point) ! 3.0mtr

Sample Location : From the port hole
Purpose of sampling ¢ Monitoring

Sample collected by

A Observations
1. Stack gas temperature, eC

2. Temperature at Metering point, eC
3. Avg. stack gas velocity, m/sec

4.  Sampling flow rate, Lt./min.

5. Pericd of sampling, Minutes

6. Volumetric flow rate, Nm3/ Hr

B Results

> ByourLab. Representative

:29.0
< 23.0
- 521
¢ 36.0
¢ 30.0
- 83142.53

S.N. Test Parameters Units Results Standard Limit Test Method j

Discipline: Chemical, Group: Atmospheric Pollution —l

1 Particulate Matter (PM) mg/Nm3 123.02 250 Max IS 11255 (Part-I) : 1985

2 Suiphur Dioxide (502} mg/Nm3 10.48 - HTH/QF/7.2/2/CH-02, SOP No-23

3 Nitrogen Diaxide (NO2) mg/Nm3 30.10 - HTH/QF/7.2/2/CH-02, SOP No-23

4  Carbon Dioxide (CO2) % 2.40 - HTH/QF/7.2/2/CH-02, SOP No-23
***End of Report***

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)
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Harvana TeEST HoOUSE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)
Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
DOC No. HTH/QF/7.8  Web Site : www.haryanatesthouse.net, e-mail : haryanalesthousecs@gmail.com, info@haryanatesthouse net

An ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Issued To: Report No. i HTH/EP/240301062
SURINDER KUMAR BKO ULR No. * TC781124100001877F
Village Mahmood pur, Kaithal (HR) Party's Ref No.  * Nil

Booking Date * 01/03/2024
Period of Testing * 01/03/2024To 07/03/2024
Reporting Date  : 07/03/2024

Sample Description 1 Stack Emission (Process)

Type cf Industry © Bricks Industry

Nanie of Plant/ Section : Heating Chamber Section

Date of sampling 1 29/02/2024

Source of Emission : Stack attached to Heating Chamber Section

Instrument used ¢ Stack Sampler VSS1 (Sr.No. 247 DTK 2019)

Instrument Calibration Status : Calibrated (upto 17.12.2024)

Type of Chimney ! Bricks

Type of Fuel used ! Coal

Stack height {(from the ground level) i 30 mtr

Stack diameter (at the sampling point) I 3.0mtr

Sample Location : From the port hole

Purpose of sampling : Monitoring

Sample collected by : By our Lab. Representative

A Observations

1. Stack gas temperature, 2C 44,0

2. Temperature at Metering point, 2C : 21.0

3. Avg. stack gas velocity, m/sec T 4.99

4. Sampling flow rate, Lt./min. : 330

5. Period of sampling, Minutes : 300

6. Volumetric flow rate, Nm3/ Hr 1 74852.13

B Results

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 139.66 250 Max 1S 11255 (Part-1) : 1985

2 Sulphur Dioxide (502) mg/Nm3 10.48 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 37.63 - HTH/QF/7.2/2/CH-02, SOP No-23
4 Carbon Dioxide (CO2) % 3.10 - HTH/QF/7.2/2/CH-02, SOP No-23

***End of Report***

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-8 (HSPCB RO Kaithal)

Md. Asfak Apsari
Sr. Manager [Env.)

Page No.:1of1
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(2) of section 29 of the Air (Prevention and Control of Pollution) Act 1981 received a sample on

the 16" December of, 2023, collected by Dr, Satish Kumar, S¢.B on 15" December of, 2023, of

M/s Ram Swarup Mittal, BKO, Saderherl, Cheeka, Kalthal for analysis.

Further certify that | have analyzed the above mentioned sample on 16" day

December of, 2023,to 20" -December-2023 and declare the result of analysis to be as follows:-

sr. Parameter Name Result Limit
1. Sample Code 1017

2. Name of Plant/ Section # BKO

3. Stack Attached to # BKO

4. Normal Operating Schedule (hr/day)# 24 hrs

51 Type of Chimney # Bricks

6. Stack Temperature (°C) # 97

7. Average stack velocity (m/sec) # 6.24

8. Stack Height from Ground Level # 115 feet

) Diameter of the Stack # 02 feet

10. Quantity of Emission (m*/sec) 1.75

11. Type of Fuel # Coal

12. Suspended particulate matter (mg/m3) 225.2 250

Method of Testing As per relevant part of Indian Standard Methods for Measurement of Air Pollution
15:11255 (P-1) Stack/IS:5182(P-4) Ambient and Emlssion regulatlon part It of Central Pollution Control
Board.

The Conditions of the seals, listening and container on receipt was as follows:

Container had its seal found intact and in order, slip on the container had the signature of
the representative of the industry and the Board.

Signed this 20.12,2023
Haryana State Pollution Control Board Laboratory,

SCO-115, 1"'& 2™ Floor, Sector-25, Panchkula, Haryana "

To ey Bda
The Member Secretary, HSPCB, Panchkula

Regional Office: Kalthal . This test report relate only to the particular sample submitted for testing

8 This Information is provided by the flold officar,

Board Analyst

ss¢End of the Report***
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HarRvaNnA TeEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-11, HUDA, PANIPAT-132 103 (HR.)
Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) .86077-7'0166, (Food) 86077-70169
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An SO 9001:2015, 1SO 14001:2015, 1ISO 45001:2018 Certified Laboratory

TEST REPORT

Issued To:
RAM SWARUP BKO
Villagek Sadarheri, Kaithal (HR)

L

Report No.
ULR No.

Party's Ref No.

Booking Date
Period of Testing
Reporting Date ¢

- HTH/EP/240301064
: TC781124100001872F
 Nil

: 01/03/2024
* 01/03/2024To 07/03/2024
07/03/2024

Sample Description
Type of Industry
Name of Plant/ Section

Date of sampling
Source of Emission

Instrument used
Instrument Calibration Status

+ Stack Emission (Process)
* Bricks Industry

: Heating Chamber Section
t 29/02/2024

- Stack attached to Heating Chamber Section

: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
* Calibrated {upto 17.12.2024)

Type of Chimney I Bricks
Type of Fuel used * Coal
Stack height {from the ground level) ¢ 110 feet
Stack diameter (at the sampling point) : 8'x8'

Sample Location
Purpose of sampling
Samiple collected by
A Observations

¢ From the port hole
¢ Monitoring
* By our Lab. Representative

1, Stack gas temperature, oC : 45.0
2. Temperature at Metering point, 2C 20.0
3. Avg. stack gas velocity, m/sec : 436
4. Sampling flow rate, Lt./min. : 29.0
5. Perod of sampling, Minutes : 350

6. Volumetric flow rate, Nm3/ Hr
B Results

¢ 86304.95

S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matter (PM) mg/Nm3 118.02 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Dioxide (SO2) mg/Nm3 10.48 HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 15.05 HTH/QF/7.2/2/CH-02, SOP No-23
4 Carbon Dioxide (CO2) % 1.90 HTH/QF/7.2/2/CH-02, SOP No-23

*+¥End of Report***
Remar‘ks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)
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HaRYANA TEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)
Contact ; (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169

Issued To:
JOGINDER SINGH AND COMPANY
Village Azimgarh, Kaithal (HR)

Report No.
ULR No.

Party's Ref No.

Booking Date
Period of Testing
Reporting Date

. HTH/EP/240301063
* TC781124100001873F
Nil

: 01/03/2024
* 01/03/2024T0 07/03/2024
* 07/03/2024

Sample Description
Type of Industry
Name of Plant/ Section

Date of sampling
Source of Emission

Instrument used

Instrument Calibration Status

Type of Chiminey

Type of Fuel used

Stack height (from the ground level)
Stack diameter (at the sampling point)
Samiple Lacation

Purpose of sampling

Saniple collected by

A Observations
1. Stackgas temperature, °C

Temperature at Metering point, 2C
Avg. stack gas velocity, m/sec
Sampling flow rate, Lt./min.

Period of sampling, Minutes

6. Volumetric flow rate, Nm3/ Hr

B Results

v W

* Stack Emission {Process)
Bricks Industry
* Heating Chamber Section
:29/02/2024
* Stack attached to Heating Chamber Section
: Stack Sampier VSS1 (Sr.No. 247 DTK 2019)
! Calibrated {upto 17.12.2024)
. Bricks
Coal
< 40 mtr
: 3.5 mtr
From the port hole
Monitoring
By our Lab. Representative

¢ 370

* 210

: 470

¢ 320

¢ 35.0
73068.23

S.N. Tast Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution

1 Particulate Matier (PM) mg/Nm3 125.39 250 Max IS 11255 (Part-1) : 1985

2 Sulphur Dioxide (SO2) mg/Nm3 15.72 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 33.87 - HTH/QF/7.2/2/CH-02, SOP No-23
4 Carbon Dioxide (CO2) % 2.90 - HTH/QF/7.2/2/CH-02, SOP No-23

¥*End of Report***

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
In the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)
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HMARYANA TEST HOUSE

& Consultancy Services

50-C, Sector-25 Part-II, HUDA, PANIPAT-132 103 (HR.)

Contact : (Off.) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 86077-70169
Web Site : www.haryanatesthouse.net, e-mail : haryanatesthousevs@gmail.com, infi wabharyanatesthouse.net

An ISO 9001:2015, 1ISO 14001:2015, ISO 45001:2018 Certified Laboratory
TEST REPORT

Report No. ! HTH/EP/240301060
ULR No.  TC781124100001879F
Party's Ref No.  * Nil

DOC No. HTHIQF/7.8

Issued To:
1AIN BRICKS TRADERS
Village Balbehra, Kaithal (HR)

Booking Date 01/03/2024
Period of Testing *+ 01/03/2024To 07/03/2024
Reporting Date  : 07/03/2024

Sample Description
Type of Industry

Name of Plant/ Szction
Date of sampling
Source of Emission
Instrument used

I Stack Emission (Process)
Bricks Industry
: Heating Chamber Section
: 29/02/2024
¢ Stack attached to Heating Chamber Section
: Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
Instrument Calibration Status : Calibrated {upto 17.12.2024)
Type of Chimney Bricks
Type of Fuel used : Coal
Stack Feight (from the ground level) t 110 feet

Stack diameter (at the samipling point)
Sample Location

Purpose of sampling

Sample collected by

¢ 3.0mtr

From the port hole
Monitoring
By our Lab. Representative

A Observations

1. Stack gas temperature, 2C : 420
2. Temperature at Metering point, 2C 1 24.0
3. Avg. stack gas velocity, m/sec : 5.21
4. Sampling flow rate, Lt./min. : 350
5. Period of sampling, Minutes : 300
6. Volumetric flow rate, Nm3/ Hr 1 78648.43
B Results
S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution
1 Particulate Matter (PM) mg/Nm3 113.13 250 Max 1S 11255 (Part-1} : 1985
2 Sulphur Dioxide (502) mg/Nm3 31.44 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 31.98 - HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide {CO2) % 2.90 - HTH/QF/7.2/2/CH-02, SOP No-23
***End of Report***
Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEF & CC, G.S.R. 143 (E) Dated:22 February 2022
in the Presence of Dr. Satish Kumar Sc-B {HSPCB RO Kaithal)
Md. A Ahsari

Sr. Manager (‘Env.)
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<~ HARYANA TEST HOUSE

0
é]k & Consultancy Services
= 50-C, Sector-25 Part-I1, HUDA, PANIPAT-132 103 (HR.)
T Contact : (OFF) 86077-70160, 0180-4067223, (Env.)86077-70164, (BM) 86077-70166, (Food) 8607770169

DOC No. HTH/IQF/7.8 Wb Site : www.haryanatesthouse net, e-mail - haryanatesthousecs(@gmail.com, info{@haryanatesthouse.net
An 1SO 9001:2015, ISO 14001:2015, ISO 450071:2d18 Certified Laboratory

TEST REPORT

Issued To: Report No. | . HTH/EP/240301061
JAI SHIV SHANKAR BHOLE BKO ULR No. l * T€781124100001878F
Village Bhagal, Cheeka, Distt. Kaithal {(HR) Party's Ref No. ¢ Nil %
Booking Date : 01/03/2024
Period of Testing * 01/03/2024To 07/03/2024
Reporting Dpte  : 07/03/2024 1
Sample Description i Stack Emission (Process) |
Type of Industry : Bricks Industry |
Name of Plant/ Section . Heating Chamber Section .
Date of sampling : 29/02/2024 | :
Source of Emission . Stack attached to Heating Chamber Section
Instrument used 1 Stack Sampler VSS1 (Sr.No. 247 DTK 2019)
Instrument Calibration Status : Calibrated {upto 17.12.2024)
Type of Chimney : Bricks :
Type of Fuel used ¢ Coal
stack height (from the ground level) T 33 mtr |
Stack diameter (at the sampling point) T 3.0 mtr
Sample Location < From the port hole ‘
Purpose of sampling 1 Monitoring
Sample collected by : Byour Lab. Representative {
A Observations !
1. Stackgas temperature, 2C 1 500
2. Temperature at Metering point, 2C 1 230
3. Avg. stack gas velocity, m/sec : 453
4. Sampling flow rate, Lt./min. : 300
5. Period of sampling, Minutes : 350 |
6. Volumetric flow rate, Nm3/ Hr ! 66689.67 i
B Results ] .
S.N. Test Parameters Units Results Standard Limit Test Method
Discipline: Chemical, Group: Atmospheric Pollution
1 Particulate Matter (PM) mg/Nm3 109.21 250 Max 1S 11255 (Part-1) : 1985 |
2 Sulphur Dioxide (s02) mg/Nm3 13.10 - HTH/QF/7.2/2/CH-02, SOP No-23
3 Nitrogen Dioxide (NO2) mg/Nm3 39,51 ] - HTH/QF/7.2/2/CH-02, SOP No-23
4  Carbon Dioxide {co2) % 3.70 | - HTH/QF/7.2/2/CH-02, SOP No-23

***End of Report***|

Remarks : Particulate Matter Corrected @4 % CO2
Standard Limit Of PM as per MOEE & CC, G.S.R. 143 (E) Dated:22 February 2022
in the Presence of Dr. Satish Kumar Sc-B (HSPCB RO Kaithal)
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OA No.513 of 2023
IN THE MATTER OF:
Sandeep & Anr, Applicant
Versus
Union of India & Ors. Respondent
INDEX -
' Sr. | Particular Page |

e e,

- 1. | Status report of Joint Committee in compliance of order -2
' dated 23/08/2023 in OA No.513 of 2023 |

2. [Copy of 97 Nos. of Inspection reports of Brick kilns H;H_‘ml

Annexure R-1. ' |

3. | Copy of Closure order of Brick kilns as Annexure R-2 lol-loY |

4. | Copy of Show Cause Notice of Brick kilns as Annexure R-3. | 16S-1T%

3=

Kaithal Region
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Report of Joint Committee in Original Application No.513 of 2023
titled as Sandeep & Anr, Veérsus Union of Indip & Ors.

1, Hon'ble NGT in its order dated 01,11.2023 In OA No. 513/2023 titled
as Sandeep & Anr. Versus Union of India & Ors passed the following
directions;

"3, Hence, we grant further 8 weeks' time to the joint
Committee to file
a fresh report after carrying out the visit and Inspection of the

brick kilns
in the araa concerned.

4. Meanwhile, let notice be issued to the Respondents No. 1, 2,
3 and

5 to 102. Learned Counsel appearing for the applicant is
permitied to

serve the said respondents and file affidavit of service on or
before the

next date of hearing.

5, List on 08.01.2024.”

2. In compliance with the earlier order, dated 23.08.2023 the following
committee Is constituted:

{1} 5h. Suneel Dave, Director, CPCB, Chandigarh
{ii) Dr. Satish Kumar, Sdientist-B, HSPLB, Kaithal.

since the number of the brick kilns operating In the district of Kaithat is
large and the time allowed for verification is limited, therefore the
physical verification / Inspection of the brick kilns was further assisted
by the teams’ comprising officers from CPCB and HSPCE.

3. Operating status of the brick kilns:

The committes {and the teams) have undertaken visits of 97 brick kilns
from 06.10.2023 to 11.10.2023, 14.11,2023 & 21.12.2023 to 29.12.2023
to assess the status of operation and to verlfy the compliance of norms
notifisd. Out of the 97 brick kilns, nine are dismantled, eight closed on its
own and four units are cesed under directions by the Board., Thus, 76
brick kilns were found in operation where only 34 kiins were functional as
the firing was in progress and the rest 42 unils were faund operational
with preparatory work such as brick moulding, drying and stacking them

13
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In the kiln. The inspections repoart of the units visited are placed at
Annexure R-1, The closure notices issued by HSPCB to four units are

placed at Annexure R-2,
Out of the 34 functional brick kilns, 23 were found having adequate

facility for source emission monitoring and the same is under progress
untll this reporting where only four brick kilns have been completed.
However, out of the 76 operational brick kiins, only 50 units were found
with adequate emission manitoring facllities and the remaining 26 units
have been issued notices (Annexure R-3).

The teams were further informed that due to adverse weather conditions
in the reglon, not having enough sunny days besides heavy down pour
during last week of November (2023), the functional brick kilns are
expected to be closed for the want of raw bricks. Also, the teams have
gathered the impression that out of 42 non-functional brick kilns, many of
them would be functioning and firing of kiln may take place In due course
of time, provided weather conditions remain favourable.

The field observations are summarized as follows:

1, All the brick kiins inspacted were found with zigzag technology and
operating under the consent issued by HSPCE.

2. No brick kiln was found using banned fuels such as plastics, carbon,
rubber etc. The Coal was only fuel found in all the inspected brick kilns
along with permitted biomass of mustard husk, saw dust atc.

3. Only 23 functional brick kilns were found to have adequate monitonng
facility.

4. pdequate green belt around the brick kiins and coverage of trucks
used for transportation was found in a few brick kilns.

5. Mo brick kilns were found having metalled road, indeed unpaved roads
were observed. The control measures for fugitve dust amission like
sprinkling of water was found in a few brick kilns.

6. Mo brick kiins were found using fly ash as mandated being located
within 300 km from Thermal Power Plant.

Given the above account of operational status of the brick kilns and to
conduct the emission monitoring of 50 units with adequate facility, it Is
submitted that a minimum of three months’ time required to complete
the monitoring taking the account of limited manpower and infrastructure

b
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at HPSCB. In addition to this, another 26 brick kilns are to be complied
for the monitoring facilities and further require monitaring.

It is also submitted that this committes is to ascertain the compliance of
various environmental parameters along with the emission results ana to
validate the reports received through the joint teams of CPCB and HSPCE
officials.

Mg n>™

Sun ave Dr. Sa umar, Sch-B
Director (5¢.'F") PCB
CPCB Kaithal

%Iz
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Janint inspection Performa for Brick Kiin
In compliance of Order dated 23708/ 2023 passed In Original Application
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sl inspaction Parforma for Brick Kiin
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In compliance of Order dated 23/08/2023 passed

in Original Application

No. 51372023 Sandeep & Anr. Applicant(s) Versus Union of India & Grs
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Joint inspection Performa for Brick Kiin

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Unlon of India & Ors
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Joint inspection Perfarma for Brick Kiin

In compliance of Order dated 23/08/2023 passed in Orginal Application
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Joint inspaction Performa for Brick Kiln
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Joint inspection Performa fior Brick Kiln
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Jolnt Inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed In Original Application
No. 513/2023 Sandecp & Anr. Applicant(s) versus Union of Indla & Ors

Sr. No.

Name B Address of the Brick Kilns

Shy Ram Breh Elh;'l-:iﬂ . -
Bads. i, Kalen, Kadinel

“Longitude/ Latitude Lot b= ;_g_;q_-t_q]'
T Lomguliode 1. 3= 37V
' 22| [23

Zig-Zag status

S Yer

Brick Kiln having consent Gua-ded vplo RTRER RS

—— T I

Brick Kiln having production

capacity declared/ mentioned In _

consent i

Brick Kiln having Adequate

Manitoring Facility Y/N Yeo

“Status of Platform : 1

Status as per guidelines | | Yo reves

o CBomd oL bime b

rrﬂrrl i

mumm

measures cloach

In-house utilisation of ash in brick

making In - lhiase

roads
“Paving of roi ur—*d Reui® |
Covering of trucks . =
Untovesed Trud,

Remarks » Closed ak Aipa ‘:f i--r--h--‘

.Ii":i'? TN o
3 #%W *(Ff
w#ﬂ;“‘“ Signature -_1.}- {
mM

a9 92V 6T

Name of the Inspecting Officer



504

Jolnt inspection Performa for Brick Kiln
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Joint inspection Perfarma fgr Briek Kiin
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Joint Mspection Performa for Brick Kila
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Joint inspection Parforma for Brick Kiln
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Jalnt inspection Performa for Brick Kiin
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Joint inspection Performa for Brick Kitn
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Jolnt inspection Performa for Brick Kiln
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Joint Inspection Parforma for Drick Kin
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Jaink Inspection Performa for Srick Miln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 51372023 Sandesp & Anr. Applicant(s) Versus Union of India & Ors
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Jolnk inspection Performa for Brick Kiin

In compliance of Order dated 23/08/2023 passed Wn Original Application
Ha, 51372013 Sandeep & Anr. Applicant{s) Versus Union of India & Ors
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Jolnt inspection Performa for Brick Kiln

In compilance of Order dated 23/08/2023 passed in Original Application
No. 513/20Z3 Sandeep & Anr. Applicant(s) Versus Union of India & Ors
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Jalnt inspection Performa fer Brick Kiln

In compliance of Order dated 23/08/2023 passed in Driginal Application
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Joint inspection Performa for Brick Kiin

In compliance of Order dated 23/08/2023 passed In Originsl Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Unlon of India & Ors
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Jgint Inspection Parforma For Brick Kitn

No. 513/2023 Sandecp & Anr, Applicant(s) Versus Unlon of Indla & Crs
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Joint inspection Porforma for Brick Klin

In compliance of Order dated 23/08/2023 passed In Origleel Appiication
Mo, $13/202% Sandeep B Anr, Applicant{s) Versus Undon of India & Ore
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Joint inspoction Performa fior Brick Kiln

1n compliance of Order dated T3/08/2023 passed in Original Apptication
Mo. 513/2023 Sandecp & Anr. Applicant(s) Versus Union of Indla & Ors
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Joint inspection Performa for Brick Khn
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ssint inspection Performa for Brick K
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Jolnt inspection Performa for Brick Kiln
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Jolat Wnspection Performa for Brick Kiin

in compliance of Order dated 23/08/2023

passed in Original Appileation

No. 51371023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors
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Joint inspection Performa for Brick Kiin

in compliance of Order dated 23/08/2023 passed in Original Application
Wo. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of Tndia & Ors
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/ . Jobnt Inspectlon Performa for Drick Kiln
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Joknt inspection Performa for Brick Kiln

compliance Order dated 23/08/2023 passed in Original Application
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Joimt Inspectipn Performa fer Brick Kin

meampliance of Order dated in Appiication
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Jakml inspartion Performs fer Brick Kikn

in compilance of Order dated 23/08/2023 passed In Original Application
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Siatus of Piatiorm o5 par gukdelines | A Pon Fiam

Type of Fus (oald

'ﬁ“ﬁiﬂ

e o Wb | T [

Paving of roaas U sl oy oaalp

Caviring of Gachs mﬁﬁm

Wemarks ECraretly naA T ) Foe. |

T
'd(i;iiﬂﬂ'_ ‘-‘H W

Signsture with Dade
Tha reprvientative of e gy

Omite mid

e



556

e ——————
f‘ 79
3 Joint Inspection Performa for Brick Kilm

2a compliance of Order dated 23/08/3023 passed In Original Application
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s e
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Type of Fuel
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/ ”"""—*mh“m
1a compliance of Order dated 23/08/2023
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¥ 4
, v apint Inspection Performa for Drick Kiin
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Joint Inspoction Performa for Brick Kiin

of Order datod 23/08/2023 passed in Original Application
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In compliance of Ordar dated 23/08/2023 passed Griginal Application
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Joint Inspection Performa for Brick Kiln

1n compliance of Order dated 23/08/2023 passed In Original
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Juint inspection Performa for Brick Kitn
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Joint Inspection Pertarma for Brick Kiln

1 complionce of Order dated 23/08/2023 passed in Original Application
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£ /082023 passed In Original Application
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—— HARYANA STATE POLLUTION CONTROL BOARD
T Ph - 0172- 577870+73, Fax No. 2581201
_"‘“"" = E-mail- hspebechgafgmeil.com
4E763 Website: bspch,pov.in
Order,
. Wrereas, Wis Sacha Salguru Bhatta Co. Vilage-Guliyana, Jind Road, Kaihlal is @ Brick
#iln 2nd 15 poluting n nature;

vyaarees, the unil was inspecied by the leam of HSPCB i@ Sh. Ombir Singh, AZE and
g+, Suthasn Chander, JEE on di 19.03.2C19 and during inspection following non compliance
has been found:- L il 3,
- 1. Notconveried nalural draltis induced draft back xiln
2 Not provided stack monitoring facity ke jadder & platform as per CPCB
guidalines. o

\Whareas, show cause nolice for closure was issued 1o the unit by Regional Oficer,
Briwen vide letler no. 14125, dated 28.03.2019 for the sbove said viclalions, but the unit ¢d
not submit the comphiance of show causa nolce

VWiereas, Regionsl Officer, Bhiwani Region vide nis letier no. 15008, daled 16.04, 2019
has recommended the case for initialing closurs action against the above said unil under
secticn  31-A of Alr (Prevention & Control of Pellution) Act, 1981.

Whereas, the maha:mnﬂaﬂinﬂdandithubaanfnundihﬂlmﬂhgqmsw
vislating the provisions of Air {Prevention & Control of Bollution) Act, 1581.

Therefore, keeping in view of the above said facis and In exercise of e pOwers
cortemed undar section 31-A of Air {Preveniion & Conirol of Pollution) Act, 1881, it I8 hE[ﬁ-by
ordered 1o close down the operation of tha unil /s Sacha Saiguru Bhatia Co. Village-Guiyana,
Jind Road, Kainial by sealing plant and machinery with DG et (s) inclughng :Tnnnnneciiu}m of

‘\ ) electricily supaly with immadiate effect Further, the CTO granted by the Board through enfne
vide no.3131181 18KAICTOAS404727 Daled 14.10.2016 under Air Act, 1981 for the percd from

01.04.2017 o 41.03.2020, is hereby revoked.

Ashok Kheterpal

Dated panchkula, the ‘
l:hmll'lr'lan

24" June, 2019,

Endst. No- yspeamscizotd 235-3% . . Dated: ;]E"'I\'ﬂ
2 copy of he gbove is torwarded to the fallowing for information and necessary action:-

1. The Deputy Cammissianer, Kailhal.

2 The Recional Ofcer, HSPCB, Bhiwani. He is asked lo ensure ine compliance of -
above order for closure of ne 2bove said unil immediately and 1o submit compiance
repon within 03 days posiovely.

2§, Tna E}I}EEUU?E‘ En'ﬂlmr tﬂP] DHEHH, Kailhal He is daecled o disconngc) e
electicity suppiY of the ‘above sad unil immedialely and subrl the complarie
repor within 3 cays positively.

"4 |Afs Sacha Satguru Bhatla Co. Village-Guliyana, Jind Road, Kainlal. d

--iq ¥ - JI j f

Tk [ Environmental Engineer (HQ)

¥ For Chairman
\

I
.-"'
1

Yid
4 -

Scanned with CamScanner
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(oeflr dj‘";/‘"w/ &

T | el

.. e HARYANA STATE POLLUTION conTROL uohkn |
e —— .11 Sector-6, Panehkeuln o O ' C
~ g s rh - 0172- §TTAT0-73, Fax No. :&![l;ill il
503 E-mall- hepebechge gmail.com ]
. . Wobslte: hspeb.gov.in ‘ot
Y S
= 'hl i
m -""q,‘ﬂ"f". ¥,
. Wihoreos. Mis Jagalguru Bramanahd Bricks Co. Habn, Kadthal 1s a Brick Kin and he uhs * ot
. coverod ungor Consent Management of the Beard and is peliufing in natuie :_g‘xgﬁq]-
' 15‘..'\&

yhereas, unit has not appled for consent 1o operale for the pencd o 201520 23
1o Operate from the Board

S—— 'y /! 15 not aving valid Consant ey b
Wiereas show Mmmm”m:muwmm uril by Regonal Githco se.hl.y
fheary vide hattar na 15374, daled 13052010 for the above eaid violations. but Ihe W d it (*Jege
ot sttt Ihe compliance of show cause nobice, e pbof
whereas, Regional Officer, Bhivani Region wae his letter no 16747 aated D6 08 "F'“i-;ﬁl'h"-ﬂﬂ

has recommended ine case for initialing closure action aganst he ahove Smd urt NUude G e =g -

msconnoction of elecing supply | | A (Prevention & Coniral of Pollut = r":1m]1ﬂ.

Whateas, the case has baen examined and fi has been found that unt = 27970 E,il*"’ﬁ'

wolaling [he provisions al Aur [Prevention & Control of Pollution) Act 1981

Thoefore Kegping in view ol the above sand facts gnd In eEac

et UTICIeT gaction 31-A ol Air (Prevention & Control of Pollution) Act. 1881
ordeied lo close down the cperntion of ihe unil Mis Jagalguiv Bramanand Bricks Ca Hau
Kathal by sealing plant & machenory mchuding DG Set along-with disconnechion of BT

inder secion 3i-f 0

o o e pow

giapigly watn immesdiate effect
tod Panchkula, the Ashok Hhetoe!
1" Sept. 2019, Lo TR LALFT
Endst. No. HSPCBI2019/ [ 779 Daled: 2.2/ jﬁ
Amwurnmmmmuﬁmmmwmmnm gsary actol.
1 Jhe Depuly Comimissioner. Kaithat
ensure the complhani uf

/B memﬁmrﬁmwm:mw
f//" above order for closure of the above said unil immedialely and to submil gomghanLy
5.4595.‘ coporl within 03 days positively

/ 3 The Exocutive Engincar (OP) DHBVN. Kanhal e s drected 1o ghscamnwct e
A ﬂﬂmwwﬂfﬂﬂﬂﬂwﬂﬂﬂﬂmmsmmmwmmu

r-upnﬂmﬂﬂ'lﬂ-'dﬂrlpﬂm

4 Hmmuuﬂrmmnﬂanﬂlﬂu Mabri. Kailhal

=7 ‘T
nidL Envirenmental Engmver (HO)

Far Ehnim::m

- 3

Jegat Gueu Brahmiinon S
Briths we HAHY



e

4 ']

573

FUue Mo.Mare

.1533;11]21 “D-UUULRI 33N LU IFUDLILGI T LELL-naruD
';‘.T S o “-- - MARVANASTATE POLLUTION CONTROL BOARD
' W C-lLSFOTOR-h. PANCHKUTA
~ oo 2840 Website - www hspeh govin E-Mail- seeZhspehir ganail.com
. 2 |2 Tele No, - 0172-2577870-73
e B

Closury Order

Whaereas M < 1 Ul‘i,u Phaita Uvanps i, kot s al Hrul k

1 II|| Ll I |
Lhange CECBEOM ol Qs Per_Caic zonzution it of TS I;m.afd The uml wars aperating witls
'I"H"Ft..u.'l'lllh_ {"TF and CTO from 1h|: Board afier | 32021

Wl <how Cause motice for clasune under secton F-A ol A i Presciton &
Cantrol of Polluton) Act, 1951 was wssued o the unit by Regronal Offecer, Kathal vide s
letter no. 136-37 dated 1304 2020, bur gni had oo submutied the reply aedd furher oo
comprlianee has been made by the unn

Whercas the Rewwnal Officer, Blowam wade letier N, 576 dated 31032020 has

a » = & |
recommendad the chiwuare order under section Y- of Ao aProvention & Contrad ol
Parlbintweomy er, 195] eveemad 10 s sbiil

Fherctore. koepz moview of the abig s tacts 00 heeby sidevad 1o Close dose
the process of the it Mes Lo Durga Blewia Compam . kambion by scalmg plion, svclan o
gnd 10 sets alongw ith decwmnection of Fleanan and water supply suppls under sccte
S=A of Aw i Proventon & Contrul of Pollitien} Act, 1981

Duted Panchkula. the

Sumira Visra 1as
TN

Chairperson

A copy of the above s forwearded w the following b miormsabion and neoossan
action pleise: -

. The Deputy Commmssner, Kathal

2. The Regonal Otficer. haibal, He i asked 1o send the complianee of chisue onde
within 03 days and W 1 00 proseeution aobon agamst Gt and eosainit cas
Eaviromment comprenaatim m pooger perfomma

3. The Excoutive Ensineer DHBVN, Kanthal to discommect e clecimuwis suppls

unit pmaediatety and woe subral complomes o st 0 s et el
4. he Lxeontive Engracer PHED, Kanhal
5. Mo e Duwrga Bhota Company. Samhen Signed by Balra) Singh
Date 11-0G8-2021 11 04 20
Reason Approved

s Emsdrimmiesel 1onsbaeey Poldicie. © ot
"

Froor € Basirppes see
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S£5°% Haryana State Pollution Control Board,
w SCO 161 - P, 16L 163 SECOND FLOOR SECTOR 20, HSVP KAITHAL
Em:ﬂ-h!_pﬁhmhﬂggmailanm
No, HSPCR/KAL202Y ||,07] Regd. & Email Dated: 4. [« Jedlf
To

M/s Maa Bhagwatl Bhatta Company,
village Mago Majri, Distt.Kaithal

Sub : Show cause natice for closure under section 31-A of Air (Prevention and
Control of Pollution) Act, 1981 & revocation af CTO under section 21722 of
Air (Prevention and Control of Pollution) Act, 1981,

Whereas, Hor'ble National Green Tribunal (NGT), Order dated 23/08/2023 passed In
Original Application No. 513/2023 Sandeep g Anr. Applicant{s) Versus Union of India & Ors,
directed to joint inspection of BKO's by CPCB & HSPCB.

in compliance of Hon'bie NGT order, inspection of M/s Maa Bhagwati Bhatta
Company, Village Mago Majri, Oistt. Kaithal was carried out on 23,12,2023 by the bearm.

Whereas, during inspection unit was found non operational and unit ks not complying
with the provisians of latest notification dt 22.02.2022 issued by MOFCC, New Delhl Le.

1. Unit nat provided adeguate sampling facility on Kiin.

7. Unit not provided adequaie porthole as per guidelines.

3. Unit not provided adequate platform as per guidelines.

4 Unit not provided paved roads

In view of that above, you are hersby directed to show Cause within 15 days, as 0
why your unit may not ba closed and electric supply may nat be disconnected including
captive powers under section 31-A of Air (Prevention and Control of Pollution} Act, 1981 for
nan-eampilance of the provisions of the said Acts.

In case you fail to comply with the deficiencies mentioned above within the abave
mentioned stipulated Ume perind, It will pe presumed that you have nothing to say in this
regard and accept the ctatue a5 above, which will warrant action under section 31-A of Air
(Prevention and control  of Poliution) A 1981 for the above
deficiencias/observations.

Natwithstanding anything contained in any other Law, bhut subject to the Provisions
of this Act, and to any directions that the Central Govt. may give in thase behall, 8 Board
may, in the exercise of its power and performance aof its functions undar this Act, ssue any
direction In writing to any person, officer or Authority, and such persan, afficar of suthorty
shall be bound to comply with such directons.

Explanation: For the avoidance of doubts R |5 hereby declared that the power to
issue directians under this section inciudes the power ko direct -

a) The clasure, prohibition or regulatian of any Industry, operation or process; or

x ) The stoppage or regulation of supply of electricity, water or any pther service.

l'-. Iv: i
Officer,
%ﬁﬂaﬂhm Reglon
4
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o Regional Office
£==  Haryana State Pollution Control Board,
w &CO 161 - P, 162, 163 SECOND FLOOR SECTOR 20, HSVF KAITHAL
Email-hspcbrokaiag .com
No. HSPCB/KAL202Y || 3 Regd. & Email Dated: &.[. 1o 2l
To

M/s Jal Durga Bricks Co. ,
village Dulyani,Distt. Kaithal,

Sub : Show cause notice for closure under section 31-A of Air (Prevention and
Control of Pollution) Act, 1981 & revocation of CTO under section 21/22 of
Air {Prevention and Control of Pollution) Act, 1981.

Whereas, Hon'ble National Green Tribunal (NGT), Order dated 23/08/2023 passed in
Original Application No. 513/2023 Sandeep & Anr. Applicant{s) Versus Union of India & Ors,
directed to joint ispection of BKO's by CPCR & HSPCB.

in compliance of Hon'ble NGT order, inspection of M/s Jal Durga Bricks Co. , Village
Oulvani, Distt. Kaithal was carried gut gn 21.12.2023 by the team.

Whereas, during fnspection b was found non operational and unit is ot complying
with the prowisions af latest notification dt 22.02.2022 issued by MOFCC, New Delhi l.e.

1. Unit not provided adgequata sampling faclity on kiln.

2 Unit not provided adequate platform as per guidelines.

3. Unit not provided paved roads.

In view gf that above, you are hereby directed to show cause within 15 days, as o
why your unit may not be closed and electric supply may not be disconnected including
captive powers under section 91-A of Alr { Prevention and Control of Pollution) Act, 1981 for
non-compliance of the provis:ons of the said Acts.

In case you fail to comply with the deficiencies mentioned above within the above
mentioned stipulated tme peripd, it will be presymed that you have nothing to say in this
regard and accept the status as above, which will warrant action under section 31-A of Air
(Prevention and Cantral of Poliution) AT, 1981 for the &bove mentionead
deficiencies/ observalions.

31-A Power to Give directions:
Notwithstanding anything contained in any other Law, but subject to the Provisicns
of this Act, and to any directions that the Central Govt. may give in those behaif, 2 Board
may, in the exercise of {ts power and performance of s functions under this ACt, issue any
direction in writing to any person, officer or Authority, and such person, gfficer of authority
ghall be bound to comply with such directions.

Explanation: For the avoidance of doubts it is hersby declared that the power o
{wsue directions under this section includes the power to direct -

&) The closure, prohibition or reguiation of any industry, operation or process; or

5} The stoppage or regulation of supply of electricity, water or an y other service

2
l:t(??ﬂnil Dfficer,
‘Kaithal Region

J
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e Regional Office
£2— Haryana State Pollution Control Board,
- SCO 161 P, 162, 163 SECOND FLOOR SECTOR 20, HSVP KAITHAL
Email-hspebrokaiagmail.com
No. HSPCB/KAL202Y [ 7) 7] Regd. & Email Dated: 4.[. 2e2ly
Ta

M/s Om Shanti Bricks,
Village Kithana,Distt.Kaithal.

Sub : Show cause notice for closure under section 31-A of Air (Prevention and
Control of Pollution) Act, 1981 & revecation of CTO under section 21/22 of
Air (Prevention and Control of Pollution) Act, 1981.

whersas, Hon'ble National Green Tribunal (NGT), Order dated 23/08/2023 passed in
Original Application No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors,
directed to joint inspection of BKO's Oy CPCB & HSPCE.

in compliance of Hon'ble NGT order, inspection of M/s Om Shantl Bricks,Viilage
Kithana, Distt.Kaithal was carried out on 22.12.2023 by the team.

Whereas, during Inspection .t was found that unit is not complying with the
provisions of latest notification dt 27.02.2022 issued by MOFCC, New Delhi |.e.

1. Unit not provided adequate sampling facility on kiln.

2. Unit not provided adequate porthole as per guidelines.

3. Unit not provided adeguate piatform as per guidelines.

4, Unit not paved roads

in view of that above, you are heréby directed to show cause within 15 days, as to
why your unit may not be closad and electric supply may not be disconnected including
captive powers under section 31-A of Air {Prevention and Control of Pallution) Act, 1981 for
non-compiiance of the provisions of the saic AcCts.

In case you fail to comply with the deficiencies mentioned above within the above
mentioned stipulated time period, it will be aresumed that you have nothing to =ay in this
regard and accept the stalus as above, which will warrant action under section 31-A of Air
{Prevention and Control of Pollution) Act, 1981 for the above mentioned
geficiencies/ observations.

Notwithstanding anything contained in any other Law, but subject to the Provisions
of this Act, and to any directions that the Central Govt. may give in those behalf, a Board
may, In the exercise of its power and performance of its functions under this Act, |ssue any
direction in writing to any person, afficer or Authority, and sich person, officer of authority
shall be bound to comply with such directions.

Explanation: For the avoldance of doubis it 15 hereby declared that the power to
issue directions under this section includes the power (o direct -

a) The clasure, prohibition or regulation of any industry, operation or process; or

b) The stoppage or regulation of supply of electricity, water or any pther service.

Wiﬁl Officer,
thal Region
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E"F" Regional Office
===  Haryana State Pollution Control Board,
w SCO 161 - P, 162, 163 SECOND FLOOR SECTOR 20, HSVFP KAITHAL
Email-hspcbrokai@gmail.com
No. HSPCB/KAL2023/ |/ ¢ Regd. & Email Dated: = [, 2.2 U
To

M/s Sitag Bhatta Co,,
Village Sajuma, Distt Kaithal

Sub : Show cause notice for closure under section 31-A of Air (Prevention and
Control of Pollution) Act, 1981 & revocation of CTO under section 21/22 of
Air (Prevention and Control of Pollution]) Act, 1981,

Whereas, Hon'ble National Green Tribunal (NGT), Crder dated 23/08/2023 passed in
Original Application No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Qrs,
directed to joint inspection of BKO's by CPCB & HSPCB.

In compliance of Hon'ble NGT order, inspection of M/s Sihag Bhatta Co.. Viliage
Sajuma, Distt.Kaithal was carned out on 22.12.2023 by the team.

Whereas, during inspection ,it was found operational and unit is not complying with
the provisions of latest notification ¢t 22.02.2022 issued by MOFCC, New Deihi Le.

1. Unit not provided adequate sampling facility on kiin,

Z. Unit not pravided adequate platform as per guidelines.

3 .Unit not provided fugitive dust emission control measures.

4, Unit not provided paved roads.

5.Unit not covered trucks.

In view of that above, you are heredy directed to show cause within 15 days, as to
why your unit may not be closed and electric supply may not be disconnected including
captive powers under section 31-A of Air (Prevention and Control of Pollution) Act, 1981 for
non-campliance of the provisions of the said Acts.

In case you fail to comply with the deficlences mentioned above within the above
mentioned stipu'ated time period, it will be presumed that yeu have nothing to say in this
regard and accept the status as above, which will warrant action under section 31-A af Air
(Prevention and Control of Pollution) Act, 1581 for the above mertioned
deficiencies/observations.

Notwithstanding anything contained in any other Law, but subject o the Provisions
of this Act, and to any directions that the Central Govt, may give in those behalf, a Board
may, In the exercise of its power and performance of its functions under this Act, issue any
direction in writing ta any person, officer or Authority, and such person, officer of authonty
shall be bpund to comply with such directions.

Explanation: For the avoidance of doubts it is hereby declared that the power to
issue directions under this section includes the power to direct -

al The clasure, prohibition or regulation of any industry, aperation of process; or

=3 The stoppage or regulation of supply of electricity, water or any other service.

.
5 Reﬁﬁﬁm Officer,

Kaithal Region

07¢.
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/ Reglonal Office

_rana State Pollution Contrg Board,
"0 161 - F, 162 161 SECOND FLOOR SECTOR 20, HSVP KAITHAL
; Email-hspebrokal@gmail.com
" "Ne. ISPCR/KALZO2Y (29 § Regd. & Emal|

To Dated: 4115533
M/s Surya Bhatta Co.,
Village Batta, Distt Kalthal

.-

-~

Sub: Show cause notice for closure under section 31-
Control of Pollution) Act, 1981 & for Impositis T, " E¥ention and
compensation for non-compllance under Ajr

of environmenta|
i
under section 21/22 of Alr (Prevention ang Act, 1981 and revocation of CTo

Control af Pollution) Act, 1981,

Whereas, Hon'ble National Green Trbunal (NGT), Order dated 23/08/20
Original Application Ne. 513/2023 Sandeep & Anr, Applicant(s) Versus Unian u,z]fdm b
n:;r::t:d to joint Inspect BKO's by CPCB & HSPCH for Inspection of the brick kiln np-emrr:r
In compliance of NGT order inspection

of M/s Surya Bhatta Co., Vil |
Kaithal was carried out on 07.11.2023 by the team. gl

Whereas, inspected team found that unit Is not compiyin the prov
latest notification dt 22.02.2022 issued by MOFCC, New Delhl e, = e
1. The unit not provided adequate sampling facility on etack.
Z Unit not provided adequate porthole as per guidelines.
3. The Unit net provided ladder In platform as per guidelines for sampling,
» Unit not provided fugitive dust emission control measures at slite.
5. Unit not provided paved roads.

6. Unit not covered the vehicle during transportation of raw material/bricks,

7. Unit not provided green belt at site.

Whereas, you are also liable to pay the environmental compensation In terms of the
direction of the Board Issued vide officer order no. No. HSPCB/ PLG/ 2021/ 2343-2350
dated 22.12.2021 a5 assessed by the Board as per methodology defined therein.

In view of that above, you are hereby directed to show cause within 15 days, as to
why your unit may not be closed and electric supply may not be disconnected including
caplive powers under section 31-A of Alr (Prevention and Control of Pollution) Act, 1981 for
nen-compliance of the provisions of the sald Acts.

In case you fail to comply with the deficlencies mentioned abave H‘“"t': the ﬁ':fi
mentioned stipulated time pered, It will be presumed that you have ““""ﬂ ;T?;, af Alr
regard and accept the status as above, which will warrant action under s coniile Swsoe
(Prevention and Control of Pollution) Act, 1981 and against the unit as ;:1 iy
and under Section 21/22 of Alr (Prevention & Control of Fnlrul:lnn‘_t“ﬁts. 1981,
revaked non- compllance of abave mentioned deficiencles/observations.

Zl-A Power to Glve directions: o the Provisians
Notwithstanding anything contained In any cther Law, ﬁm! behall, 8 Board

of this Act, and to any directions that the Central Govt. may § under this Act, Issue any

may, In the exercise of its power and performance of its f“nd;':m. oificer of authority

direction In writing to any persan, officer or Authority, and 5

shall be bound to comply with such directions. eby deciared that the pawer to
Explanation: For the avoidance of doubts It s ';f.-'.:: 4 _

Issue directions under this section Includes the P"“Hr‘:m industry, operation oF process: o
3)  The closure, prohibition or reguiation ©

rar or any ather service.
b}  The stoppage or regulation of supply of glectricity, wa i

H&‘i‘“ﬂ nﬂ‘:!ﬂ
Kaithal Regicn

sl
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Regional Office
i
Haryana State Pollution Control Board,
w SC0 161 - P, 162, 163 SECOND FLOOR SECTOR 20, HSVP KAITHAL
Email-hspcbrokai@gmail.com
No. HSPCB/KAL202Y [, 4 Regd. & Email Dated: <. [, 2p 1 Y
To

M/s Jai Jawla Bhatta,
Village Balu,Kalayat, Distt. Kaithal ,

Sub : Show cause notice for closure under section 31-A of Air {Prevention and
Control of Poliution) Act, 1981 & revacation of CTO under section 21/22 of
Air (Prevention and Control of Pollution) Act, 1981.

Whereas, Hon'Die National Green Tribunal {NGT), Order dated 23/08/2023 passed in
Original Application No. £13/2023 Sandeep & Anr. Applicant({s) Versus Unicn of India & Ors,
directed to joint inspection of BKO's by CPCB & HSPLB,

in compliance of Hon'ble NGT order, inspection of M/s lal Jawla Bhatta,village
Balu, Kalayat, Distt.Kaithal was carried out on 22.12.2023 by the team.

whereas, during inspection it was found operational and unit is not complying with
the provisions of latest notification At 22.02.2022 issued by MOFCC, New Delhi Le.

1. Unit not provided adequate sampling facility on kiln.,

2. Unit not provided adequate porthole as per guidelines.

3. Unit not provided adequate platform as per guidelines.

4 Unit not provided paved roads.

5. Linit not coversd trucks.

In view of that above, you are hereby directed to show cause within 15 days, as to
why vour unit may not be closed and elecinic supply may not be disconnected including
captive powers under saction 31-A of Arr (Prevention and Control of Pollution) Act, 1981 for
non-campliance of the provisions of the said Acts.

In case you fail to comply with the deficiencies mentioned above within the abave
mantioned stipulated tme period, & will be presurmed that you have nothing to say in this
regard and accept the status as abave, which will warrant action under section 31-A of Air
(Prevention and Control  of Pollution) A, {981 for the above mentioned
deficiencies/observations.

31-A Power to Give directions:

Notwithstanding anything contained In any ather Law, but subject to the Provisions
of this Act, and to any directions that the Central Govt. may give in those behalf, a Board
may, in the exercige of Its power and performance of its functions gnder this Act, issue any
direction in writing to any person, officer or Autharity, and such parson, officer of authority
shall be bound to comply with such directions.

Explanation: For the avoidance of doubts it s hereby declared that the power 1o
lgsue directions under this section includes the power to direct -

al The closure, prohibtion oF regulation of any INCustry, operation or process; or

b) The stoppage or regulation of supply of electricity, water or any gther service,

ol

MI Officer,
Kaithal Region

& ff;_



Regional Office
& Haryana State Pollution Control Board,
A 4 SCO 161 - P, 162 163 SECOND FLOOR SECTOR 20, HSVP KAITHAL
Emlﬂahxpchmh!@gmaﬂmm
No. HISPCR/KAL202Y [ § {0 Hegd. & Email Dated: 5. |+ Lo
To
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M/s Balajl Bhatta Company,
Village Chnusala,ﬁaiavat.ﬂim.ﬁnlthal.

Sub : Show cause notice for closure under section 31-A of Air (Prevention and
Control of Pollution) Act, 1981 & revocation of CTO under section 21/22 of
Air {Prevention and Control of pollution) Act, 1981.

Whereas, Hon'ble National Green Tribunal (NGT), Order dated 23/08/2023 passed in
Original Application No. 513/2023 Sandeep B Anr. Applicant({s) Versus Unien of India & Ors,
directed to joint inspection of BKO's by CPCB & HSPCB.

In compliance of Han'ble NGT arder, inspection of M/s Baiajl Bhatta Company,Viliage
Chousala, Kalayat, Distt. Kaithal was carried out on 22.12.2023 by the team.

Whereas, during inspection ,it was found operational and unit IS nat complying with
the provistons of latest notification dt 22.02.2022 issued by MOFCC, New Delni i.28.

1. Unit not provided adequate sampling facility an kiin.

2. Unit not provided adequate porthole as per gutdalines.

3. Unit not provided adeguate piatform as per guidelines.

4. Unit not provided paved roads.

5. Unit ot covered trucks.

In view of that abové, you arg heraby directed to show CRUSE within 15 days, 85 i0
why your unit may not be closed and electric supply may mot be disconnected including
captive powers under section 31-A of Air (Prevention and Control of Pollution) Act, 1981 far
non-compliance of the provisions of the said ACLS.

In case you fail to comply with the deficiencies mentioned above within the above
mentioned stipulated time period, It will be presumed that you have nothing to say in this
regard and accept the status as above, which will warrant action under section 31-A of Alr
{Prevention and control of Pollution) AL, 1981 for the above mentioned
deficiencias/obsarvations.

Notwithstanding anything contained in any atner Law, but subject to the Provisions
of this Act, and to any gireclions that the Central Govt. may give in those behalf, 2 Board
may, In the exercise af its power and performance of its functions under this Act, issue any
direction in writing to any person, officer or Authority, and such persan, officer of authority
shail be bound to comply with such directions.

Explanation: For the avoidance of doubts it is hereby declared that the power 10
(ssue directions under this section includes the power to diredt =

a) The closure, prohibition or regulation of any Industry, operation or process. or

b) The stoppage o regulation of supply of electricity, water or any ather service.

5l
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#,r//::;uul Offico

na State Pollution Control Board, M ]
S0 161 -, 162, 163 SECOND FLOOR SECTOR 20, HSVP KAITHAL _:5’;‘) J
Emall-hspcbrokal@gmall.com e

o TIRFCRAIIZN 194 Regd. & Emall Dated:  9-11, 7o 13
To

M/s Baba Rajpurl Bhatta Co.,
Village Batta, Kaithal

Syb: Show cause notlce for closure under sectlon 31-A of Alr (Pr tia
control of Pollution) Act, 1981 & for Imposition m"t n::lll;rln:l::::
compensation for non-compllance under Alr Act, 1981 and revocation of CTO
under section 2122 of Alr (Prevention and Control of Pallution) Act, 1981,

reas, Hon'ble Natlonal Green Tribunal (NGT), Order dated 23/08/2023 passed |n
lcation No. 51 3..’2?13 Sandeep & Anr, Applicant(s) Versius Unlon of India & Ors,
inspects BKO's by CPCB & HSPCB for inspection of the brick kiln operatars

Whe
Original Appl
directed to Joint

in complionce of NGT arder inspection of M/s Baba Rajpurl Bhatta Co., Village Batta,
Kaithal was carried out on 07.11.2023 by the team.

Whereas, Inspected team found that unit Is not complying with the provisions of
istest notification dt 22.02.2022 issued by MOFCC, New Defhl |.e.

1. The unit not provided adequate sampling facllity on stack.

5: Unit not provided paved roads.
&. Unit not covered the vehide during transportation of raw material/bricks.
F A

Unit not provided green belt at site.
Whereas, you are aiso liabie to pay the envirenmental compensation In terms of the
rd issued vide officer order no. No. HSPCB/ PLG/ 2021/ 2343-2350

direction of the Boa
dated 22.12.2021 a5 aesessed by the Board as per methodology defined therein.

in view of that above, you are directed to show cause within 15 days, as to
why your unit may nat be closed and electric supply may not be disconnected Including
captive powers under section 31-A of Alr {Prevention and Control of Pellution} AcL, 1981 for

mmﬂmufﬂupmﬂlnmnfﬂuntﬂm.
the deficiencies mentioned above within the above

in case you fall to comply with
mentioned stipulated time period, It will be presumed that you have nothing to say in this
regard and accepl the status as above, which will warrant action under section 31-A of Alr
(Prevention and Control of pollution) Act, 1581 and against the unit as responsible person

f Pollution) Act, 1981, should not be

f above mentioned deficienclesfobservations.

Motwithstanding anything cnnulr;ﬁl in any other Law, but subject to the Provisians
of this Act, and o any directions that the Central Govt. may give In those behalf, @ Board
may, in the exercise of its power and performance of its functions under this Act, lssue any
direction in writing to any persan, officer or Authority, and such person, officer of autharity
shall be bound to comply with such diractions.

Explanation; For the avoidance of doubts It is hereby declared that the power fo
mwﬁuuunderﬂﬂ:mhmn:mdummmrm direct - ‘

a) The dosure, prohibition or regulation of any industry, operation or process; of

ly of electricity water or any ?thur service.

b)  The stoppage or regulation of supp
Fé}nml Dfficer,
jthal Rlifz,’

sl
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po Regional Office
SETE  Haryana State Pollution Control Board,
w &CO 161 - P, 161 163 SECOND FLOOR SECTOR 20, HSVF KATTHAL
Email-hspe g com e
No, HSPCB/RAL2023/ [/ (| Regd. & Email Dated: =, [ JolY
Tao

M7s Pannu Brcks ,
village Baile, Tehsil Kalayat, Distt.Kaithal

Sub : Show cause notice for closure under section 31-A of Air (Prevention and
Control of Pollution) Act, 1981 & revocation of CTO under section 21/22 of
Air (Prevention and Control of Pollution) Act, 1981.

whareas, Hon'bie national Green Tribunal (NGT), Order dated 23/08/2021 passed In
Original Applicat:on No. 513/2023 Sandeep & Anr. Applicant{s) Versus Unton of India & Ors,
directed to joint inspection of BKO's by CPCB & HSPCB.

in compliance of Hon'ble NGT order, Inspection of Mfs Pannu Bricks . Village
Ballu, Tensil Kalayat, Distt.Kalthal was carried out on 22.12.2023 by the team.

Whersas, during inspection it was found aperational and unit is mot complying with
the provisions of fatest notification dt 22.02.2022 issusd by MOFCC, New Delhl |.&.

1. Unit not provided adequate <ampling facility an kiln,

2. Unit not provided agequate porthole as per guldelines.

3. Unit not provided adeguate platform as per guidelines.

4 Unit not provided paved roads.

5. Unit not provided fugitive dust emissi

&. Unit not covered Lrucks |

I wiew of that above, you are hereby directed 1o show cause within 15 days, as to
why ygur unit may nol be closed and &lectric supply may not he disconnected iriclading
captive powers undar saction 31-A of Alr ( Prevention and Control of Pallution) Act, 1981 for
non-compliance of the provisons of the sald Acts.

In case you fall to comply with the deficiencies mentioned above within the abave
mentioned stipulated tme perind, it will be presumad that you have nothing to say in this
regard and accept the <tatus as above, which will warrant action under section 31-A of Air
(Prevention and control of Pollution) Act, 1981 for the shove mentionad
defipencies/observations.

on control Measures.

Notwithstanding anything contained in any other Law, but subject to the Provisions
of this Act, and to any directions that the Central Govt., may give in those behalf, a Board
may, in the exercise of its powEr and performance of its functions under this Act, [ssue any
direction in writing to any person, officer or Authority, and such person, officer of authority
shall be bound to comply with such directions,

Explanation: For the avoidance of doubls it Is hersby declared that the power 1o
issue directions under this saction inciudes the power Lo direct -

a) The closure, prohibition or regulation of any industry, operation or process, or

b} The stonpage or regulation of supply of electricity, water or any other SErvice,

II.I o ." =
W Officer,
Kaithal Region
07@,
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Mo, HSPCR/KALZ023/ [L| 2

M/s Saraswatl Bhatia Co. ,
village Malikpur, Distt. Kaithal.

sub : Show cause notice for closure under section 31-A of Air (Prevention and
Control of pallution) Act, 1981 & revocation of CTO under saection 21422 of
Air (Prevention and Control of Pollution) Act, 1981.

Wheraas, Hon'ble National Green Tribunal (NGT), Order dated 23/08/2023 passed In
Original Application No. 513/2023 Sandeep & Anr, Appilcant{s) Versus Unign of India & Ors,
directed to joint inspection of BKO's by CPCB A HSPCE.

1n compliance of Hon'ble NGT order, inspection of M/¢ Saraswati Bhatta Co. , Village
Mallkour, Distt Kaithal was carried out on 23,12.2023 by the team.

Whersas, during inspection & Wwas found that unit is not camplying with the
provisions of latest notification dt 27.02.2022 Issued by MOFCC, New Delhi L2

1. Unit not provided adequate sampling facility an kiln,

3. Unit not provided adeguate platfarm as per guidelines.

3. Unit not provided paved roads.

4. Unit not coverad trucks.

in view of that above, you are hereby directed to show cause within 15 days, as o
why your unit may not be closed and electric supply may not be disconnected Inchuding
caplive powers unger saction 31-A of Air (Prevention and Controt of Pollution} Act, 1981 for
aon-compliance of the provisions of the gaid Acts.

In case you fail o comply with the geficenties rnentioned above within the above
mentipned stipuiated time period, It will be presumed that you have nothing fo say IR this
regard and accept the status as above, whicn wil warrant action under section 31-A of Alr
[ Preventian and Control of pollation) ACL, 1981 for the above mentioned
deficiencies/observations.

31-A Power to Give directions
Rotwithstanding anything contained in any other Law, but subject to the Provisions
of this Act, and to any directions that the Central Govt, may give in those behalf, 2 Board
may, in the exercise of its power and performance of its functions under this Act, issue any
direction in writing to any person, afficer or Authority, and such person, afficer of authority
shall be bound to comply with such directions.

Explanation: For the avaidance of doubts it is hereby declared that the power to
iesue directions under this secton inciudes the power to direct -

8) The clasure, prohibition or reguiation of any Industry, operation ar process; or

B} The stoppage or regulation of supply of electricity, water o any.other service.

.I My~ -
E ional Officer,
ithal Region

O’(.{f



S Haryana State Pollution Control Board,

- SCO 161 - P, 162, 163 SECOND FLOOR SECTOR 20, HSVF KAITHAL
- Email-hspcbrokaiagmail.com
No. HSPCB/KAL2023/ [, |l Regd. & Email Dated: 4.(. 2o )
To
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Mss Shaktl Bricks Company
Village Barsana,Pu ndrl, Distt. Kaithal,

Sub : Show cause notice for closure under section 31-A of Air (Prevention and
control of Pollution] Act, 1981 & revocation of CTO under section 21/22 of
Air (Prevention and Control of Pollution) Act, 1981.

yihereas, Hon'bie National Green Tribunal (NGT), Orcer dated 23/08/2013 passed in
Original Application No. 513/2023 Sandeep & Anr. Applicant(s) Versus Uriion of India & Ors,
directed to joint inspection of BK0's by CPCB & HSPLE.

In compliance of Hon'ble NGT order, inspection of M/s shakti Bricks Company
Willage Elarsana,Fundrl,E:rstt.Kauthal was camied out on 21,12.2023 by the team.

Whereas, during inspection it was found non gperational anc unit 1S not complying
with the provisions of |atest notification dt 22.02.2022 issuad by MOFCC, New Delhi L&

1. Unit not provided adequate sampling facility on kiln.,

5. Unit not provided adequate platform as per guidelines.

3. Unit not provided paved roads.

In view of that above, you are hersby directed to show Cause within 15 days, as 1o
why your unit may not be clozed and electric supoly may nat be disconnected including
captive powers under section 31-A of Air (Prevention and Control of Pallution)} Act, 1981 for
non-compliance of the provisions of the gaid Acts.

in case you fail to comply with the deficiericies mentioned above within the above
mentioned stipulated time period, it will be presumed that you have nothing to say in this
regard and accept the status as above, which will warrant action under section 31-A of Alr
{Prevertion and Control of poliution) Act, 1981 for the above mentioned
deficiencies/observatians.

31-A Power to Give directions:
Notwithstanding anything contained in any other Law, but subject to the Provisions
of this Act, and to any directions chat the Central Govt. may give In those behalf, a Board
may, in the exercise of [ts power and performance of (ks functions under this Act, issue any
direction in writing to any person, officer or Authority, and such person, officer of authority
shall be bound to comply with such directions.

Explanation: For the avoidance of doubts it 15 hareby declared that the power ko
lgsue directions under this section inciudes the power Lo direct -

a) The closure, prohibition or reguiation of any industry, operation or process; or

[+ }] The stoppage or regulation of supply of electricity, water or anvinthar Service.

_.‘I
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“No. HSPCB/RAL202Y || ¢ Regd. & Email Dated: 3. (, o)l

To
M/s Ajit Gram Udyog Mandal
Village Habri, Pundn, Distt.Kaithal.

sub : Show cause notice for closure under section 31-A of Air {Prevention and
control of Pollution) Act, 1981 & revocation of 7O under section 21/22 of
Air (Prevention and Control of pollution) Act, 1981.

Whereas, Hon'Die National Green Tribunal (NGT), Order dated 23/08/2013 pagsed in
Original Application No. 513/2023 Sandeep & Anr. Applicant(s) Versus union of India & Ors,
directed to joint inspection of BKO's by CPCB & HSPLE.

in compliance of Hon'ble NGT oroer, inspection of M/s Ajit Gram Udyog Mandal
Village Hahri,Fundri,Elatt.Halthak was carmied out on 21.12.2023 by the team.

Whereas, during Inspection Jt was found that unit s not complying with the
provisipns of latest notification ot 23.02.2022 ssued by MOFCC, New Delhi L.e.

1. Unit not provided adequaie sampling facility on kiln.

2. Unit not proviced adequate porthole as per quidelines.

3. Unit not provided adequate platform as per guidelines.

4. Unit nat provided paved roads.

5 Uit not covered trucks.

In view of that above, you are hersty directed to show Cause within 15 days, as 10
why your unit may nor be closed and edectric syupply may not he disconnected inciuding
captive powers under Sectcn 31-A of Air [Prevention and Control of Pollution) Act, 15981 for
non-compliance of the provisons of the said Acts.

In case you fall o comply with the deficienciés mentioned above within the above
mentioned stipulated time peniod, it will be presumed that you haye nothing to say In this
regard and accept the stalus as above, which will warrant action under section 31-A of Alr
(Prevention and Controt of Pollution) ALK, 1ag1 for the above mentioned

deficiencies/observalinns.

31-A Power to Give directions:
Notwithstanding anything contalned in any other Law, but subject to the Provisions
af this Act, and to any directions shat the Central Govt. may give in those behalf, a Board
may, in the exercise of its power and performance of its functions under this Act, Issue any
direction in writing to any person, officer or Authority, and such person, officer of authority
chall be bound to comply with such directions.

Explanation: For the avoidance of doubts it is hereby declared that the power o
ssue directions under this sectian includes the power to direct -

al The ciosure, prohibition or regulation of any industry; operation of process, or

) The stoppage or reguiation aof supply of glactricity, water or any ather service.

B/
g/ﬁ.eg“ﬁaﬁl'l Officer,

Kaithal Region
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To

M/s Jai Bharat Gram Udyog Mandal
Pilani F.nasd-,Fundn,mstt-l-:aithai.

Sub : Show cause notice for closure under section 31-A of Air (Prevention and
Control of pollution) Act, 1981 & revocation of CTO under saction 21/22 of
Alr (Prevention and Control of pollution) Act, 1981,

wWhersas, Hon'ble National Green Tribunal (NGT), Order dated 23/08/2023 passed In
Original Application No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors,
directed to joint inspection of BKO's by CPCB & HSPLB.

1n compliance of Hon'Die NGT order, inspection of Mys Jai Bharat Gram Udyog
Mandal Pilani Road, Pundri,Distt.Kaithal was carried out on 21. 12.2023 by the team.

whereas, during inspection it was tound ron operational and unit is nat complying
with the provisions of latest notification dt 92.02.2022 issued by MOFCC, New Delni |e.

1. Unit not proviced adeguate sampling farility on kKin.

2. Unit not provided adequate porthole as per guidelines.

3, Unit not provided adeguate platform as per guldelines.

4. Unit not provided paved roads.

In view of that above, yOu are nereby directed to show Cause within 15 days, as o
wity your unit may ngt be closed and electric supply may not be disconnected incuding
captive powers unger eaction 31-A of Alr { Prevention and Control of Poliution) Act, 1981 for
non-compliance af the provisions of the said Acts.

In case you fail to comply with the deficiencies mentioned above within the above
mentioned stipulated time period, 1t will be presumed that you have nothing to say In this
regard and accept the status as above, which will warrant action under section 31-A of Alr
(Prevention and fontrol of Pollution) Act, 1981 for the above mentioned
deficiencies/observations.

Notwithstanding anything contained n any other Law, but subject to the Provislions
of this Act, and to any directions that the Central Govt. may give In those behalf, & Board
may, in the exercise of its power and performance of its functions under this Act, ISSUE any
direction in writing to any person, officer or Authaority, and such person, officer of authority
<hall be bound to camply with such directions.

Explanation: For the avoidance of doubts It & hereby declared that the power [0
issue girections under this section includes the power 10 direct =

a) The closure, prohibition or regulation of any \ndustry, operation o process; or

b} The stoppage or reguiation of supply of electricity, water or any other service.

II--.ll.-';l J ’

ﬁ'mm Officer,
| Region
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Z=2  Haryana State Pollution Control Board,
w 5CO 161 - P, 162, 163 SECOND FLOOR SECTOR 20, HSVP KAITHAL
Emiﬂ-hlEhmhiﬁ‘EﬁLﬁnm
No. HSPCB/KAL202Y [[,[ Regd. & Email Dated: 2. |« Jn Y
To

M/s Shiva Bricks Gum
Village .ﬁ.hmedpur.?uﬂdn.ﬂim.r:allhal.

Sub : Show cause notice for closure under section 31-A of Air (Prevention and
Control of Pollution]} Act, 1981 & revocation of CTO under section 21/22 of
Air (Prevention and Control of Poliution) Act, 1981.

wWhereas, Hon'ble National Green Tribunal (NGT], Order dated 23/08/2023 passed in
Original Application No. 513/2023 Sandeap & Anr. Applicant(s) Yersus Union of India & Ors,
directed to joint nspection of BKO's by CPCE & HSPCB.

In compliance of Hon'ble NGT order, inspection of Mjs Shiva Bricks Gum Jliage
m“mdpurrﬂundn,nim.r:mthﬂ was carried out on 71.12.2021 by the team.

Whereas, during inspection Mt Was found that unit s not complying with the
provisions of latest notification dt 53.02.2022 ssued by MOFECC, New Delni |.e.

1. Unit not provided adequate sampling facility on kiln.

2. Unit not provided adequate platform as per guidelines.

1. Unit not provided paved roads.

4. Unit not covered Erucks.

In view of that above, you are hereby directed to show Cause within 15 days, 25 [0
why your unit may not be closed and electric supply may not be disconnected Inciuding
captive powers under saction 31-A of Air (Prevention and Control of Pollution) Act, 1981 for
non-compliance of thie provisions of the sald Acts.

1n case you fail to comply with the deficiencies mentioned above within the above
mentioned stipulated time period, it will be presumed that you have nothing to ay in this
regard and accept the status as above, which will warrant action under section 31-A of Alr
(Prevention and Contral of Pollution) Act, 1881 for the above mentioned
deficiencies/observations.

31-A Power to Give directipns:
Notwithstanding anything enntalned in any other Law, but subject to the Provisions
of this Act, and to any directions that the Central Govt. may give In those behall, a Board
may, In the exercise of its power and performance of its functions under this Act, issue any
direction in writing to any person, afficer or Authority, and such person, officer of authority
shall be bound to comply with such directions.

Explanation: For the avoidance of doubts R 15 hereby declared that the power (o
jssye directions under thig section includes the power Lo direct =

aj The ciosure, prohibition or regulation of any industry, operation or process, or

B} The stoppage or reguiation af supply of siectricity, water or any rthm- service.

-
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— Regional Office
Z="= Haryana State Pollution Control Board,
h 4 Sc0 161 - P, 162,163 SECOND FLOOR SECTOR 20, HSVF KAITHAL
Email-hspcbrokaiagmail.com
No. HSPCB/KAL2023/ [ Regd. & Email Dated: 4. (. JollY
To '

M/s Shankar Bhatta Company
Village F'illani,Pundri,Dlsl:t.li-".-aiﬂul.

Sub : Show cause notice for closure under section 31-A of Air (Prevention and
Control of poliution) Act, 1981 & revocation of CTO under section 21/22 of
Air (Prevention and Control of Pollution) Act, 1981.

Whereas, Hon'ble National Green Tribunal (NGT), Order dated 23/08/2023 passed in
Original Application No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors,
directed to joint inspection of BKO's by CPCB & HSPCE.

In compliance of Hon'bDle NGT order, inspection of M/s Shankar Bhatta Company
Yillage pBillani, Pundri,Distt.Kaithal was carried out on 21.12.2023 by the team.

Whereas, during Inspection Jt was found that unit is not complying with the
provisions of latest notification dt 22.02.2022 issued by MOFCC, New Delhl i.e.

1. Unit not provided adequate sampling facility on kilm.

2. Unit not provided adequate porthole as per guidelings.

3. Unit not provided adequate platform as per guidelings.

&, Unit not provided paved roads.

5 Unit not covered trucks.

In view of that above, you ane hereby directed to show cause within 15 days, as o
why your unit may not be closed and electric supply may nat be disconnected including
captive powers under gection 31-& of Air (Prevention and Cantrol of Pollution) Act, 1981 for
non-compliance of the provisions of the said ACtS.

In case you fail to comply with the deficiencies mentioned above within the above
mentioned stipulated time period, it will be presumed that you have nothing to say in this
regard and accept the status as above, which will warrant action under saction 31-A of Air
{Prevention and Control  of Pollution)  Act, ia81 for the above mentloned
deficiencies/observations.

31-A Power to Give directions:

Notwithstanding anything contained in any other Law, but subject to the Provisions
of this Act, and to any directions that the Central Govt. may give in those behalf, 2 Board
may, in the exercise of its power and performance af its functions under this Ack, 1ssue any
direction in writing to any person, officer or Authority, and such person, officer of authonty
chall be bound to comply with such directions.

Explanation: For the avoidance of doubts it is hereby declared that the power to
igsue directions under this section includes the power to direct =

a) The closure, prohibition or requlation of any industry, operation or process; or

b} The stoppage or reguiation of supply of electricity, water or any other service.

l Y

Re/piél Officer,
j Kaithal Region
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No. HSPCB/KAL202Y [[ 15 Regd. & Email Dated: <5+« o 1Y
To
M/s Shiv Shakti Bricks Company

Village Habri,Pundri, Distt. Kaithal.

Sub : Show cause notice for closure under section 31-A of Air (Prevention and
Control of Pollution) Act, 1981 & revocation of CTO under section 21/22 of
Air (Prevention and Contrel of Pollution) Act, 1981.

whareas, Hon'ble National Green Triounal (NGT), Order dated 23/08/2023 passed In
Original Application No, £13/2023 Sandeep & Anr. Applicant{s) Versus Union of India & Ors,
directed to joint inspection of BKO's by CPCB & HSPCE.

In compliance of Hon'ble NGT order, inspection of M/s Shiv Shakti Bricks Comparny
Village Habri, Pundri, Distt. Kalthal was carried out on 21.12.2023 by the team.

Whereas, during Inspection it was found that unit is not complying with thae
provisions of latest notification dt 22.02.2022 issyued by MOFCC, New Delni e

1. Unit not provided adegquate sampling facility on kiln.

2. Unit not provided acequate porthole as per guldelines,

3, Unit not provided adequate platform as per guidelings.

4. Unit not provided paved roads.

5. Unit not covered trucks.

In view of that above, you are hereby directed to show cause within 15 days, as 1o
why vour unit may nat be closed and electric supply may not be disconnected including
captive powers under section 31-A of Air {Prevention and Control of Poliution) Act, 1981 for
nan-compliance of the provisions of the said ACtS.

In case you fall to comply with the deficiencies mentioned above within the above
mentioned stipulated time period, it will be presumed that you have nothing to say In this
regard and accept the status as above, which will warrant action under section 31-A of Alr
(Prevention and Control of Pollution) A, 1681 for the above mentioned
deficiencies/observations.

11-A Power 1o Give directions:
Notwithstanding anything contained in any other Law, but subject to the Provisions
of this Act, and to any directions that the Cantral Govt. may give in those behalf, a Board
may, in the exercise of its Dower and performance of its functions under this Act, ssue any
direction In writing to any person, officer or Authority, and such person, pfficer of authority
shall be bound te comply with euch directions.

Explanation: For the avoidance of doubts it is hereby declared that the power i
issue girections under this sectian includes the power to direct <

a) The closure, prohibition or reguiation of any Industry, operation or process; of

b) The stoppage or reégulation of supply of electriaty, waker or aTy other service.

II' " -'-.
*  Reafonal Officer,
4 “Kaithal Region

L.
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e Haryana State Pollution Control Board,
w SC0 161 - P, 162 163 SECOND FLOOR SECTOR 20, HSVP KAITHAL
Email-hspcbrokaiagmail.com
No. HSPCB/RAL202ZY | [ ) Regd. & Email Dated: 4. [« e 1l
To ;

M/s Sai Bhatta Company
Village Sirsal Pundri, Distt. Kaithal,

Sub : Show cause notice for closure under section 31-A of Air {Prevention and
Control of Pollution) Act, 1981 B revocation of CTO under section 21/22 of
Air (Prevention and Control of Pollution) Act, 1981.

Whereas, Hon'ble National Green Tribunal (NGT), Order dated 23/08/2023 passed in
Original Application No. 513/2023 Sandesp & Anr. Applicant(s) Versus Union of India & Ors,
directed to joint inspection of BKD's by CPCB & HSPCH.

In compliance of Hon'ble NGT order, inspection of M/s Sai Bhatta Company Village
Sirsal ,Pundri,Distt Kaithal was carried out on 21,12,2023 by the team.

Whereas, during inspection It was found non aperational and unit is ot complying
with the provisions of latest notification dt 22.02.2022 issued by MOFCC, New Delhi i.e.

1. Unit not provided adequate sampling facility on kiln.

2 Unit not provided adequste porthale as per guidelines.

3, Unit not provided acequate platform as per guidelings.

4. Unit not provided paved roads,

5. Unit not covengd trucks .

In view of that above, you are nereby directed to show Caust within 15 days, a5 Lo
why vour unit may not be clased and electric supply may not be disconnected including
captive powers under section 31-A of Alr {Prevention and Control of Pollution) Act, 1981 for
non-compliance of the provisions af the said Acts.

In case you fail to comply with the deficiencies mentioned abowve within the above
mentioned stipulated time period, it will be presurned that you have nothitg to say in this
regard and accept the status as above, which will warrant action under section 31-A of Alr
(Prevention  and Control  of Pollution) AL, 1681 for the above mentioned
deficiancies/observations.

Notwithetanding anything ecantained In any other Law, DUt subject to the Provisions
of this Act, and to any directions that the Central Govt. may give in those behalf, a Board
may, in the exercise of its power and performance of its functions ynder this Act, |ssue any
direction in writing to any person, officer or Authority, and such person, officer of authority
shall be bound to comply with such directions.

Explanation: For the avaidance of doubts it Is hareby declared that the power [0
lssue directions under this section includes the power to direct -

a) The closure, prohibition or regulation of any industry, operation or process; ar

B The stoppage or regulation of supply of electricity, water of any gther ERrvice;

=
?fémlulﬁw.
ithal Region
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w SC0 161 - P, 162 163 SECOND FLOOR SECTOR 20, HSVF KAITHAL
Email-hspebrokai@gmail.com
No. HSPCB/KAL2023/ [ [ 7 4, Regd. & Email Dated: 2. [, 124
To

M/s Maruti Bhatta Company
village Pilni Pundri, Distt. Kaithal.

Sub : Show cause notice for closure under saction 31-A of Air (Prevention and
Control of Pollution) Act, 1981 & revocation of CTO under section 21/22 of
Air (Prevention and Control of Pollution) Act, 1981.

whereas, Hon'ble National Green Tribunal (NGT), Order dated 23/08/2023 passed in
Original Application No. 513/2023 Sandeep & Anr. Applicant{s] Versus Union of India & Ors,
directed ta joint inspectian of BKO's by CPCB & HSPCB.

In compliance of Hon'ble NGT orcer, inspection of Mfs Maruti Bhatta Company Village
Pilni Pundsi, Distt Kaithal was carried out on 27, 12.2023 by the team.

Whereas, during inspection it was found operational and unit is not comphying with
the provisions of latest notification dt 22.02.2022 issued by MOFCC, New Delhi |.&,

{. Unit not provided adeguate sampling facility on kiln.

2. Unit not provided adequate platform as per guidelines.

3. Unit not provided paved roads.

4. Unit not provided fugitive dust emission control measures.

5. Unit not eovered trucks,

In view of that above, you are hereby directed to show cause within 15 days, as to
why your unit may not be closed and electric supply may not be disconnected Including
captive powers under section 31-A of Alr {Prevention and Control of Pollution) Act, 1981 for
nan-campliance of the provis:ons of the said ACTS.

in case you fall to comply with the deficiencies mantioned above within the above
mentioned stipulated time period, it will be presumed that you have nothing to say In this
regard and accept the status as above, which will warrant action under section 31-A of Alr
(Prevention and Control of Pollution) Act, 1981 for tne above mentioned
deficlencies/observations.

Notwithstanding anything contained in any other Law, but subject to the Provisions
of this Act, and to any directions that the Central Govt. may glve in those behalf, a Board
may, in the exercise of its power and performance of Its functions under this Act, Ssue any
direction In writing to any person, officer or Authorty, and such person, officer of authority
shall be bound to comply with such directions.

Explanation: For the avoicance of doubts it is hereby declared that the pawer ko
issue directions under this section includes the power to direct =

a) The closure, prohibition or regulation of any industry, operation or process; or

b} The stoppage or regulation of supply of electricity, water or any pEher service.

\N—7

5/R glonal Officer,
ithal Region
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No. HSPCB/KAN2023 [[ ) 2 Regd. & Email Dated: =, Jo 2L
To

M/s Jagdamba Bhatta Company
Village Kotra,Distt. Kaithal.

Sub : Show cause notice for closure under section 31-A of Alr {Prevention and
Control of Pollution) Act, 1981 & revocation of CTO under section 21/22 of
Air (Prevention and Control of Pallution) Act, 1981.

Whereas, Hon'ble Natignal Green Tribunal {NGT), Order dated 23/08/2023 passed In
Original Application No. 513/2023 Sandeep B Anr. Applicant{s) Versus Union of India E Ors,
directed to joint inspection of BKO's by CPCE & HSPCB.

In compliance of Hon'ble NGT order, inspection of M/s Jagdamba Bhatta Company
Village Kotra, Distt. Kaithal was carried out on 22.12.2023 by the team.

Whereas, during inspection it was found that unit is not complying with the
provissons of latest notification ot 22.02 2022 issued by MOFCC, New Dealhi i.e.

_ Unit not provided adequate sampling facility on kiln.

3. Unit not provided adeguate porthole as per guidelines.

3, Unit not provided adequate platform as per guidelines.

4, Unit not provided paved roads.

5. Unit aperating Hot Mix Plant along with Brick Kiln without obtaining CTE/CTO from

the Board.

&. Unit not provided proper green belt .

7. Unit not provided display Board.

In view of that above, you are hereby directed to show cause within 15 days, as to
why your unit may nat be closed and electric supply may not De disconnected Including
captive powers under section 31-A of Air (Prevention and Control of Pollution} Act, 1981 for
non-cempliance of the provisions of the said Acts,

In case you fail to comply with the deficiencies mentioned above within the above
mentioned stipulated time period, it will be presumed that you have nothing fo say in this
regard and accept the status as above, which will warrant action under section 31-A of Air
(Prevention and Control of Pollution) Act, 1981 for the above mentioned
deficiencies/observations.

- i

Notwithistanding anything contained in any other Law, but subject to the Provisions
of this Act, and to any directions that the Central Govt. may give in those behalf, a Board
may, in the exercise of its power and performance of its functions under this Act, issue any
direction in writing to any person, officer or Authority, and such person, officer of authority
ehall be bound to comply with such directions.

Explanation: For the avoidance of doubts it is hereby declared that the power to
iszue directions under this section includes the power to direct -

a) The closure, prohibition or regulation of any industry, operation or process; or

b The stoppage or regulation of supply of electricity, water or any gther service.

=

R ii-r]at Officer,
aithal Region
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Email-hspcbrokaiagmail.com

No. HSPCB/KAL202Y || 7 4 Regd. & Email Dated:
Ta

M/s Shrea Bala)i Brick Kiln

Village Rohera,Distt.Kaithal.

Sub : Show cause notice for closure under section 31-A of Air (Prevention and
Contral of Pollution) Act, 1981 & revocation of CTO under section 21/22 of
Air (Prevention and Control of Pollution) Act, 1981.

Whereas, Hon'ble National Green Tribunal (NGT), Order dated 23/08/2023 passed in
Original Application No. 513/ 2023 Sandeep & Anr. Applicant{s) Versus Union of India & Ors,
directed to joint inspection of BKO's by CPCB & HSPCE.

In compliance of Hon'ble NGT order, inspection of M/s M/s Shree Balaji Brick Kiln
Willage Rohera Distt.Kaithal was carried out on 22.12,2023 by the team.

whereas, during inspection 1t was found non operational and unit is not complying
with the provisions of latest notification dt 22.02.2022 issued by MOFCC, New Delhi i.e.

1. Unit not provided adequate sampling facility an kiln.

3. Unit not provided adequate porthole as per guidelines.

3. Unit not provided adequate platform as per guidelines.

4. Unit not provided paved roads.

In view of that above, you are hereby directed to show cause within 15 days, as [o
why your unit may not be clased and electric supply may not be disconnected including
captive powers under section 31-A of Air {Prevention and Control of Pollution) Act, 1981 for
non-compliance of the provisions of the said Acts.

In case you fail to comply with the deficiencies mentioned above within the above
mentioned stipulated time period, it will be presumed that you have nothing to say in this
regard and accept the status as abave, which will warrant action under section 31-A of Air
(Prevention and Control of pollution) Act, 1981 for the above rmentioned
deficiencies/observations.

31-A Power to Give directions:

Notwithstanding anything contained in any other Law, but subject to the Provisions
of this Act, and to any directions that the Central Govt, may give in those behalf, a Board
may, in the exercise of its power and performance of its functions under this Act, issue any
direction in writing to any person, officer or Authority, and such person, officer of autharity
shall be bound to comply with such directions.

Explanation: For the avoidance of doubts it is hereby declared that the power to
issue directions under this section includes the power to direct -

a) The closure, prohibition or reguiation of any industry, operatlon or process; or

4] The stoppage or regulation of supply of electricity, water or any other service.

F'.._: L
Redional Officer,
Kaithal Region
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Ta
M/s Jai lJagdamba Bhatta Company
Village Sherda, Distt.Kaithal,

Sub : Show cause notice for closure under section 31-A of Air {Prevention and
Control of Pollution) Act, 1981 & revocation of CTO under section 21/22 of
Air (Prevention and Control of Pollution) Act, 1981.

Whereas, Hon'ble National Green Tribunal (NGT], Order dated 23/08/2023 passad in
Original Application No. 513/2023 Sandeep & Anr. Applicant(s] Versus Urion of India & Ors,
directed to joint inspection of BKO's by CPCB B HSPCR.

In compliance of Hon'ble NGT arder, inspection of M/s Jai Jagdamba Bhaltta Company
Village Sherda,Distt. Kaithal was carried out on 21.12.2023 by the team.

Whereas, during Inspection it was found under upgradation and unit is not
complying with the provisions of latest notification dt 22.02.2022 issued by MOFCC, New
Delhi i.e.

1. Unit not provided adequate sampling facility on kiin.

2. Unit not provided adequate porthole as per guidelines.

3. Unit not provided adequate platform as per guidelines.

4. Unit not provided paved roads.

In view of that above, you are hereby directed to show cause within 15 days, as to
why your unit may not be closed and electric supply may not be disconnected including
captive powers under section 31-A of Air (Prevention and Control of Pollution) Act, 1981 for
non-compliance of the provisions of the said Acts.

in case you fall to comply with the deficiencles mentioned above within the above
meéntioned stipulated time periad, it will be presumed that you have nothing to say in this
regard and accept the status as above, which will warrant action under section 31-A of Air
(Prevention and Control of Pollution) Act, 1981 for the above mentioned
deficiencies/observations.

31-A Power to Give directions:
Notwithetanding anything contained in any other Law, but subject to the Provisions
of this Act, and to any directions that the Central Govt. may give in those benalf, a Board
may, in the exercise of its power and performance of its functions under this Act, issue any
direction in writing to any person, officer or Authority, and such persan, afficer of authority
chall be bound ko comply with such directions.

Explanation: For the avoidance of doubts it is hereby declared that the power to
issue directions under this section includes the power to direct -

a) The ciosure, prohibition or regulation of any industry, operation Or process; or

b} The stoppage or regulation of supply of electricity, water o any other servioe.

|:|'_| '

Regitnal Officer,
2 ithal Region
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it Haryana e nm.éuntnl Board, o ' }|
= ﬂm-rf:::ulmrmutwnmm -—5 !
Ne. USTCIRAVZ0IN 1151 mnmnm Daied: 23 o 202 3

Te
/e Gopsl Dhans Co.,
VPO Pubmaws, Distt Kaithal
nder section 31-A E

Sub; Show for ciosura snd revocatien of CTO U
ufﬂn:" l.:“[!r“rlmlluu and Contral of Pellution) Act, 1981 and ::r
Impositien of environments! compensation fer non-campliance under A1

Ack, 1981,

Wheroas, Hon'bls National Green Tribunal (NGT), Order dated 23/08/2013 passed in
Qriginal Appication No. 513/2023 Sandeep & Anr, Applicant(s) Versus Union of Indio & Ors,
directed to joint Inspect BKO's by CPCB & HSPCB for Inspection of the brick kiln operater
s

In compliance of NGT order inspection of M/s Gopal Bhatta Co., VPO Pabnawa. [t

Kaithal was carried eut en 06.10.2023 by the team.
s Inspected team found that unt is not complying with the provmons ol

Whereas
latest notification dt 22.02.2022 issued by MOFCC, Mew Delhi l.e 1. The unil not provated
facility on stack. 2 Unit not provided porthole as per guidelines.3, The

adequate sampling
Unlt not provided platform os per guidelines for sampling.

Whereas, you are also llable to pay the emvironmental compensation in terms of the
Cirection of the Board lssued vide officer order no. Mo, HSPCH) PLGY 2021/ 2343-2330
ﬂtﬂmmlumhhm“pnMdmm

In view of that above, you are hereby directed to show cause within 15 days, as to
why your unit may not be closed and electric supply may not be disconnected including
Captive powers under section 31-A of Alr (Prevention and Control of Pollution) Act, 1987 *ar
non-compliance of the provitions of the sald Ads.

In case you fail to comply with Lhe dafdendes mentioned above wilhin the stavy
mentioned stipulated time period, It will be presumed that you have nothing to say o this
regard and accept (he status as above, which will warranl aclion under section 31-A ol &
Immmwm;mlﬂlmwhunlln responsible person

and under Section 21/22 of Alr (Prevention & Control of Pollution) Act, 1981, should nat be

revoked non- compllance of abeve mentloned defidendes/observations.

Notwithstanding anything contained in any other Law, but subject 1o the Provisans
of this Act, and to any directions that the Central Govt. may give In those behad!, » Baarg
may. In the exercise of its power and performance of its functions under this Act, issue any
direction In writing to any person, officer or Authorfty, and such persen, officer of authanty

shall be bound to comply with such directions.
Explanation: For the avoidance of doubts It Is hereby decared that the power to

lssue directions under this section includes the power to direct -
The closure, prohibition or regulation of any Industry, operation or process, =

a
h; The stoppage or regulation of supply of electricty, water or ony other sernce
L
i I:.\..--—-, -:-.h §
Huulﬁ'ﬁfﬁr o,

Kahthal Regipn
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H



596

_—

Reglonal Offes
sBk Haryana State Pollution Control Board, li"&
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Email-hs {l.ecom
o TISFCRARAIAN ey Elnm.Enm Dated: 235 3011
To

M/s Hindustan Bhatty ,
mﬂmmw

Sub1 lhnnmmﬂum desure and revocation of CTO under section 31-A &
IL/22 of AW

impositian (Prevention Pollutlon) Act, 1981 and for
Act, el me for nu:-limplllnt: under Alr
1981,

Mwwmmmmw 23/08/2021 passed
*wm:umiwmmnm.mm Versus Union of india & Ory
MHMWMHmlmmm?m#mMﬁﬁhmw

found that unk Is not | Wih e rovisions of
MHMWHHMMW.MMHMWMM
stack. 3 Unlt pot provided

Bdequete portrwie 2t e
ThUmmmMumem.
Mmmhhﬁummmummmmw
Cated e '"“““h“"“"ﬂ-mhﬁ; 2021/ 1383-23%0
u‘“ﬂﬂﬂmhhhﬂuwmmmtw
m?ﬂmﬂhtwt.mmmmuh

Cause within 15 days, as 1o
CORtive Pow MMHMMM&M may nol be disconnecied -nr.:l_.:.l-;
“'ﬂﬂlﬂl‘ﬂd’ﬂﬁ.ﬂhn‘l At 198% for
of the provisions of the saig Acs,
tha

The of any Industry, aperation or procecs
) The stospage or regulstion of supwy of ekctricty, wer ar any sutrs
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Reglonal OfMoe
ﬁ Haryana State Pollution Control Board, HE-::,
w 5C0 1.1 -, 16218 SECOND FLOOA SPECTOR 20, HISVF KAITHAL g

Emlﬂ-htrq .com :
“ﬁnﬂﬂmum uig m Datedi 23.10.303%3
M/s Guru Brahamanand Gram Udivryog Mandal,
Villsge Kaul, Distt Kaiihaj

Subt Show cause notice for closure under section 31-A of Alr (Prevention and
ot _Pollution) Act, 1981 snd for imposition of envirsamantal
for non-compllance under Alr Act, 1981,

Whereas, Hon'ble National Green Tribunal (NGT), Order dated 23/08/2023 passed in
- 8

Mo, 513/2023 Sandeep & Anv, Applicant(s) Viersus Union of India & Ors,
inspect CPCB & HSPCB for Inspection of the brck kiin oeratos

by

order inspection of Mg Guru Brohamanany Gram Udh
Mandal, Village waut, Distt Kakthal 6n 06.10.2023 by the team. a
is

found not complying with the provisioms of
mmmwhwcqm Le 1. The uait ed
adequate campling faciity stack. 2 Unit o pi ool

Rot provided adequate porthole @z pes
wﬂhlmMmmmmuwmlmmﬂmw
mmm In termis of (he

PLG/ 20217 23432350
22.12.2021 umhh”unmﬂ'mmﬂ.
wfﬂmﬂmmlwﬂhﬂhﬁﬁdum“ﬂummn 15 days, 23 ic

may rot be disconnemes incluain
@aplive powers under SECtion 31-A of Alr (Preventisn and Controi of Poflution) Ast, 198, r-:li|

thing 1o By » the

warment action under section 31-A of A
[memm&nmﬂhﬂmﬂm 1981 Hmﬂumnm‘w.
11-A Power to Glve directions:
Metwithstanding anything contnined In any

mm,mmmmmewm
ﬂMlﬂ.uﬂhmﬂ%ﬁhMﬂ?muhhﬂmmmlhm

hﬂﬂulmunﬂum!ﬂ.m
direction hmﬂmmnhwm.wmmﬂmHﬂam e

h-h'llh-

memaﬂmHm:thmm;mt Dervrar
mmmmmmmmﬁum- " i
8)  "The closure, prohibition or any Industry, operation ar process. or

b)  The stoppage or regulation Supply of electricity, water or any other service

§
g
é
|
&
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Kalthal Region
-



B -

-

— Rﬂg’.ﬂ-ﬂ.ﬂ Office

C Haryana State Pollution Control Board,
w SC0 161 - P, 162, 163 SECOND FLOOR SECTOR 20, HSVF KAITHAL

; - 598

b

Email-hspcbrokai@gmail.com

No. HSPCB/KAL2023/ | 2, Regd. & Email Dated: (. Jem2ly

To
M/s Jain Bricks Traders ,
Village Balbehra, Distt.Kaithal

Sub : Show cause notice for closure under section 31-A of Air (Prevention and
Control of Pollution) Act, 1981 & revocation of CTO under section 21,/22 of
Air (Prevention and Control of Pollution) Act, 1981.

Whereas, Hon'ble National Green Tribunal (NGT), Order dated 23/08/2023 passed In
Original Application Ma. 513/2023 sandeep & Anr., Applicant(s) Versus Union of India & Ors,
directed to joint inspection of BKD's by CPCB & HSPCB.

In compliance of Hon'ble NGT order, inspection of M/s Jain Bricks Traders,\illage
Balbehra, Distt.Kaithal was carried out on 26.12.2023 by the team.

Whereas, during inspection it was found non pperational and unit is not compiying
with the provisions of latest notification dt 22.02.2022 issued by MOFCC, New Delhi i.e.

1. Unit not provided adequate sampling facility on kiln.

2. Unit not provided adequate porthole as per guidelines.

3. Unit not provided adequate platform as per guidelines.

4. Unit not provided paved roads.

I view of that above, you are hereby directed to show cause within 15 days, as to
why your unit may not be closed and electric supply may not be disconnected including
captive powers under section 31-A of Air {Prevention and Control of Pollution) Act, 15981 for
non-compliance of the provisions of the said Acts.

In case you fail to comply with the deficiencies mentioned above within the above
mentioned stinulated time period, it will be presumed that you hawve nothing to say in this
regard and accept the status as above, which will warrant action under section 31-A of Air
(Prevention and Control of Pollution) A, 1981 for the above mentioned
deficiencies/observations.

31-A Power to Give directions:

Motwithstanding anything contained in any other Law, but subject to the Provisions
of this Act, and to any directions that the Central Govi. may give in those behalf, a Board
may, in the exercise of its power and performance of its functions under this Act, issue any
direction in writing to any person, officer or Authority, and such person, officer of authority
chall ke bound to comply with such directions.

Explanation: For the avoidance of doubts it is hereby declared that the power to
issue directions under this section includes the power to direct -

a) The clasure, prohibition or regulation of any industry, operatien or process; or

b) The stoppage or regulation of supply of electricity, water or any other service.

:-li- \ /j ”

Reghnal Officer,
ithal Region
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e Regional Office
% Haryana State Pollution Control Board,
SO0 161 - P, 162, 163 SECOND FLOOR SECTOR 20, HSVF KAITHAL
Email-hspcbrokai@gmail.com
::. HSPCB/KAL202Y I*E 2| Regd. & Email Dated: 3, [, 2ol
M/s Jai Shiv Shankar Bhole BKO ,

village Bhagal,Cheeka, Distt. Kaithal

Sub : Show cause notice for closure under section 31-A of Air (Prevention and
Control of Pollution) Act, 1981 B revocation of CTO under section 21/22 of
Air (Prevention and Control of Pollution) Act, 1981.

wWhereas, Hon'ble National Green Tribunal (NGT), Order dated 23/08/2023 passed In
Original Application No. 513/2023 Sandeep & Anr. Applicant{s) Versus Union of India & Ors,
directed to joint inspection of BKO's by CPCB & HSPCB.

In compliance of Hor'ble NGT order, inspection aof M/s Jal Shiv Shankar Bhole BKO
Vitlage Bhagal Cheeka, Distt.Kaithal was carred out on 26.12.2023 by the team.

Whereas, during inspection it was found operational and unit is not complying with
the provisions of latest notification dt 27.02,2022 issued by MOFCC, New Deilhi I.e.

1, Unit not provided adequate sampling Factlity on kiln.

2. Unit not provided adequate porthole as per guidelines,

3. Unit pot provided adequate platform as per guidelings,

4. Unit nat provided paved roads.

5. Unit not coverad rucks.

&. Unit not provided green belt at site.

in view of that above, you are hereby directed to show cause within 15 days, as to
why your unit may not be closed and electric supply may not be disconnected including
captive powers under section 31-A of Air (Frevention and Control of Pollution) Act, 1981 for
nan-compliance of the provisions of the said Acts.

In case vou fall to comply with the deficiencies mentioned above within the above
mentioned stipulated tme period, it will be presumed that you have nothing to say in this
regard and accept the status as above, which will warrant action under section 31-A of Air
(Prevention and Co ntrol  of Pollution) Act, 1961 for the above mentioned
geficiencies/ observations.

Natwithstanding anything contained in any other Law, but subject to the Provisions
af this Act, and to any directions that the Central Govt. may give in those behall, 2 Board
may, In the exercise of its power and performante of Ite functions under this Act, Issue any
direction in writing to any person, afficer or Autharity, and such persomn, officer of authority
shall be bound to comply with such direchions.

Explanation: For the avoigance of doubts it is hersby declared that the power o
lesue directions under this section includes the pawer to direct -

a) The closure, prahibition or regulation of any industry, operation or process, ar
b) The stoppage or reguiation of supply of electricity, water or any, other service
.1' ¥ !
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Reglonal Officer,
E /) Kaithal Region
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